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PARLIAMENT OF INDIA

Thursday, 7th December, 1950

The Home met at a Quarter to Eleven 
of he Clock

[Mr , Speaker in tne Chair]
ORAL ANSWERS TO QUESTIONS

R efrigerators and Air -conditioning 
Units

♦727. Shri Tya«i: (a) WiU the
Minister of Works, Mines and Power
be pleased to state the amount s ^ t  
last year on the supply and m a i^ n -  
ance of refrigerators and air-conditaon- 
ing units in the residences, and ofnces 
of the Ministers of 
Government Officers m M h i  ^ d  m 
other stations under the Central Gov­
ernment?

(b) Have Grovernment ordered for 
more such appliances this yew from 
abroad, and if so, at what cost?

The Deputy Minister of 
Mines and Power (Shri Bnra-
gobain): (a) A statement showmg the
information is placed on the Table 
of the House. [See Appendix VI,
annexure No. 27].

(b) Yes. An order has been p la< ^  
on the Director General, Industries 
and Supplies (or the purchase 
Conditioning units and 
Coolers lor Hs. 2.69,268 and Rs.
48,600 respectively.

Shri Tya«l: May I know if these
coolers have been purchased or whether 
only the order was placed?

Shri Buragohaln: I require notice.
Shn Tyagi: May I know what was 

the average spent annually on the 
exodus to Simla previously?

The Minfetcr of Works, Mines and 
Power (Shri Gadgil): These desert
coolers and air-conditioning arrange­
ments became necessary when the 
Government of India abandoned the
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plan of going to Simla, whi(* on an 
average cost about Rs. 30 lakhs every 
year.

Shri Tyagi: May I know whether
this sum of Rs. 2,69,268 was spent on 
refrigerators and air-conditioning 
units supplied at the residences of 
officers? How does this add to the 
efficiency of officials?

Mr, Speaker: Order, order,
Shri Tyagi: May I know whether

this expenditure is realised from the 
officials?

Mr. Speaker: There should be no
argument. He may ask for infor­
mation.

* Shri Tyagi: Sir, I want to know
whether any rent is realised on t h ^  
refrigerators. That is the information 
I want.

Mr. Speaker: He may put that
question straight.

Shri Bnragohain: Rent is realised.
Shri Tyagi: What was the total

income realised?
Mr. Speaker: Order, order. Let

us go to the next question.
Rolling Stock (Purchase)

*728. Shri Sidhya: (a) WiU the
Minister of Railways be pleased to 
Btate whether the Financial Commis­
sioner for Railways has been deputed 
to proceed to Europe to purchase rol­
ling stock and other equipments for 
railways?

(b) If so, what kind of orders have 
been placed and with whom and what 
is the total amount of such orders 
placed?

(c) Were tenders invited and were 
the lowest prices accepted?

The Minister of T raniq^rt and 
Railways (Shri Gopalaswami): (a)
The Financial Commissioner for Rail­
ways, along with a senior Mechanical 
Engineer of the Railway Board, was 
deputed to negotiate orders for rolling
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stock to complete the first phase of 
the rehabilitation programme of 
Indian Railways. The Director 
General, India Stores Department, 
London, was associated with them 
throughout in the negotiations 
leading to procurement.

o purchas
Railways.any other equipment for

(b i The Financial Commissioner 
placed orders for wagons, petrol tanks 
and coaches, the value of the total 
orders aggregating approximately to 
Rs. 814 crores (Rs. 8,13,62^00). The 
names of the firms on which orders 
were placed are given in the first of 
the two statements which are placed 
on the Table of the House for its 
information. Subsequent to his 
return, orders for locomotives based 
on his discussions have also been 
placed to the value of Rs. 4-83 crores, 
particulars regarding which are in the 
second statement placed on the Table 
of the House. [5ee Appendix VI, 
annexure No. 28].

(c) Global tenders for certain cate­
gories of rolling stock had been in­
vited a few months before the 
Financial Commissioner p roce^ed to 
Europe but neither the prices nor the 
delivery dates were satisfactory. 
Fresh quotations were therefore in­
vited from the U.K. and Continental 
firms as a basis for negotiations. As a 
result of a series of negotiations, con­
ducted by the Financial Commissioner, 
orders have now been placed at prices 
below those quoted against the global 
tenders.

Shri Sidhva: May I know whether 
any tenders were received from 
Switzerland and Austria in connection 
with carriages and wagons and also 
locomotives?

Shri Gopalaswami: I  think as re­
gards carriages and wagons, quotations 
were received from Austria as well 
as, I think, from Switzerland. If the 
hon. Member will refer to the state­
ment, he will see with which firm in 
Austria orders had been placed.

Shri Sidhva: I find from the state­
ment that the order placed with 
Austria is only for £2,37,500/-. May I 
know whether tenders were invited 
or only quotations were received, and 
1̂: so, whether these are the lowest 
tenders or whether any special conces­
sion has been made for accepting 
higher tenders against the lower ones?

Shri Gopalaswami: This order was 
placed with reference to quotations 
that were received. And my informa­
tion is that the quotations were lower 
than the global tenders which had 
been received previously.

Shri Sidhva: May I know whether 
any efforts were made to place orders 
with Indian manufacturers, e.g., our 
Hindustan Aircraft Factory, and what 
was the result of the orders that were 
placed by the Government in the past 
for construction of wagons and 
coaches?

Slui Gopalaswami: We have placed 
orders with the wagon buHding firms 
in India to the full extent of their 
capacity, and the orders for wagons 
placed abroad are for stock which we 
require over and above what the 
Indian firms could manufacture and 
supply.

Shri Sidhva: From the statement 
on locomotives, I find that 217 new 
locomotives are being ordered at a 
cost of Rs. 4-83 crores. May I know 
whether these are over and above the 
number that was recently received?
If not, may I know why they have 
been ordered and whether Switzerland 
and the Netherlands which also manu­
facture locomotives had been ap­
proached for this purpose?

Shri Gopalaswami: These 217 loco­
motives are over and above the number 
of locomotives which we have received 
already. 'Hiese orders were placed be­
cause we have got to replace something 
like 200 locomotives every year. That 
is our requirement annually. For the 
current year we have not placed 
orders—for supply in the current year 
we have not placed new orders to an 
extent which would come anywhere 
near this 200. For the four year' pro­
gramme which we have evolved for 
the purpose of rehabilitation we re­
quire somewhere about 200 locomotives 
oer annum and the orders placed 
here were in implementation of that 
programme.

Shri Sidhva: May I know whether 
it is a fact that some of the locomotives 
have to be replaced on account of the 
fact that some of the recently imported 
locomotives have proved to be failures?

Shri Gopalaswami: No, Sir.
S u g a r  E î q u ir y  C o m m it t e e

*7?9. Shri Sidhva: (a) Will the
Ministor of AfrricuUwre be pleased to 
state whether the Sugar Enquiry Com­
mittee appointed by Government has 
comol^?terl it? work and submitted its 
report?

(b> If so. what are the recom­
mendations?

(r) What steps have Government 
taken in that direction?

The Deputy Mtateter ot Foo« and 
AsTlculture (Shri TWnunnla BfoU
(a) No; the Committee is expected to
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complete its work by the 31st Decem­
ber, 1950. '

(b) and (c). Do not arise.
Shri Jhunjhunwala: May I Imow 

since when this Comnuttee has been 
working and whether there are per­
manent and paid people appomted on 
this Committee?

Shri Thirumala Rao: The Com m itt^ 
was expected to conclude its labour by 
the end of September but the time has 
been extended a Uttie furtoer and we 
hope it will complete its labour by the 
end of this month.

Shri Jhunjhunwala: My question 
has been since when it has been work­
ing and whether there are permanent 
and paid people on it.

Shri Thirumala Rao: The Committee 
consists of only one rnem h^  
an ex-Judge of a High C o ^ .  I 
some allowance is paid to him for the 
work done.

Shri Jhunjhunwala: Sir, my ques­
tion is since when it is working.

Shri Thirumala Rao: Since July,
1950.

Shri Tyagi: What are the terms of 
reference of this Committee?

Mr, Speaker: I think he nmy refer 
to the terms—it is a m atter of record.

Shri Tyagi: I want to know exactly 
the points which a r e  to be enquired 
into by this Committee.

Shri Thirumala Rao: The purpose 
for which this Committee was set up 
was to enquire as to why there was 
scarcity of sugar in the closing m o n ^  
of last year, and who was responsible 
for that difficulty.

Shri Sidhva: Does this include the 
sugar muddle also?

Mr. Speaker: Order, order. He need 
not describe it as ‘muddle*. The Com­
mittee is enquiring into it at present.

Shri Hussain Imam: May I know
whether it includes an enquiry into 
the working of the Railways also?

Mr. Speaker: Order, order. It is
about sugar.

Shri Hussain Imam: I want to know 
whether it will enquire into how 
wagons are made available. Is this in-
chifled in the enquiry?

Shri Thirumala Rao: It is open to the 
nfTicer in charge to summon all the 
witnesses he requires in this connec­
tion.

Railway Stations (Electrification)

*730. Shri Sidhya: (a) WiU the
Minister of Railways be pleased to 
state how many railway stations during 
the period Ist January 1950 up-to-
date were fitted with electric lights?

(b) What is the amount so far sprat 
on various railways for the period 
from 1st February 1950 up-to-date 
from Betterment Fund?

The Minister Trauqiort and Bail^
ways (Shri Ck>pabiswami): (a) 113
stations.

(b) A sum of Rs. 1^6,07,000 was 
spent from the Betterment Fund frwn 
1st February 1950 upto 31st March 
1950. Thereafter Vae Betterment Fund 
was abolished ais4 ^  expenditure on 
passenger amenities charged to the 
Development Fimci A sum of Rs. 80*57 
lakhs has been spent from the Develop­
ment Fund on passenger amenities 
from 1st April to 30th September, 
1950.

Shri Sidhya: What are the principal 
amenities on which this amount has 
been spent?

Shri Gopalaswami: The usual pas­
senger amenities. If he wants a list of 
them, I can give him one. I have 
given that list several times already 
in this House.

Shri Sidhya: May I know whether 
this includes the extension of railway 
stations or any offices for administra­
tive purposes?

Shri Gopalaswami: No.
Shri Hussain Imam: May I know 

whether there is any proposal to ^ec-
trify stations on the Western y P . lines 
where electricity is available from the 
Government plants?

Shri Gopalaswami: The programme
is to electrify practicaUy aU, but it 
will take some time to complete the 
programme.

Pandit Munishwar Datt Upadhyay:
Is there any scheme to electrify 
certain fixed number of stations every 
year?

Shri Gopalaswami: As a m atter of
fart, we leave it to the individual Rail­
way Administrations to select the sta­
tions which should be electrified every 
year and vve place the amount at their 
disposal.

Shri Deogirikar: May I know how 
many stations in Bombay St^te were 
electrified this year?

Shri Gopalaswami: Stations which 
had been fitted with electric Ughts
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during the year were four. I t  is Iwped 
that eight more will be el^trlfled.

Shii Alaffesan: Since it is proposed 
to spend not less than three crores on 
amenities, and as only less than one- 
third of it has been spent so far, may
I enquire whether Government have 
got any schemes to spend the rest of 
the amount?

Shri Goiialaswami: The expenditure 
figure that I gave was for the two 
months February and March 1950. In 
the current year, we have provided an 
allotment of Rs. 3 16 crores for ameni­
ties. out of which Rs. 80 lakhs and 
odd have been spent already and the 
rest, I expect, will be spent before the 
end of the year.

Shri T. N. Singh: Out of these 
Rs. 80 lakhs, may I know how much 
has gone towards providing amenities 
and other benefits to the workers on 
the Railways?

Shri Gopalaswami: This is for pas­
senger amenities.

W e s t e r n  C o u r t  and C oN ST rrxm oN  
H o u se  (R e n t s )

♦731. Shri Kamath: Will the Minis­
ter of Works, Mines and Power be
pleased to state:

(a) whether it is a fact that rents 
for suites in Western Court are fixed 
separately on a daily and a monthly 
basis, but the monthly basis does not 
obtain in Constitution House; and

(b) if so, the reasons therefor?
The Demity Blinisler of Works, 

Mines and Power (Shri Bnragohain):
(a) Yes. The daily rate in the Western 
C^ourt is fixed at l/20th of the monthly 
rate while in the Constitution House 
the rent is charged on the basis of 
daily rates.

(b) The higher daily rate  is adopted 
for Western Court in order to avoid 
loss for suites remaining vacant.

Shri Kamath: The question refers 
to the monthly rate also. No mention 
is made about it in the answer. What 
about the monthly rate?

Shri Bttragohain: Under Fundamental 
Rules the monthly rate is fixed on the 
capital cost and the daily rate is fixed 
at one-twentieth of the monthly rate. 
That is the basis adopted for Western 
Court. With regard to the other Gov­
ernment Hostels, the rates are fixed on 
an ad hoc basis, and the whole ques­
tion is under the consideration of 
Government.

Shri Kamath: Is it not a fact that 
the House Committee of Parliament
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made a proposal in this regard as fa r 
back as nine or ten m o n ^  ago, and 
may I know why a decision in this 
matter has been delayed?

The Minister of Works, Mines and 
Power (Shri GadgU): It is because it 
involves questions of great importance, 
and hon. Members will naturally 
expect that proper consideration must 
be given.

Shri Kamath: Is the hon. Minister 
aware that a Member of Parliam ent
has to pay as high a rent as Rs. 180 per 
mensem for two rooms in Constitution 
House?

Shri Buragohain: That is so.
Mr. Speaker: We are now entering 

into arguments. The question is not 
asking for information.

Shri S. C. Samanta: May I know 
whether additional rent is charged for 
the separate kitchen attached to the 
suites in Constitution House?

Shri Buragohain: I have not got the
information at present.

Shri Kamath: What are the reasons 
for having an ad hoc basis for other 
Government Hostels and a fixed basis 
for Western Court? .

Shri Gadgil: Western Court has been 
in existence pretty long and therefore 
there were some traditions to be 
followed... (Interruption).

An Hon. Member. What are they?

Mr. Speaker: We shall now 
the next question.

‘A l l -u p ’ P o sta l  S c h e m e

go to

*732. Shri R. Khan: Will the Minis­
ter of Communications be pleased to  
state:

(a) the annual expenditure Incur­
red on conveyance of mails by air on 
account of the 'All-Up' scheme;

(b) w h^her there has been a corres­
ponding reduction in expenditure on> 
conveyance of mails by surface route;

(c). if so, to what extent;
(d) whether it is a fact that ex­

penditure on conveyance of malls bŷ  
rail has increased due to establishing 
subsidiary services on rail-route in 
connection with air-mail services; and

(e) if so, what is the annual ex­
penditure on such services?

The Deputy Minister of Commimiai- 
tions (Shri Khnrshed Lai): (a) Abou^ 
Rs. 47*04 lakhs.
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(b) and (c). There has been no 

appreciable reduction in the convey­
ance charges for mails conveyed by 
surface routes as a result of the intro­
duction of the ‘All Up* Scheme.

(d) and (e). The additional expendi­
tu re  entailed by the opening of new 
subsidiary mail services by rail in 
connection with the air services is very 
small, being less than Rs. 200/- per 
month.

Shri Kamath: What percentage of 
th e  mails is now carried by air under 
th is scheme?

Shri Khnrshed Lai: About 27 per
cent, of tl\p first-class mail is carried
by air. The all-up scheme applies only 
to first-cl£iss mail.

Shri Kamath: Is there any proposal 
before Government to reduce the post­
age rate on envelopes to the former 
rate  and levy a charge for airlift?

Shri Khnrshed Lai: No.
Shri Tyagi: May I know what is 

Urst-class mail?
Mr. Speaker: He may enquire.
Shri Sidhva: As against the Rs. 47 

lakhs that we spend, may I know what 
was the expenditure in the previous 
year?

Shri Khurshed Lai: This simi of 
Rs. 47 lakhs includes a sum of Rs. 10 
lakhs which had to be paid to the Air 
India Ltd., as the minimum guarantee 
under the terms of an agreement 
entered into about ten years back. On 
actual weight charges for mail carried 
by them come to about Rs. 6 lakhs. 
lA st year, before the introduction of 

'  the all-up mail scheme, a sum of 
Rs. 26 lakhs and over was paid to the 
Air Companies including the Rs. 10 
lakhs to Air India.

Shri Kamath: Have representations 
heen made to Government from 
several urban centres which are not 
connected by air and also from rural 
centres that this all-up scheme has not 
benefited them at all?

Mr. Speaker Order, order.
Conservation op Indun  F ish

•733. Dr. M. M. Das: (a) Will the 
Minister of Agrlcaltui^ be pleased to 
state whether it is a fact that the 
Director of Zoological Survey of India 
has recommended for the re-enact­
ment of certain laws for the conserva­
tion of Indian fish, which were passed 
by Emperor Asoka about 2500 y e an  
ago?

(h) Tf so. have Government con­
sidered this recommendation?

712
The Depnty Afinister of Food aad 

Agricnltiire (Shri Thimmala Bao): (a)

(b) Yes. '
Dr. M. M. Das: May I know, Sir, 

what was the law that was passed by 
Emperor Asoka for the conservation 
of fish?

Mr. Speaker: I think it is a question 
of historical research.

Dr. M. M. Das: May I know, Sir, 
whether the law that was pa^cd  by 
Emperor Asoka had sound biological 
knowledge as their basis?

Mr. Speaker: Order, order.
Pandit Mnnishwar Datt Upadltyay:

What is the quantity of fish available 
per year for human consumption in 
India?

Shri Thimmala Rao: I want notice 
of that question.

Sai'dar B. S. Maa: I want to know 
whether only big fish will be conserved, 
or small fish also.

H indi Telegram Service

„.* ’« •  Dr- M. M. Das; (a) WiU the 
Mmister of Commaalcations be pleased 
to state whether it is a fact that Gov­
ernment are contemplating to impose 
restrictions upon the sending of Telo- 
^ a m s  in English in Hindi Telecraoh 
Service Stations like Kanpur, Allaha­
bad, Jubblepore and others, to prevent 
a break-down of the Hindi Telegram 
Service?

(b) l5 it a fact that the daily aver­
age of Hindi Telegrams in Kanpur is 
only ten, whereas that of English per 
day is 900?
; (c) \ ^ a t  is the total expenditure 
incurred by Government up-to-date 
for Hindi Telegram Service?

The Minister of Commmiioa-
tions (Shri Khardied Lai): (a) No.

(b) Yes.
(c) Rs. 44,000 on account of training 

telegrarrfiists in Hindi Morse Code (pay 
and allowances of trainees and in­
structor) and Rs. 200 incidental on 
account of working the service.

Dr. lyi, M. Das: May I know whether 
Government has set up separate coun­
ters and appointed separate staff for 
Hindi telegrams in Kanpur?

Shri Khurshed Lai: No, Sir.
Dr. M. M. Das: Am I to understand 

the hon. Minister to say that there has
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been no break-down of Hindi tele­
grams?

Shri Khurshed Lai: I do not under­
stand what the hon. Member means; 
telegrams are going all right.

Dr. M. M. Das: The hon. Minister 
admitted the fact that only t ^  tele­
grams per day are in Hindi, while the 
number of English telegrams are about 
nine hundred per day?

Shri Khnrshed Lai: I t  is a fact that 
the number of Hindi telegrams which 
are being sent from Kanpur is very 
disappointing, but Goverpment hope 
that it will improve.

Dr. M. M. Das: May I know whether 
Government propose to take some 
steps for increasing the number oi 
telegrams in Hindi?

Shri Khnrshed Lai: We are giyteg 
all possible pubUcity to the facilities 
we are providing.

Dr. M. M. Das: Do Government in^ 
tend to decrease the rates of Hindi 
telegrams in comparison with the rates 
charged for English telegrams?

Mr. Speaker: These are all sugges­
tions for action.

Pandit Munishwar D att D p a ^ a y :
Do Government propose to extend tms 
service to other stations and if so to 
what stations?

Shri Khnrshed Lai: There is a pro­
posal to extend the service to other 
stations. I am afraid I cannot give the 
names of stations where it is proposed 
to be extended.

Dr. R. S. Singh: Is it a fact that tele­
grams in Hindi are accepted for a 
limited number of hours where as te l^  
grams in English are accepted through­
out the day?

Shri Khnrshed Lai: That is so.
P u r c h a s e  o f  W h e a t

*735. Sardar Hukam Singh: Will 
the Minister of Food be pleased to 
s ta t e  w h a t  q u a n t i t i e s  o f  w h e a t  were 
p u rc h a s e d  f ro m  d o l la r  areas d u r in g  
J a n u a r y - J u n e .  1950?

The Depnty Minister of Food 
Agricnltuie (Shri Thinimala Bao):

Sardar Hnicam Singh: Has any addi­
tional acreage been brought under 
cultivation this year?

Mr. Speaker: How does it arise out
o f th i s  q u e s tio n ?

Prof. Ranga: Do Government intend 
to make any purchases in any of the 
dollar areas, eithefr Canada or 
America, or anywhere else?

Shri Thiromala Rao: Yes, Sir. We 
are getting from July to November
1950, 3,000 tons of wheat from United 
States. We are expecting another
43,000 tons by the end of December
1950 from U.S.A., and 19,000 tons from 
Canada.

Cultivable Railway L.and

♦736. Shri S. C. Samanta: (a) Will 
the Minister of Agricnltnrc be pleased 
to refer to the answer given to my 
st»rre<i oiif*stion No. 935 asked on the 
17th March. 1950, regarding rail­
way plots for 'Grow More Food and 
state the total area of surplus cultiv­
able railway land that l^ s  already 
been utilised for ‘Grow More Food’?

fb) Have complete ^ists of surplus 
cultivable railway lands been sent to 
all State Governments concerned and 
if not, what are the reasons for the 
delay?

The Deputy Minister of Food and 
Agriculture TShri Thimmala Rao):
(a) About 9,675 acres have been 
leased out to private individuals 
(mostly railway staff) and anotbor 
9.424 acres to the State G o v e r n m e n t s  
for ‘Grow More Food’ purposes.

(b) Except in case of lands belong­
ing to B.N.. G.I.P. ^ d  Assam Rail­
ways, complete lists have been 
furnished to the State Governments 
concerned. Delay in the former cases 
is due to large number of small areas 
involved.

Shri S. C. Samanta: May I know.
Sir, what kind of crops are bemg 
grown on these lands?

Shri Thimmala Rao: In delta areas 
through which our railway lines run, 
rice and wheat are grown; in dry 
areas millets are grown.

Shri S. C. Samanta: May I know 
whether the Railways directly lease

or it is done through the 
State Governments?

Shri Thimmala Rao: Mostly the 
responsibility rests with the State 
Goverpment*; while the Railway*- re­
serve the right of entering Into those 
lands for their own purposes.

Shri S. C. Samanta: May I know 
separately the area under ,cultivatlon 
in the B.N. and E.I. Railway lands?

Shri Thimmala Rao: In B. N. Ball* 
way the total area of land leased out
to State Oovprnrnpntc; is 9. ?Q3 acres; 
and on the E.I. Railway 2,091 acres.

Prof. Ranga: Is it not a fact that 
there are lakhs of acres of such rail­
way land which can be used for grow­
ing more food, and only a very, small



715 Oral Answers 7 DECEMBER 1950 Oral Answers 716

percentage of it is now being made ’ 
available for this purpose? What 
s tc ^  are being taken by Grovemment 
to increase the acreage for cultivation?

Shri Thinunala Rao: State Govern­
ments are concerned with this matter 
and if they take more interest, more 
land can be brought under cultivation.

Accidents from Explosives

*737. Shri S. C Samanta: Will the 
Minister of Works, Mines auid Power
be pleased to lay on the Table of the 
House a statement showing:

(a) the number of serious accidents 
that occurred in the country in con­
nection with explosives, inflammable 
substarces, dangerous goods etc., 
durinr the year 1949;

(b) ; many of these occurred in
(i) G r'rnment factories, (ii) private 
factoii and (iii) private or public 
places;

(c) how many were killed and how 
many injured; and

(d) whether any compensation was 
granted to the dependants of the killed 
or to the injured, and if so. in how 
many cases and how much?

The Deimty Minister of Woilm,
Mines and Power (Shri Bnrafrohaln):
(a) to (d). A statement giving the
available information is laid on the 
Table. Appendix VI, annexure
No. 29 ] It covers only accidents 
covered by the Explosives and Petro­
leum Acts—other information is not 
available and could only be collected 
through an elaborate enquiry. As re­
gards compensation to dependants
information is not readily available. 
However compensation would generally 
be payable under the Workmen’s 
Compensation Act administered by the 
State Governments.

Shri S. C. Samanta; May I know. 
Sir, how many persons were convicted 
for usins unlicensed dangerous goods?

Shri Burairohain: I require notice 
of that question. Moreover, it does not 
directly arise out of this question.

Shri Kamath: During the last year 
(1949) how many reports were 
received by Government from the in­
spection stafT about safety devices and 
measures prescribed under the Fac­
tories Act not being adopted in these 
factories?

Shri Buragohain: I have not got the
information with me just now.

Shri S. C. Samanta: Of the explo- 
‘ sives mentioned in the statement which 

are licensed and which are not?

Shri Buragohain; They are all 
licensed.

Shri S. C. Ssunanta: May I know, if 
all these things are licensed, whether 
action has been taken against private 
persons who have used them without 
license?

Shri Buragohain: They will be liable 
under the Act.

Self-Sufficiency in  Rice

♦738. Prof. Ranga: Will the M inist»  
of Food be pleased to state;

(a) whether it is the Governments 
policy to make India self-sufficient in 
rice and if so. by what means and in 
how many years; and

(b) if not. whether they have formu­
lated any policy regarding the im­
ports of rice from Burma. Siam, 
Indonesia during the next five years?

The Deiraty Miliister of Food and 
Agriculture (Shri Thirumala ^ o ) :
(a) Overall self-sufficiency m food- 
grains by March 1952 is the policy of 
Government but not in any particular 
foodgrain.

(b) Negotiations for the purchase of 
rice from Burma and Thailand are in 
hand. To the best of our knowledge 
Indonesia durmg the next five years?

Prof. Ranga: What quantities of 
rice. Sir, are Government negotiating 
for import from Burma and Thailand?

Shri 'Hiirumala Rao: The total figure 
cannot be arrived at until the Food 
M inisters’ Conference which is gomg 
to meet soon concludes.

Prof. Ranga: *What percentage of the 
imports of rice has been received from 
Burma and Siam during the last two 
years, or even this year?

Shri Thirumahk Rao: I want notice 
of that question.

Shri Jhimjbunwala: What is tiie 
estimated quantity of rice w h i^  is 
required to make India self-sufficient 
in rice and how much of it is being 
produced at present?

Shri Thimmala Rao: A c c o ^ ^  to 
our estimates we are in deficit ot 
about 2 4 million tons for the whole 
country.

Ch. Raaliir Singh: What incentives 
are afforded to the agriculturists to 
grow more rice?

Shri Thirumala Rao: Supplying 
good seeds, manures and good market­
ing facilities.



717 Oral Answers 7 DECEMKEB 1950 Oral Answers 71*

Shri SidliTS: In reply to part (b) ol
the question the hon. Minister replied 
that negotiations for the purchase of 
rice from Burma and Thailand are in 
hand. In view of Government’s policy 
of stopping imports after 19&2, do 
Government still contemplate negotiat­
ing for a  five-year programme?

Shri Tfainunala Bao: I would refer 
the hon. Member to the statement made 
on this subject during the food 
debate.

Shri Sidhva: Do Government stick to 
the policy of not importing any food- 
grains?

Mr. Speaker: That statement was 
made in the absence of the hon. Mem­
ber.

Shri Raj Bahadur: In view of the 
declared policy of the Government not 
to import foodgrains after March, 
1952, is it a fact that a great amount 
of anxiety and nepvoi^ess has been 
expressed by people in Burma and 
Siam from where we have been im­
porting rice?

Shri Thimmala Bao: As I have made 
it clear in my statement, under three 
conditions we will have to continue 
our import programme. If we do not 
attain self-sufiRciency, if there is 
drought or if there are natural causes 
that demand imports, the Government 
wiU not hesitate to import.

Shri Rathnaswamy: Is any agreement 
likely to be entered into with China 
for the supply of rice on a long-term 
basis? .

Shri Thimmala Bao: No, Sir.
Prof. Banga: Is it part of the self­

sufficiency policy of tile Government 
that in regard to rice also we should 
become self-sufficient by 1952 March?

Shri Thimmala Bao: With regard to 
the steps that are being taken in the 
m atter of the Grow More Food 
campaign, all the rice-growing areas 
are also receiving equal attention as 
the wheat-growing areas.

Prof. Banga: That is not my question.
Shri Thimmala Bao: I will explain 

it. The policy of the Government is 
to make up the 4-8 million ton deficit 
in the coimtry composed of 0*6 million 
of wheat. 2-4 million of rice, and 1-8 
million of millets.

Prof. Banga: With reference to the 
answer given by my hon. friend to 
the question of incentives, is not the 
payment of remunerative prices to the 
rice-growers also one of the points?

Shri Thimmala Bao: That was never 
disputed.

F o o d  B o n u s

•739. Shri Poonacha: Will the
Minister of Food be pleased to state:

(a) the amount of ‘Food Bonus* 
earned by Coorg so far;

(b) in what manner this amount 
is going to be spent; and

(c) whether the Coorg Administra­
tion has submitted any scheme for 
utilising this bonus amount?

The Deputy Minister ol ^
Agricnlture (Shri TUTamals K»o): (a)
The Coorg Administration has claimed 
a sum of Rs. 5,87.992 as food bonus 
earned during the period commencmg 
from 1st January 1948 and endmg 
31st December 1949.

(b) 75 per cent, of toe bonus sanc­
tioned would be utilized 
Administration in financing its Grow 
More Food Schemes and 25 per cent, 
would be spent.on the Schemes result­
ing in increased procurement of local­
ly produced foodgrains.

(c) A list of the Schemes' which 
have already been undertaken by the 
State and which are to be finance  
out of the bonus earned by them is 
placed on the Table of the House. 
[See Appendix VI, annexure No. 30].

Shri Poonacha: Have any instructions 
been issued by the Central Govern­
ment to the Coorg Administration as 
to how the amount of the food bonus 
is to be spent?

Shri Thimmala Bao: The various 
items for which that amount has to 
be spent have to be submitted by the 
Coorg Administration to the Central 
Government for approval, and it is 
being done from time to time.

Shri Poonacha: Is it not a fact that 
special emphasis was laid by the 
Central Government that this Iwnus 
amount should be spent towards 
schemes connected with the growing 
of more food? '

Shri Thimmala Bao: Yes. Sir.
Shri Poonacha: Is is not a fact that 

the Government of India has already 
sanctioned an expenditure of about 
Rs. 48.000 for additional staff in con­
nection with the tightening up of crop 
procurement work?

Shri Thimmala Rao: I want notice of 
that question.

Pitrf. Banga: Is this food bonus being 
given to all the States?

Sksi TU nunala Bao: Yes, Sir.



ShH PaoBMha: I ftnd that the Go^ 
em m ent ol India has already agreed 
to the Coorg Administration spending 
about Rs. 48,000 tor tightening up pro­
curement and I wonder how the hon.
Minister says........... •
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Shri Thimmala Bao: The point is 
that with regard to the scheme for 
tightening up of procurement, the 
money spent on it has to be spent out 
of this amount, and it will be a self­
paying proposition.

Pandit Munlshwar Datt UfMidhyay:
How is this food bonus earned? Has 
U. P. also earned it, and if so, how 
much?

Mr. Speaker: I think the question is 
restricted to Coorg. Let us not en­
large it to the whole of India.

iRRiGATioiff W o r k s  in  Co o r g

*740. Shri Poonacha: Will the
Minister of Agriculture be pleased to 
state:

(a) the number of irrigational 
works completed in Coorg under the 
‘Grow More Food’ campaign since 
1947;

(b) whether any survey has been 
made in Coorg about the possibilities 
of tapping river '  waters to irrigate 
paddy fields by constructing small 
bunds:

(c) whether any experiments have 
been made in Coorg to lift water by 
Oil Engine Pump Sets;

(d) if so. in how many places such 
experiments were conducted and with 
what results;

(e) what amount has been spent in 
this respect by the Coorg Administra­
tion;

(f) what acreage of paddy fields 
have now been brought under perma­
nent irrigation under the “Grow More 
Food” campaign in Coorg since 1&47;

(g) how many requests or prayers 
were received by the Coorg Adminis­
tration for constructing small dams 
costing below Rs. 10.000 wherein the 
beneficiaries had volunteered to 

-contribute 50 per cent, of the costs; 
and

(h) how many of such requests 
have been conceded and works com­
pleted?

The Deputy Minister of Food and 
Agriculture (Shri Thimmala Rao): (a)
342 including improvement works.

(b) No.
(c) Yes.

(d) In several villages in Ponnampct 
and Praserpet circles, 86 acres of 
were irrigated and an additional yield 
of 49*5 tons of paddy harvested.

(e) Rs. 13,852 including the grants 
from the Government of India.

(f) Approximately 2,100 acres.
(g) Not available ^as records in this 

respect are not maintained.
(h) 95 requests were conceded and 

works have been completed in all the 
95 cases.

Shri Poonacha: Have the Govern­
ment ever looked into the qualifications 
and merits of the staff that is engaged 
in the matter of the Grow More Food 
campaign in Coorg?

Shri Thirumala Bao: The Head of the 
Administration is charged with the 
responsibility of looking into these 
things.

Mr. Speaker: Have the Government 
of India looked into this? That is his 
question.

Shri Thirumala Rao: If there is any 
discrepancy or mistake in this direction 
to which the hon. Member will draw 
the attiention of Government, they 
will look into it.

Shri Poonacha: I want to know whe­
ther the Government is satisfied with 
the progress made so far as the Grow 
More Food campaign is concerned in 
Coorg.

Mr, Speaker: It is more or less a 
question of opinion.

Prof. Ranga: With regard to part (b) 
of the question my hon. friend answer­
ed ‘No’. I want to know whether Gov­
ernment propose to make any survey 
at all, in view of the fact that the hon. 
Minister himself has stated in his 
answer that there are more than 30© 
schemes affording possibilities of fur­
ther irrigation in Coorg.

Shri Thirumala Rao; Yes, there will 
be greater attention paid to Coorg with 
regard to these matters.

Shri B. R. Bhagat: Arising out of the 
answer to part (a) of the question, 
may I know what is the increase in 
the total oroduction of foodgrains as 
a result of these irrigational works?

Shri Thimmala Bao: That has to be 
assessed by the Economic Investigators 
of the Government.

C o n s t r u c t io n  o f  D a m s  in  Coo rg

*741. Shri Poonacha: (a) Will the 
Minister of Works. Mines and Power 
be pleased to state whether the
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schemes to construct dams across the 
Laxmanatheertha and Harangi Rivers 
in Coorg are on the approved list of  
irrigational schemes of the Govern­
ment of India?

(b) When were these schemes ap­
proved?

(c) Who will be in charge of the 
construction works of these dams. 
State Government or the Government 
of India?

(d> What action has so far been 
taken to t^ke up the construction of 
these projects?

fe) What were the original esti­
mated fosts when these schemes were 
first drawn up?

(f) What are the latest estimated 
costs for each of these projects?

(g) When is the actual construction 
of these dams likely to be taken up?

The Deputy Minister of Works, Mines 
and Power (Shri Buragohain): (a)
Yes. but only so far as preliminary 
investigations are concerned.

(b) The investigation was sanction­
ed in March 1949.

(c) This question will be considered 
if and when it is decided to take up 
actual construction.

(d) The investigations of the schemes 
are being carried out.

(e) The cost of the Laxmanatheertha 
Project as estimated by the Coorg 
Administration in 1943 was Rs. 3-25 
lakhs and that of the Harangi Project 
as estimated by the same Administra­
tion in 1946 was Rs. 23-40 lakhs.

(f) No estimates have yet been 
made as the investigations have not 
yet been completed.

(g) This will be considered when 
investigations are finished.

Shri Poonaeha; Have the Govern­
ment received any report from the 
staff that was sent to carry on the 
preliminary investigation in this 
respect?

Shri Buragrohain: Yes, periodical re­
ports are received.

Shri Poenacfaa: Is it a fact that be­
cause certam objections were raised 
by the States of Mysore and Madras, 
these are going to be held over?

Shri Buragohain: In fact the scheme 
to construct a dam across the Laxmf^ 
natheertha has not progressed very 
far owing to lack of agreement 
tween the Governments of Coorg, 
Mysore and Madras. '

Shri Poonacha: Is it a fact that 
some time in 1948 in a conference 
that was held in Krishnarajasagar the 
Governments of Mysore and Madras 
had actually agreed to allow Coorg 17 
cusecs of water so far as the Laxma­
natheertha river dam was concerned?

The Minister of Works, Mines and 
Power (Shri Gadgil): A conference was 
held on the 18th June 1950 and a 
certain agreement has now been 
reached.

Shri Ghattopadhyay: May I know
what acreage will come under irriga­
tion?

Shri Buragohain: I require notice of 
this question.

Shri Poonacha: May I know what 
steps are proposed to be taken for the 
early construction of this Dam in 
Harangi?

Shri Buragohain: That will depend 
upon the finding of a suitable site for 
it. Unless a suitable site is found, the 
scheme may have to be dropped.

Shri Poonacha: Is it a fact that the 
entire scheme has now been changed 
to construct a reservoir instead of a 
dam across the Laxmanatheertha 
River?

Shri Buragohain: "To an extent it 
has been modified.

N atio n a l  H ig h w a y s

•744. Prof. K. T. Shah: (a) WiU the
Minister of Transport be pleased to 
state what steps have been taken to 
implement the recommendations of the 
Road Congress for extending the 
National Highways in India, ^ d  their 
branch or feeder and linking roads?

<b) What has been the cost, since 
1946, of such road construction, includ­
ing bridges, tunnels, ferries etc., 
ancillary to the same?

(c) In what proportion has the cost 
of roads already constructed been m et 
out o r  the Central and out of the States 
Budgets, respectively, since the advent 
of Independence?

(d) What is the present amount of 
the Roads Fund, and what are the pre­
sent sources of replenishing or increas­
ing the same?

The Minister of State for Transport 
and Railways (Shri Santhanam):
(a) in accordance with the 
recommendations of the Nagpur Con­
ference of Chief Engineers of 1943, 
the Central Government has taken 
upon itself the resoonsibility for the 
construction and maintenance of about
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13,000 miles of roads provisionally ac­
cepted as national highways. These 
are described in Chapter VII of the 
Report for 1948-49 and Chapter VI of 
the Report for 1949-50 of the Ministry 
of Transport. These national high­
ways were formerly maintained by 
the Provincial and State Governments 
and their being taken over by the 
Central Government has made more 
funds available for such Governments 
for extending and maintaining other 
roads.

(b) The cost since 1947 of construc­
tion, including bridges, tunnels, 
ferries, etc., of the national highways 
is about Rs. 4 crores.

(c) So far as national highways are 
con(rerned. the entire expenditure on 
construction and maintenance since 
responsibility was assumed in 1947 has 
been that of the Central Gk>vernment.

(d) The annual receipts to the Road 
Fund obtained from a 2^ anna tax on 
petrol used in motor vehicles is about 
Rs. 3 crores. Out of the total credits 
to the Road Fund (including the 
estimated revenue for 1949-50) of 
about Rs. 33 crores, Rs. 25 crores have 
been distributed on approved works 
and the balance is in the process of 
distribution.

Prof. K, T. Shah: May I enquire whe­
ther in the total of the National 
Highways given by the hon. Minister 
any portion is in the P art C States?

Shri Santfaanam: Yes, Sir. Parts of 
the National Highways are to be found 
in all the States.

Prof. K- T. Shah: May I enquire if 
there is in this total mileage any road 
included for connecting the major port 
of Kandla now developed in the State 
of Kutch linking it with the Frontier?

Shri Santhanam; The road from 
Kandla joining it with the National 
Highways across llajasthan will be 
taken over when the Kandla port and 
railways are constructed.

Prof. K. T. Shah: I am asking about 
the road from the port to the frontier, 
connecting It with Pakistan through 
the State of Kutch.

Shri Santtauiaiii: I would require 
notice of the question.

Shri Raj Bahadur: May I know whe­
ther the road from Agra to Jodhpur 
rnft Jaiour has been declared a nation­
al highway?

Shri Santbanam: It is a matter of 
detail and I hfive not got all the 
details.

Prof. K. T. Shah: May I know whe­
ther any portion of this proposed
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construction is held up on account of 
the economy drive at any port?

Shri Santhanam: Owing to considera­
tions of economy we are not able t a  
expand the national highway system as 
much as we would like.

Prof. K. T. Shah: I want to know 
whether the road connecting Kandla 
Port with the Frontier was one of the 
schemes. *

Shri Santhanam: I do not have 
particulars of all the. 13.000 miles of 
roads.

Shri T. N. S ^ h :  May I know what 
is the proportion of money spent on 
feeder and branch roads and what is 
the mileage of the National Highways?

Mr. Speaker: It is a big question.
Shri J. N. Hazarika: May I know 

how many miles of these 13,000 miles 
recommended by the Committee fall 
within the State of Assam?

Mr, Speaker: I do not think we need 
go into the various provinces. There 
will be no end to it.

Dr. R. S. Singh: What is the total 
mileage of the National Highways and 
what is the total expenditure incurred 
on the maintenance and repairs last 
year?

Shri Santhanam: As I have already 
stated the total mileage is 13.000 miles. 
I have also said that the cost since 
1947 of construction, including bridges, 
tunnels, ferries, etc. is about Rs. 4 
crores. I have not got the actual 
figures for maintenance. If the hon. 
Member will kindly ask me, I will 
supply the figure. '  ’ .

Shri BLamath: In answer to part (a) 
of the question, the hon. Minister said 
that certain roads have been pro­
visionally accepted as National High­
ways. Has the matter not been 
finalized at all? ^

Shri Santhanam: It can be finalized 
only when ttfis Parliament passes the 
National Highways Bill, which will be 
introduced in due course.

Prof, Ranga: At what stage are the 
Government proposals *to construct the 
bridges over the Godavari and Kistna 
in connection with the National High­
ways?

Shri Santhanam: I think the
arrangements for building the Godavari 
bridge are fairly advanced and I would 
like to have notice about the Kistna 
Bridge.

M a c h in e r y  pq r  P o sta l  W o r k

•745. Prof. K. T. Shah: (a) Will the> 
Minister of Communications be pleased?
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Ao state in which places has power- 
driven modern machinery been intro­
duced in the post offices of India for 
expediting collection, stamping, sort­
ing, £uid distribution of letters and 
tparcels, by the Indian Post Office?

(b) How many Adding machines. 
Tabulating machines, and Franking 
m achines are working in the Post 
Offices in India, and how many auto­
matic stamp vendors have been instal­
led in India?

The Deputy Minister of Co Diea-
tioiis (Shri Khorshed Lai): (a)
Excepting lifts for conveying loads 
from one floor to another installed in 
t>ig Post Offices and Telegraph Offices 
and about 83 motor cycles used for 
delivery of telegrams, no machinery 
has yet been installed in the Post 
Offices of India, but several schemes 
for installation of power-driven con­
veyor bands, power-driven trollies etc. 
are under examination and it is pro­
posed to carry out experiments next 
year.

(b) The number of dilTerent 
machines in use is as follows:

(1) Adding machines . . 58
(2) Duplicating machines 416
(3) Franking machines ... 70
(4) Electric Stamp Cancelling

machines ... 151
No automatic stamp vending machine 
has yet been installed, but a proto­
type machine manufactured b> a 
British Firm which would vend post­
cards and envelopes on toe insertion 
of coins hat; been received and experi­
ments will be soon made with it. If 
the experiments prove sut?cessful, a 
large supply will -be ordered.

Shri Sidhva: The hon. Minister has 
not mentioned the number of stamping 
machines as required in part (a) of 
the question. May I know how many 
stamping machines are placed in the 
various pqgt offices in India, if there 
are tny?

Shri Khnrshed Lai: I have given a 
list of all the machines that we are 
using and others we do not use.

Shri Sidhva: What is the answer to 
part (a)?

Mr. Speaker: Perhaps in reply to 
part (b) he has given them.

Shri Khorshed Lai: I have said add­
ing machines, duplicating machines, 
franking machines, electric stamp 
cancelling machines. '

Shri Sidhva: My question is about 
pa rt (a) of the question which my 
hon. friend has put. I want to know 
hov/ many stamping machines there 

vare in India?

The Minister of Coramimicatioiis 
(Shri Kidwai): That is equally a frank­
ing machine.

Shri Kamath: Is there any estimate 
as to how many workers will be 
thrown out of emplo3Tnent by the 
introduction of these automatic and 
other machines?

Shri Khurshed Lai: I have not got 
the figures of machines that we will be 
using but nobody will be thrown out 
of employment

C rv iL  A v ia t io n  T r a in in g  C e n t r e  at 
A llahabad

•746. Prof. S. N. MisAra: Will the 
Minister of Commanicatioiis be pleased 
to state whether there is a proposal to 
admit candidates for training in all 
branches of Civil Aviation at the Civil 
Aviation Training Centre at Allahabad?

The Deputy Minister of Commfm ira­
tions (Shri Khurshed LaJ): At present, 
the Civil Aviation Training Centre at 
Allahabad is equipped to provide train­
ing in flying, in Air Traffic Control and 
in Aeronautical Communications. The 
Centre is being developed to admit 
about 30 trainees in Ground Engineer­
ing aLso with immediate effect.

Prof. S. N. Mishra: May 1 know 
whether at any stage this scheme was 
opposed by the Flying Clubs and if so, 
for what reasons?

Shri Khurshed Lai: The Flying 
Clubs opposed ab initio the scheme in 
the Allahbad Training Centre. I called 
the representatives of the Flying Clubs 
here and we arrived at a very satis­
factory settlement.

Prof. S. N. Mtshra: May I know v/hat 
steps are proposed to be taken to co­
ordinate the training here and else­
where?

Shri Khurshed Lai: I do not under­
stand what is meant by ‘‘elsewhere”.

Prof. S. N. Mishra: May I know what 
additional expenditure is expected to 
be incurred in this scheme?

Shri Khurshed Lai: In what part of 
the scheme? What we are polng to 
spend is all given in the Budget 
figures.

Shri Jaipal Singh: While at the last 
Conference of Government about sub­
sidised Flying Clubs in India, an 
assurance was given by the Ministry 
through their representative, the 
DGCA. that there would be no ab 
initio training at this Training Centre 
at Allahabad, what are the reasons 
that have made the Ministry to change 
its views’



Shil Khurshed Lai: There is no 
question of asking the Government of 
Nepal to make good any loss. The 
Company is very eager to carrv on the 
service and 1 undersand they'hope to 
make a profit. ‘
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Shri Khurshed Lai: I do not know 

of the Ministry having changed its
views.

Shri Jaipal Singh: May I know the 
reason why the Grovernment Sub­
sidised Flying Clubs’ work has been 
taken away from these FJ^ îng Clubs?

Shri Khurshed Lai: i t  is not the
intention to take away the work from 
the Flying Clubs.

Prof. Ranga: Is it a fact that some 
of tiie experts whom the Government 
have themselves got specially trained 
and employed here, have been obliged 
to leave this training institute because 
of unsatisfactory conditions of employ­
ment offered to them?

Shri Khurshed Lai: I do not know 
of any such case. If the hon. Member 
refers to any particular case, I will 
look into it.

Shri T. N. Singh: In view of the 
large demand for training at this 
Allahabad Centre, has Government 
considered favourably the request of 
the Flying Club for increased sub­
sidy?

Mr. Speaker: Order, order; I do not 
thmk that question can be allowed.

Shri Jaipal Singh: May I know how 
\he training cost at Allahabad Train­
ing Centre will compare with the aver­
age cost at the FlySig Clubs as far as 
the A Ucence is concerned?

Shri Khurshed Lai: I require notice 
of that question

Mr. Speaker: Next question.
A i r -l in k  b e t w e e n  I nd ia  and N epa l  

Will the
Mmister of Commnnlcatians be pleased 
to state:

(a) whether it is a fact that an Air- 
link has been established between India 
and Nepal; and

(b) if so, the company which is run­
ning the service?

The Deputy Minister of Commuaica- 
tipns (Shri Khurshed Lai): (a) and (b). 
Yes. Sir. Indian National Airways 
commenced operating a scheduled air 
service on the Calcutta-Patna-Kath- 
mandu route from the 12th 
October 1950. The service hfts how­
ever been suspended with effect from 
the 9th November 1950.

Prof. S. N. Mishra: May I know if 
the Company that is running the 
service is expected to sustain any loss, 
and if so whether Government propose 
to ask the Government of Neoal to 
make good the loss? “

Prof. S. N. Mishra: What is the pro­
cedure for granting a licence? Is the 
licence granted jointly by the Govern­
ment of India and the Government of 
Nepal or is it granted by one Govern­
ment alone?

Shri Khunhed Lai: In the case of 
foreign services, both the Governments 
have got reciprocal rights to allow 
tneir own national companies to fly 

companies, we 
grant the hcence and the foreign 
governments grant Urences to their 
own companies.

**• What is thesystem for passport.......
Mr. S pey er: We need not ko into 

those details.

Shri Brajeshwar Prasad; Js there
any ^oposal before Government that 
Muzaffarpur should also be included 
as one of the halting stations?

Shri Khurshed L a t That is under 
consideration.

R adio  L in k s  w it h  F o r e ig n  C o u n t r ie s

Prof S. N. BOdna: WIU the
Mimster of Commmucations be pleased 
to s ta te :

(a) the countries with which radio 
telegraph and radio telephone links 
have been established so far; and

(b) the capital costs involved there­
by?

The Minister of CommunirA-
tions (Shri Khurshed Lnl): (a) India 
has got direct radio telegraph links 
with United Kingdom. Australia, United 
States of America, China, Afghanistan, 
and Japan: and direct radio telephone 
Ui^s w th  United Kingdom, and 
Indonesia.

With most of the other important 
countries radio telegraph and tele­
phone links are available through 
London.

(b) The total capital invested in the 
Overseas Communications service 
which operates the direct radio tele­
graph and telephone services and other 
foreign services is about rupees 
seventy-two lakhs. It is not possible 
to indicate the capital cost separately 
for each service as several services are 
worked on the same equipment
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Pitif. S. N. Mishra: May I know v/hat 
o th e r countries are on the immediate 
list of the Government for the 
<;stablishment of radio links?

Shri Kharshed Lai: Proposals for 
the establishment of circuits with Iran, 
Thailand and Moscow are under con­
sideration.

Pref. S. N. Mishra: What is the 
^estimated expenditure in regard to 
theae lines?

Slui Kharshed Lai: I will require 
notice of that question.

Shri Kamath: Is this a part of any 
general plan for embracing the whole 
world by radio?

Siiri Kharshed Lai: Yes.

N e w  P o s t  O f f ic e s  in  B ih a r

*749. Shri Ramraj Jajware: Will
th e  Minister of CommniiieatioBS be
please! to lay on the Table of the 
House a list of names of aU post offices 
opened this year in the State of Bihar?

The Deputy Minister of Conunonica- 
ti«iis (Shri Kharshed Lai): A state­
ment showing the names of all post 
offices opened this year in the State of 
Bihar is laid on the Table of the House. 
[See Appendix VI, annexure No. 31.]

Shri Ramraj Jajware: What is the 
procedure for selecting suitable sites 
for these post offlc€»?

Shri Kharshed Lai: The intention 
was to open post offices in all villages 
with a population of 2,000.

Shri Sidhva: What is the total 
number?

Shri Kharshed Lai: It is.......
Mr. Speaker: Order, order; that is 

given in the Statement. The hon. 
Minister need not look into it. Next 
•question.

N e w  R a il w a y  P r o je c t s

*75». Maalvl Haneef: WUl the
M in is te r  o f Railways b e  p le a s e d  to  
s t a t e  th e  d e c is io n s  re g a rd in g  n e w  R a i l­
w a y  P r o je c ts  re c e n t ly  ta k e n  b y  th e  
C e n t r a l  B o a rd  o f T r a n s p o r t?

The Minister of Transport and Rail­
ways (Shri Gopalaswarai): T h e  h o n . 
M e m b e r  is  p re s u m a b ly  refei-rin,:? to  
th e  la s t  m e e t in c  o f  th e  C e n t r a l  B o a rd  
o f  T ra n sD o r t  w h ic h  w a s  h e ld  on  th e  
2 9 th  A u g u s t  1950. T h is  m e e tin g  w b s  
p r im a r i ly  c o n v e n e d  to  c o n s id e r  th e  
q u e s tio n  o f r e s to r a t io n  o f line^5 w h ic h  
w e r e  dismantle<^. d u r in g  th e  la s t  W a r. 
Ca.sef> o f  25 b r a n c h  lin e s  w e re  e x a m in ­
e d . o f w h ic h  12 w e re  a p p ro v e d  f o r

restoration spread over a three year 
period commencing from 1951-52, mz,, 
Vasad-Kathana, Tinpahar-Rajmahal, 
Bhagalpur-Mandarhill, Madura-Bodi- 
nayakanur* Shoranur-Nilambur, Bob- 
bili-Salur, Hqhtak-Gohana-Panipat, 
Nagrota-Jogindemagar, Bijnor-Chand- 
pur Siau, Utraita-Sultanpur-Zcfarabad, 
Unao-Madhoganj-Balamau, and Cam­
bay Bunder Siding.

The Central Board of Transport also 
approved of surveys being carried out 
for a branch line from Herdagarh 
station to serve the collieries in the 
Kanhan Valley, and a line from Gop 
to Balwa or Katkola in Saurashtra.

Maalvi Haneef: May I know the 
policy in the light of which the Board 
reviewed the question of these rail­
way projects? '

Mr. Speaker: If
this question was 
last week or the 
Various questions 
lines in different, 
put. Is there any 
tiie hon. Member

I remember aright, 
thoroughly gone into 
week befor? that.

regarding various 
parts of India were 
other question which 
has to put?

Shri Dwivedi: May I know whether 
Government have any prop:>sals for 
the construction of railway lines in 
those States which have been taken 
over and integrated in Part C States?

Mr. Speaker: I am afraid he is en­
larging the scope of the question.

Shri Dnivedi: These are new rail­
way projects.

Mr, Speaker: May be; as the hon. 
Minister said, tliat presumably the 
question was with reference to lines 
which were previously dismantled. In 
view of that, this becomes a wider 
question.

Next question.
Barakar Dam Site (Damage)

*751. Shri Jnani Ram: WiU the
Minister of Works, Mines and Power
be pleased to state:

(a )  th e  a m o u n t o f  d a m a g e s  c a u se d  a t  
th e  o u tb r e a k  o f  th e  la s t  m o n so o n  a t  
th e  B a r a k a r  d a m  s ite  o f th e  D a m o d a r  
V a lle y  C o rp o ra t io n ;  a n d

(b ) w h a t  p r e c a u t io n a r y  m e a s u re s  
w e re  ta k e n  to  p re v e n t  th e  d a m a g e s?

The Deputy Minister of Works, 
Mines and Power (Shri Biiragohaiii):
(a )  a n d  (b ) .  A  r e fe re n c e  is in v i te d  to  
th e  re p ly  g iv e n  to  p a r t s  (a )  a n d  Ch) 
o f s ta r r e d  q u e s tio n  N o . 404 a s k e d  b y  
S h r i K s h u d i r a m  M a h a ta  o n  th e  2!)th 
N o v e m b e r  1P50.



3IT|o ^

^  SfkRT ^

s r m  t  •

P a s s e n g e r  B o g ie s  (R e-c o n d it io n in g )

[♦743. Dr. Devi WiU the
Minister oi Railways be pleased to 
state how much time is expected to be 
taken in re-conditioning the passenger 
bogies of the B 3 . and CJ. Railway?]

The Minister of Transport and Rail­
ways (Shri Gopalaswami): The time 
required for overtaking all arrears of 
maintenance and repairs to passenger 
coaches of the B.B, and CJ. Railway 
may extend to a couple r,t years.

P r e -cast  H o s p it a l  B lo c k s
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3ft 5ff^ | t t
?

[Bafou Ranmarayaa Sim ^: I want to 
know what were the reasons for the 
loss?]

Shri Buragohain: There was silt 
which partially filled up the foundation 
excavation in the river in March 1950, 
and during the Monsoon.

THHirnwr

[Babu Ranmarayaii Singh: Who was
responsible for that?]

Shri Buragohain: It was the flood.'

Shri B. K. Das: What has been the 
cost of repairing this?

The Minister of Works, Mines and 
Power (Shri Gadgil): It wiil be 
negligible.

Shri A. C. Guha: Was any other part 
damaged during the monsoon?

Shri Buragohain: No, Sir.

WRITTEN ANSWERS TO QUESTIONS 

«To

^  ^  
^nrcT #  ^  r+dni p r r  ?

P r o d u c tio n  o f  R ic e

[♦742. Dr, Devi Shigh: WiU the 
Minister of Agricultore be pleased to 
state the quantity of rice that has 
been produced in India this year?]

The Deputy Minister of Footl and 
Agriculture (Shri Thirumahi Kao):
Q u a n t i ta t iv e  e s t im a te s  o f r ic e  p ro ­
d u c t io n  in  1950-51 h a v e  n o t  y e t  b e e n  
s u p p lie d  b y  th e  S ta te s .  A  s ta t e m e n t  
in d ic a t in g  th e  p ro s p e c ts  o f  th e  p a d d y  
c ro p  d u r in g  1950-5] in  c e r ta in  
im p o r to n t  padd j^  g row in ;^  a r e a s  o f 
I n d ia  is  pla(*ed on  th e  T a b le  o f  th e  
Hou.se. [ See  A p p e n d ix  V I, a n n e x u re  
No. 32.]

'3
Tfo ^  ^  Tf5ft

«752. Shri KamaOi: Will the Minister 
of Works, Mines and Power be pleased 
to state:

(a) the terms and conditions of the 
r;;ireement entered into by Government 
with the Reema Construction Com­
pany, Limited, for the construction of 
pre-cast hospital blocks; and

(b) what progress has been made in 
the work so far?

The Minister of Works. Mines and 
Power (Shri Gadgil): (a) With a view 
to demonstrating the Reema patented 
method of construction in India, the 
Company have agreed to construct one 
single-storeyed and four doable-storey­
ed hospital blocks in Delhi, on the 
condition that Government should pay 
to the Company the actual expendi­
ture on materials and local labour and» 
in addition Rs. 2,66,000 towards over­
head expenditure on foreign super­
visory staff, plant and equipment. The 
plant and equipment will become the 
property of the Government on con- 
clu.<;ion of the construction.

( b )  W o rk  on  tw o  d o u b ie - s to re y e d  
a n d  o n e  s in g le - s to re y e d  b lo c k s  is  n e a r ­
in g  c o m p le t io n . W o rk  on  th e  r e m a in ­
in g  b lo c k s  h a s  j u s t  b e e n  s ta r te d .

F r e e  R a h .w a y  P a s s e s

'*'753. Shri Balwant Sinha Mehta: ( a )  
W ill th e  M in is te r  o f Railways be 
p le a s e d  to  s ta t e  w h e th e r  i t  i.< a f a c t  
t h a t  F re e  R a i lw a y  p a s s e s  a r e  b e -  
in ^  is s u e d  to  S a lv a t io n  A rm y  p eo p le?

(b ) If  so. w h a t  a r e  tV^e o th e r  in s t i ­
tu t io n s  to  w h o m  su c h  p a sse s  a r e  is su e d ?

The Minister of State fj>r Transport 
and Rai?ways (Shri Santhanam): (a>
a n d  ( b ) .  F r e e  p a s s e s  a r e  n o t  b e in g  
g r a n t e d  to  th e  S a lv a t io n  A rm y .
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M a n g a n e s e  O r e

*754. Shri KishonmohM
(a) Will the Minister of Worte, M i ^  
aad Power be pleased to state the 
average quantity of manganese ore 
mined in India annually?

(b) What percentage of the annual 
output is used in India?

The Minister of Works, M in^ and 
Power (Shri Gadgil): (a) and (b). A 
statement giving the required infcrma- 
tioR is laid on the Table.

STATEMENT 
The annual production of Manganese 

Ore and the amount consumed in 
India during the last 10 years.

T * a r A nnual p ro ­
duction  

(Tons)

Q u an tity  
consum ed  in  
In d ia  (Tons)

P e rc e n ta ­
ge o f p ro ­
d u c tio n  
c o n s u n ^  
in  In d ia

1940 868,918 86.690 9

1»41 791,141 103,146 13

l$4i 757,269 85,181 11

1943 595.366 47,858 8

1944 370.980 48,619 13

1946 210,583 54,807 26

1946 252,916 54,064 21

1947 451,034 78,106 17

194S 528,876 51,877 10

1949 645,825 79,364 12

A vers- 
ge fo r 
tho  la­
s t  10 
y ea w

547,291 68,961 12-6

M i n i n g  o f  M a n g a n e s e  O r e

♦755. Shri Kishorimohaji Tripattii:
(a) Will the Minister of

Power be pleased to s^ te  w h ^ h ^  
it is a fact that a number of manganese 
ore miners in Madhya 
not been able to mine because neces­
sary permission for the same ^  
been granted by the Government of 
India?

(b) What is the number of miners 
who appUed for permission?

(c) When were the application
received in the Ministry of Industry 
and Supply? ‘

(d) Why has permission been with­
held so long?

The Minister of Works. Mines and 
Power (Shri Gadgil): (a) to (d). Only 
three parties brought to the iiotice of 
the Government of India thal, although 
the Government of Madhya Pradesh 
had agreed in principle to grant them 
certain mining leases, they were not 
being permitted to work the mines 
pending formal execution of the teas­
es, which was awaiting the Cential 
Government’s approval to the form of 
lease to oe prescribed. The letters 
from these three parties were received 
on the 10th October, COth October and 
the n th  November 1950, respectively. 
The Central Government have a g r^ d  
that these and other similar situiited 
parties may be allowed to commance 
working the mines without waiting for 
the formal execution of lenses in a 
letter dated 3th November 1950 com­
municated to the Government of 
Madhya Pradesh.

T i m b e r  E x p l o it a t io n  i n  A n d a m a n s

*756. Shri Rathnaawamy: (a) WiU
the Minister of Agricnlture be pleased 
to state whether it is a fact that tlm l^r 
exploitation has been launched upon by 
the Government in Andaman island?

(b) What are the net proceeds which 
the (^vem m ent expect out of this?

(c) WUl the Displaced Persons wha 
have settled there be given these con­
tracts?

The Deptuy Minister of Food and 
Agricultnre (Shri Thirumala Rao):
(a) The exploitation of the forests of 
the South Andamans has all along 
been done by the Government Forest 
Department. A scheme for the ex­
ploitation of the North Andamans 
forests by private e n te rp r^  on a 
royalty basis has been tinalised and 
will be put in operation as early as 
possible.

(b) The net revenue ►o Government 
from the forests of the South and 
North Andamans is estimated at lO 
lakhs of rupees per annum when the 
North Andamans forests are fully ex­
p lo it^  in accordance with the scheme 
drawn up for the purpose.

(c) Yes. The claims of the dis­
placed persons will be considered in 
regard to the South Andamans forests.

Jowar a n d  R ic e  P r o d u c t io n  in  
H y d e r a b a d

•757. Shri Ahiil Hasan: (a) Will the 
Minister of Food be pleased t o ^ a t e  
what is the forecast of Jowar and Rice 
production of Rabi and Kharif Crops 
in Hyderabad State?
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: :  -(b) Has the target fixed, for levy been 
readied?
r  Tbe Deputy Minister of FimmI and 
^giicQltitre <Shri ThlrHMaht Rao): (a)
"According to the ^inat forecast for

1949-50 ihe total production of Jowar 
^hd Rice in Hyderabad In that year 
^itnounted to 7^23,000 tons and 4,30,000 
tons respectively.

(b) No, against a target of i: 46,0u0 
tons for the year o n ly  shout 1 ^ 6 ,0 0 0  
tons upto 16th Nov'e»n!>er, i:*.iO has 
been procured.

' Cattle for Assam

. ^758 Shri R. K. Chartdtlari; (a) Will 
the Winister of Agricuitnfe be pleased 
to stfiite whether it is a fact that there 
is a  great dearth of pl<i«gh cattle in 
Assam and that the Grovernment of 
India have been approached for help 
by the Stale Government?

(b) If so, have the Government ol 
India given any assistance to the State 
in this matter?

The Deputy Mmlstiir Food and 
A ^ c u l t ^  (Shri Thirudiaia Rao): (a)
Assam is almost self-sufficient in 
plough cattle except a i 'th e  areas 
affected by Earthgua’c? where a short­
age of approximately oine thousand 
pairs is reported. Tr.e Government of 
Assam have not so far approached the 
Central Govemmeiit for any help -in 
the niattex. -

(b) Does not arisn. -

A ir  F ie ld  in  K ahijcuchi
*759. Shri R. K. Cfaaudlmri: (a) Will 

the Minister of CommuttlcatioBs be 
pleased to state when the air field in 
Kahikuchi is likely to be made ready 
for landing in all seasons and during 
nights?

(b) How many air crafts land and
take off on a daily average during dry 
season from the present cutcha field in . 
Kahikuchi? .

(c) Is it a fact that there is difficulty 
in landing and taking off during rains?

^  ^  Communica-
tloiis (Shn Khurshed I.al): (a) The

aerodrome at 
Kahikuchi which is covered with P.S. 
P . Sheets is fit for use during all 
seasons. Facilities for night landing 
in an emergency also exist there. The 
permanent aerodrome which is being 
constructed at a site adfacent to the 
present ah-field ami which will have 
a pucca runway is expected to l>e 

ready for operations early in 1952.

(b) On an average, eleven aircraft 
land and take jff per day at the air­
field.

(c) No, Sir, except after proJonge»i 
and heavy rains, when it becom ^ 
necessary sometimes lo restrict the 
aircraft operations at the airfield to 
scneduled services.

Village P ost  O n rc E s  m  Assam

*7^0. Shri R. K. Chaodliiin: WiU the
Minister of Commnaicatiiros be pleased 
lo state how many village post offices 
have been newly opened how many
have been c lo s^  down in the State of 
Assamin the years 1948r49 i94d-50?

The Deput^^ l ^ ^ t ^  of Commuttiea- 
tions (Shn Khnrstied Lai): The number 
ol village post oflices newly opened 
and closed down in the State of 
Assam are: .

I»4«-49 1949-50
Opened 79 W * ,
Closed * 2 1
R e n t  C o n t r o l  An d  D e l h i  P r e m i s e  A|C?

(WlTHiiiRAWAL) /

Shri R a | £anw ar: WiU ihe 
Minister o l IVohu^ Mines and t*ower 
De pieaseu to state: /

(a) whether it Is a fact that Ui6 
Deini improvement Trust £Ihquiry Coc^ 
mittee set up by.Xaiovernment: na^ smce 
sunmitted an interim report r ^ n t  
mending immcKiiate withdrawal 
operation of the Delhi-Ajmer M«rwaf4 
Rent Control (Amendment) Act No. L 
of 1947 and the Delhi Premises (Re­
quisition and Eviction) Act No. XL.1X 
of 1947, from all new houses; and

(b) if the replies to pa ii (a> above 
be in the aflftnnative, wnat steps have 
Government taken or propose to take 
in furtherance of the above recom­
mendations with a view to relieve the 
acute shortage of housing accommoda­
tion and to encourage new Construc­
tions in Delhi?

^   ̂«he MiBister of Works, Mines and 
Power (Shri GadgU): (a) Yes.

(b) This is und^r consideration. 
S t r ik e  B a ll o t  by  R a il w a y  E m p l o y e e s

*762. Shri Rathnaswamy; (a) Will 
the Minister of Railways be pleased to 
stete whether it is a fact that the 
General Council of the All India Rail- 
waymen’s Federation has instructed its 
working committee to arrange for a 
strike ballot?

(b) If so, ivhat are the outstanding 
^sues on which differences between the 
Government and Railwaymen^s Federa^ 
tion have arisen?
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The Minisler M Stotc f.>r T n m ^ r i  

f taU w w  SuithaiiBn)): (a)
l?es, in xjetlaM drcumstances.

(b) In the view of Government there 
are no otitstnnding issue? wW<d̂  would 
ju s t i^  an j  such action on the p a it of 
the All India Battwawnen’a Federation. 
The demands are ter the mo§t part a 
reiteration of previous demands some 
Ox which hftve already been discussed 
with the leaders of the Federation ^ind 
others coueertied ^  Government and 
decisions announeed

P r i c e s  « p  Wmsr a n d  R ic £

Skri S M h w  WiS ttie Mhiister 
of h^ p l e ^  iny m  ttie T i^ e  
a statement tHaowmM w  i»revailing 
rates for w h ^ t  and «oe trom  June, 
1950 upto date in the loUowing towns:

Bombay
Pooo*

Ahmedabad

Oaknitta
Ifaealipaiam
OoiMsmtod

al

Bareilly 

Visa

Awb^U

S 3 ^

The Deputy Minisler oi Food «ad 
Affricultnre (Shri ThinmulB iteo li
Presumably the hon. Member has in 
mind the wholesale issue prices of 
rationed grain in the cities re fen r^  fo 
by him. A statement is laid on ttie 
Table of the House containing informa­
tion available in the Food Mkustry. 
(See Appendix VI, annexure No. 33.}

Inhere is no rationmg in some of the 
towns and hence no information is 
given in connection thereof.

Night A ir Mail Sbi v̂ics

38. Shri Sidhva: Will the Minister 
of Communications be pleased to slate 
the total freight carried by Himalayan 
Aviation Service and Air-India 1 ^ -  
vice together with the amounts paid 
to them for carrying mails trom 
January 1950 upto date ( N i^ t  air 
mail service only)?

The Deputy Minister of Commurieii- 
tions (Shri K h u rsb ^  hal): M/s. Air 
India Ltd. commenced operation of 
their Bombay-Delhi night service on 
1st March 1950.

The total weignt of freight plus 
mails carried by the night air services 
of Hinrialayan Aviation and Air India 
upto the 31st October 1950 was 22^,035 
and 5,17,118 lbs. and the amounts paid 
or payable to them for the carriage td 
mails on these .«;3rvices upto the same 
date are Rs. 19.76.545 and Rs. 3,58,118 
respectively.

I place on the Table a Statement 
showing the details [See Appendix VI» 
annexure No. 34.]
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PARLIAMENT* OF INDIA
Thursday, 7th December, 1950

The House met at a Quarter to Eleven
of the Clock,

[M r . Speaker in the Chair]
QUESTIONS AND ANSWERS

(See Part I)

11.45 A.M.

PAPERS LAID ON THE TABLE

The Minister of Works, Mines and
Power (Shrl Gadgil): Sir, I lay on the
Table a copy of each of the following
Reports:

(1) Annual Report of the Coal Mines
Stowing Board for the year 1949-50.
[Placed in Library. See No. R. 12e 
<17).]

(ii) Annual Report of the Chief In­
spector of Explosives for the year end­
ing 31st March, 1950 [Placed in
Library. See No. IV R. 4(1).]

(iii) Annual Report of the Petro­
leum Division for the year 1949-50.
[Placed in Library. See No. IV R.
3(1).]

(iv) Annual Report of the Central
Electricity Commission for the year
1949-50. [Placed in Library. See No. IV
M. 31(2).]

ELECTION TO COMMITTEE
Standing A dvisory Committee pgr

Ministry op Education

ls'
 ̂ h ti ^

- Jt
The Minister of Education (Maulana

Azad): I beg to move:
“ That this House do proceed

to elect, in such manner as the
Honourable the Speaker may
direct, one person from among
their numbers to serve on the
Standing Advisory Committee for
the Ministry of Education, for the
unexpired portion of the current
financial year vice Shri M. Satya- 
narayana resigned**.
Mr. Speaker: The question is:

“ That this House do proceed to
elect, in such manner as the
Honourable the Speaker may
direct, one person from among
their numbers to serve on the
Standing Advisory Committee for
the Ministry of Education, for the
unexpired portion of the current
financial year vice Shri M. Satya- 
narayana resigned.”

The motion was adopted.
Mr. Speaker: I have to inform hon.

Members that for the purpose of elec­
tion by means of the single transfer­
able vote of a Member to the
Standing Committee for the Ministry
of Education the programme of dates
will be as follows:

1. Nominations to be fllejd in the
Parliamentary Notice Office up to
12 Noon on Monday tho nth Decem­
ber.

2. Election, if necessary, will be held
on Thursday, the 14th December, in
the Assistant Secretary’s room No. 21 
in the Parliament House between the
hours-of 10-30 a.m . rtnd 1 p.m .
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JALLIANWALA BAGH NATIONAL
MEMORIAL BILL

The Minister of Works, Mines and 
Power (Shri Gadffil): I beg to move
for leave to introduce a Bill to pro­
vide for the erection and management
of a National Memorial to perpetuate
the memory of those killed or wound­
ed on the 13th day of April, 1919, in 
Jallianwala Bagh.

Mr. Speaker: The question is:

“That leave be granted to intro­
duce a Bill to provide for the
erection and management of a 
National Memorial to perpetuate
the memory of those killed or
wounded on the \Zih day of April,
1919, in Jallianwala Bagh.”

The motion was adopted.
Shri Gadffil: I introduce the Bill.

INDIAN INCOME-TAX (AMEND­
MENT) BILL

The Minister of Finance (Shri C. D.
Deshmukh): I beg to move for leave
to introduce a Bill further to amend
the Indian Income-tax Act, 1922.

Mr. Speaker: The question is:
“That leave be granted to

introduce a Bill further to amend
the Indian Income-tax Act. 1922.**

The motion was adopted.
Shri C. D. Deshmukh: I introduce

the Bill.

TELEGRAPH WIRES (UNLAWFUL
POSSESSION) BILL

The Deputy Minister of Communi­
cations (Shri Khurshed Lai): I beg to
move for leave to introduce a Bill to
regulate the possession of telegraph
wires and to provide for the punish­
ment of the offence of unlawful posses­
sion thereof.

Mr. Speaker: The question is:
“TTiat leave be granted to 

introduce a Bill to regulate the
possession of telegraph wires and
to provide for the punishment o t
the offence of unlawful possession
thereof.”

The motion was adopted.
Shri Khurshed Lai: I introduce the

Bill.

ESSENTIAL SUPPLIES (TEMPORARY
POWERS) BILL

The Deputy Minister of Food and 
Ag:riculture (Shri Thirumala Rao): I
beg to move f6r leave to introduce a 
Bill further to amend the Essential
Supplies (Temporary Powers) Act,
1946.

Mr. Speaker: The question is:
“That leave be granted to

introduce a Bill further to amend
the Essential Supplies (Temporary
Powers) Act, 1946.**

The motion was adopted.
Shri Thirumala Rao: I introduce

the Bill.

RESERVE BANK OF INDIA
(AMENDMENT) BILL

Extension of time for P resentation of
R iport  of Select Committee

The Minister of Finance (Shri C. D.
Deshmukh): I beg to move:

“ That the time appointed for
the presentation of the Report of
the Select Committee on the Bill
further to amend the Reserve
Bank of India Act. 1984, be ex­
tended up to Wednesday, the
13th December, 1950.’*
Sir, we had the first meeting of the

Committee on the 4th. We could not
fix an earlier date because it could
not have suited the convenience of
many of the Members. Since then we
have had three meetings and we are
more or less, completing the work. We
are having another meeting tomorrow
.morning and we have every hope,
therefore, to be able to present tne
report on the 13th December.

Mr. Speaker: The question is:
“That the time appointed for

the presentation of the Report or
the Select Committee on the Bill
further to amend the Reserve
Bank of India Act, 1934, be ex­
tended up to Wednesday, the
13th December, 1950.’*

The motion wa» adopted

MOTION re INTERNATIONAL
SITUATION

Mr. Speaker: The House will now
proceed with further consideration or
tho following motion moved by Shri
Jawaharlal Nehru yesterday:

“That the present International
situation and the policy of the
Government of India in relation
thereto be taken into considera­
tion.”
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Along with that, there are amend­
ments also moved yesterday, and 
there are some further amendments 
of which notice has been received. I 
would like to know whether the hon. 
Members who have given notice of 
these amendments wish to move them. 
They may indicate their wish and I 
may take them 'as moved.

Shri Frank Anthcmy (Madhya Pra­
desh): I wish to move mine.

Dr. R. S. Singh (Bihar): I dp not 
move my amendment.

Shri Kamath (Madhya Pradesh): 
Sir, before resuming the debate, may 
I request that in view of the import­
ance of the Motion before the House, 
this day may be wholly devoted to 
the discussion of the Motion and the 
amendments by hon. Members, and 
the Prime Minister may be called 
upon to reply tomorrow.

Mr. Speaker: Of course, there are 
many important questions that Are 
coming up before the House and if we 
are going to extend the session 
merely on the ground of the import­
ance of the question, I am afraid we 
shall have to sit much longer. But if 
we must sit, we must. However, I 
will appeal to Members to be short 
and more to the point in their speeches. 
Yesterday the proposal was - that the 
Prime Minister should be called upon 
to reply today aijd the debate may be 
completed by yesterday. Naturally, in 
view of the Members’ wish expressed 
in this House, the Prime Minister was 
good enough to have the whole of 
today for this Motion. I made the 
suggestion and he accepted it and I 
made a declaration to the House that 
this debate may be allowed through­
out the whole of today, Inclusive of 
the Prime Minister’s reply. Now, the 
suggestion is to prolong it even to 
tomorrow. If it is agreeable to the 
Prime Minister, I shall have no objec­
tion; but I think it makes the position 
rather embarrassing, to have to make 
such a request, which had better not 
be made. But if that is the wish of 
the House, I will have to do it.

The Prime Minister and Minister of 
External Affairs (Shri Jawaharlal 
Nehru): Sir, I do not mind, if the 
House wants to sit for three or four 

' hours more +^day, but it should all 
be over by today*

Mr. Speaker: I am not agreeable to 
extending the time. I have expressed 
myself so often against the idea of 
sitting longer hours. Let us decide to 
finish the thing today and cut short

International 1318
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our remarks, speaking more to the 
point.

Sardar B. S. Man (Punjab): Sir, on 
a point of information. Hitherto we 
were following a practice of rising in 
our seats and trying to catch your 
eye. I am not complaining, but I may 
be ignorant, and so 1 want to know 
whether there has been a departure 
from this practice, and whether now 
we have to catch ti.e favour of the 
Chief Whip and have our names on 
the lucky paper?

Mr. Speaker: I have made it quite 
clear again and again that no one 
need place himself at the mercy of 
anybody, except perhaps at the mercy 
of the Speaker. The old procedure 
stands, and whatever names siay be 
before me, I am not bound to follow 
those names. I am not following the 
names in the order 1 have got them. 
But I am calling persons on certain 
principles, I think, though sometimes 
it is difficult to settle what those 
principles are.

Shri Kamath: Sir, when the House 
has expressed its unanimous desire to 
have the debate for the whole day 
today, may I not request you and 
the hon. Prime Minister to come to 
some arrangement whereby we can 
be accommodated?

Mr. Speaker: I do not know how 
the Prime Minister flgnjres in the 
picture now. I have already expres­
sed myself and I am doubtful whether 
the whole House is unanimous in the 
desire. ,

Some Hon. Members: We all are.

Mr. Speaker: Hon. Members forget 
that there are other engagements fixed 
beyond five o’clock. There is an im­
portant meeting of the Inter-Parlia­
mentary Group today, where we meet 
our guests of the Indo-Swedish Society. 
There is a meeting of the Standing 
Finance Committee and all that 
Merely to go on sitting for a longer 
hour is not the proper thing and 
would, to my mind, be Ignoring other 
considerations. Whatever that may be 
the chapter is now closed.

Shri Kamath: Parliament work must 
have top priority, Sir.

Shri M. A. Ayyangar (Madras): The 
foreign policy of any country hitherto 
has been dictated by considerations 
of self-interest. But today the time
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has come in the history of the world
when the objective of foreign policy 
jmust be changed. No country in the 
world can stand all alone. The inven­
tion of the aeroplane has shortened 
4both time and space. The East, the 
Middle East and the Far East—these 
are expressions of the past. Therefore 
the foreign policy of any country 
must be the maintenance of peace and 
security of all the nations of the world. 
No country in the world will be left 
alone, nor can it stand in isolation. If 
a tire breaks out in any comer of the 
world, immediately it will spread and 
a global conflagration will be the
Te:-iu\i unless its spreading is imme­
diately stopped.

1 am glad 1 r; that the policy 
which our Government has been pur­
suing sh long is one in the right
dirertion. Our policy has been called 
one of neutrality but I would say it 
'is one of active neutrality. I would 
even advocate a policy of watchful­
ness and vigilance in international
affairs and a readiness to step in by 
way of intervention wherever there 
might be the threat of a conflict,* before 
the conflict actually arose, by settling 
all disputes through the active co­
operation of all peace-loving nations 
o f the world through the agency of 
the U.N.O. We are essentially a peace- 
loving nation. It is our tradition: it is 
an inheritance which the Father of 
the Nation has left to us and let us 
be true to that. We have been adher­
ing to it so far.

But the world has changed very 
quickly and humanity is on the edge 
of a precipice. Consistently with our 
policy we advocajed that a democratic 
form of government should be estab­
lished in Korea. We therefore sent 
our representative to sit on the Korean 
Commission. But unfortunately an­
other oower did not yield. Neverthe­
less the Commission went on addres­
sing itself to the establishment of a 
democratic form of Government In 
South Korea. Soon after China claimed 
membership of the United Nations. 
W e recognised China ourselves and 
pressed its claim before the United 
Tlations but unfortunately It was not 
accepted. One power did not accept 
a democratic form of Government for 
the whole of Korea and it was left to 
finother nower not to accept or re­
cognise Chino as one of the members 
>of ‘ the Seciuily Cn\mri\ throucrh the 
\Tnitod Nations Organisation.

Then the Korean war came. Even 
thpro we, v-̂ ?̂ nted to avoid aggression 
t>y one country on another. Therefore 
we supported the U.N. resolution. We 
were even preoared to send such Kiufl of assistance to the U.N. armed forces

as was within our reach or possible 
for us. Later on we advised the U.N. 
armed forces not to cross the 38th 
Parallel but they did not do so. Now 
the U.N. troops are encircled there. 
China has got into a fear complex and 
therefore they have appeared on the 
scene with five or six hundred thou­
sand men. The U.N. forces had there­
fore to retreat.

Now is the time for our interven­
tion. We cannot allqw this to go on. 
Whereas Russia and China have large 
numbers of men whom they can put 
on the field the only other weapon 
that is being considered by U.S.A. is 
the use of alom bomb. Once it is used 
destruction on a large scale is certain. 
Are we to be looking on? Now is the 
time when all our energies and the 
energies of the peace-loving nations ot 
the world should be harnessed to cry 
halt and see that war does not pro­
gress and t?ke a global turn. The 
atom bomb must be eschewed at any 
cost. We ought not to leave it as a 
legacy to the future generations. Let 
not the future historian say that we 
have taken a dark path.

12 Noon

Therefore the immediate objective 
of all the nations in the U.N.O. must 
be to see that there is a cease-flre in 
Korea. Immediately the North Koreans 
ought not to cross the 38th Parallel, 
nor should a single batallion of the 
United Nations remain to the north 
of the 38th" Parallel. * China must be 
recognised and taken into the United 
Nations. Then the question of Formosa 
might be decided at leisure. These are 
the immediate steps to be taken to 
avert a global war.

But I am not satisfied with this. In 
the long run for the purpose of peace 
and the establishment of permanent 
security in the world other steps have 
to be taken.

During the last war Fascism was 
the one enemy of democracy and both 
Communist Russia and democratic 
England and the U.S.A. fought shoul­
der to shoulder as brothers in arms. 
Unfortunately after the war instead 
of settling down to peace, each nation 
began to susnect the other. Today it 
is not the cry for living space which 
is likely to be thp cause of war but 
fear complex which is gripping all the 
important powers of the world. 
Capitalist democracy is accusing Com­
munism - of an imperialistic outlook 
and an expansionist policy. The Com­
munists on the other hand say that 
imperialism persists in the demo­
cracies and capitalism is likely to
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enguif the world. Each is afraid of the 
other. This kind of fear should go. 
The world is large enough to accom­
modate both the ideologies and both 
experiments can go on side by side, 
both living at peace with one another. 
Therelore I suggest that this kind of 
fear complex must be removed and 
this suspicion of eacti other must go. 
Each ought to be asked to eschew the 
atom bomb as a weapon for ever. Then 
there should be a kind of disarmament. 
Every country which belongs to the 
U.N.O. must be asked to disarm itself 
and keep only such forces as may be 
necessary for the maintenance of 
peace and order within its own terri­
tory, that is sufficient for police pur­
poses.

As we have found the last war did 
not put an end to the prospect of an­
other war. From the beginning of 
humanity no war has put an end to 
war completely. Other means have to 
be devised and I consider that the only 
means of doing so is the strengthen­
ing of the United Nations ultimately 
with a view to the establishment of a 
world order and a world federal 
government. That can be the only ideal 
and unless one such government is 
established there will not be peace 
nor security in the world. Before 
such an event* I would suggest that the 
several blocs that have come into being 
should be dissolved and the sooner it 
is done, the better. I would appeal in 
this direction to the United Nations. 
U.S.A. is a member of the United 
Nations. Who is to break the vicious 
circle is not easy to say.

Germany was defeated and an iron 
curtain was thrown round Eastern 
Germany. America and England say 
that they have demobilised their forces 
there and are accusing Russia of still 
keeping its forccs intact. On one side 
China and Russia together have enor­
mous military forces which they can 
use at a moment’s notice. The others 
have got their strength in arms and 
ammunition and each is trying to 
measure its strength against ^ e  other. 
We should exert some influence In 
the U N.O. and advise the various 
corj ten dins parties to drop their arms 
and settle down. When they were 
afraid of Russia. America and some 
other nations joined in an Atlantic 
Pact. Likewise, as soon as some Powers 
joined in an Atlantic Pact, Russia 
entered into a milftary alliance with 
China. One act leads to the other. 
China herself is afraid that there might 
be encirclement by America by having 
Korea. Japan and Formosa in the 
North, and by embroiling in Indo­
china. Russia on the other hand is 
terribly afraid the other way. America 
also is equally afraid* It is the fear

that is persisting. I do not believe 
that either the one or the other is 
anxious to take more territory directly. 
The expansionist policy is all a myth.

Sir, if for any reason we are not 
able to persuade these countries, our 
course is clear. We shall not embroil 
ourselves in any war. We shall not 
join either the one side or the other. 
We shall still persist in bringing pres­
sure upon them by persuasion and 
otherwise.

So far as our defences are concerned 
we ought not to bite but we at least 
must hiss sometimes. If we do not hiss 
even, we will be trodden. Sir. it 
appeared a saint advised a snake not 

o "  not biting and 
children threw stones at it and ulti- 

about to cost its very 
life. The serpent then went to the 

•saint and asked, “ What shall I do? It 
IS costing me my life." The saint 
advised that it should at least hiss. 
The s^erpent wa.s never advised not to 
hiss, but only not to bite. We found that 
with all our interest in China, with 
our recommendation that she ought 
to be taken into the U.N.O., China has 
marched on Tibet. Tibet is one of the 
" ’ ost peace-loving countries In the 
world. Both by tradition and religion. 
Tibetans never waged war. In the 
European Continent they can have 
Switzerland. Can we not Itf ve a simi­
lar Switzerland in the form of Tibet 
to our North? What is this ‘liberation’? 
As our Prime Minister rightly pointed" 
out, there is no question of liberation.
It is all a myth, it is a hoax. China 
ought not to have marched on Tibet 
Sir. as against the 450 millions o r  
Chinese, if we with our 360 million*; 
had armed ourselves and were ready 
for an offensive if necessary, China’ 
would not have ventured on Tibet. S o  
far as our defences are concerned, w e 
are not making all the efforts neces­
sary. Possibly it has become impossi- 

^ble for us, or else the will is wanting.
I am not prepared to say whalher it 
is the one or the other. In a world 
where there is a race for armaments 
going on and there is an itching for 
fight everjrwhere, we, though do not 
enter the fight, should at least be on 
our guard. I should sa^ that more than 
raising our armaments, we should if 
possible, unless all the people come 
inlo the U.N.O., enter into oiois o f  
non-aggression with our neighbouring 
countries. I am glad to say that our 
Prime Minister tried to this direction,
He tried to enter into a non-atfjcrression' 
pact with Pakistan and wanted a no­
war declaration, but tinfortunately it 
has been turned down. With respect to  
the other countries round about uâ  
our immediate neighbours, we must 
enter into non-aggression pacts wftli

Intemational 1322
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them. That is another precaution of
safety. That is the way we ou^ht to
proceed. We shall be friends with all
and enemies of none. That shall be
the relentless policy that we should
pursue.

Pandit Kunzru (Uttar Pradesh): We 
are discussing the international situa­
tion under the shadow of events that 
might soon lead to a crisis. The news 
that has been published in this morn­
ing’s papers, about the assurance given 
by the leader of the Chinese delega­
tion to U.N.O. to Mr. B. N. Rau that 
China had no intention of proceeding 
beyond the 38th Parallel, may seem to 
have eased the tension but until the 
proposal is placed before the United 
Nations in a concrete form and we 
know whether there are any conditions 
attached to it we cannot feel certain 
that the crisis that threatens to over­
take us has been relieved. India, Sir, 
advised, in view of the difficulty of 
the situation, that the U.N. forces 
should not cross the 38th Parallel, but 
that the Powers concerned should 
enter into negotiations in order to see 
how the situation might be dealt with 
without giving rise to the fear of a 
world war. This was not, in my 
opinion, a policy of appeasement. It 
was a policy that took account of the 
concrete circumstances of the situa­
tion, of the hard facts that had to be 
faced. I do not say that the United 
Nations Organisation was wrong, was 
morally wrong, in trying to punish 
the North Korean aggressor, but it is 
not enough for us to know what is 
morally right or morally wrong; we 
have als'  ̂ to see whether what we con­
sider right can be given effect to with­
out endangering the very cause whose 
victory we have at heart. It was hardly 
possible that the countries that had 
prevented the union of North and 
South Korea would tamely look on 
while North Korea was being annihl> 
lated by the U.N. forces. The optimism 
that prevailed on this subject has 
proved to be short-lived and we are 
faced with a situation the end of 
which no one can see. If China today 
wishes to oroceed beyond the 38th 
Parallel, t>̂ en for the present there is 
no force that can. check her advance. 
Indeed, the situation is so grave as to 
threaten the whole of what is known 
as the Far East.

Sir, the Prime Minister very rightly 
remarked yesterday that in a grave 
and ('hanging situation like that with 
which we are faced now, it is not 
possible to put forward any suggestion 
that can bring about an understand­
ing between the Powers that are in 
conflict With one another. But we can 
at any rate lay down the genera?

principles that should be followed even 
in a crisis, and perhaps in a crisis 
more than when times are normal. 
The Prime Minister yesterday laid 
stress on the necessity of utmost efforts 
being made to maintain world peace. 
Now, how are these efforts to be made? 
When can they have the best chance 
of success? The only way at present 
in which we can make an effort for 
the maintenance of world peace with 
the maximum support of other nations 
is that we should make the United 
Nations stronger than it is at present.
I think events that have been happen­
ing for some time past have made it 
clear that we should do whatever we 
can to strengthen the United Nations 

, Organisation. India is undoubtedly 
loyal at heart to this Organisation, but 
the decisions that it has coma to, do 
not always seem to me to have been 
consistent with this object.

I shall give only one illustration to 
show how India has failed, in certain 
cases, to lend that support to the 
United Nations Organisation which it 
should have given. Sometime ago, a 
plan known as the ‘Acheson Plan* was 
considered by the General Assembly 
of the United Nations. The Plan con­
tained four proposals, the most import­
ant of which were two. The first 
item related to the reference of a 
measure to the General Assembly 
when a deadlock had arisen in the 
Security Council. Now, it was evident 
that owing to the situation that the 
Security Council has been faced with 
during the last year or so, an effort 
was being made to devise some way 
of getting over what seemed to the 
supporters of the Acheson Plan as the 
technicalities of the United Nations 
Charter. India agreed to this sugges­
tion. India agreed that situations might 
arise in whiel\ it might not be possible 
to give effect to the strict letter of 
the Charter, but at the same time, she 
refused to accept the proposal that 
every nation should keep a unit pr 
units within its armed forces ready to 
help the United Nations in an emer­
gency. Now. Sir. there are two things 
that I should like to refer to In this 
connection. One is that it was made 
clear that no nation would be under 
an obligation to supply the United 
Nations with troop^ without the sanc­
tion of its legislature. Every nation 
was asked to accept this proposal, sub­
ject to its constitutional proces.ses. 
Had India agreed to this proposal, it 
would not have lost the power to 
decide, when asked to place its troops 
at the disposal of theUnited Nations, 
to do so. Again, the proposal that was 
made was in consonance with the 
spirit of article 43 of the United Na-
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ions Charter. 1 do not therefore
understand, Sir, why India refused to 
accept this pipposal, India felt that 
such a proposal would create an un­
desirable psychological atmosphere. 
Now, this argument places the United 
Nations in a very difficult position. In 
normal times, such a proposal is not 
likely to be made, and if made, would 
be rejected by others on the ground 
that it showed unnecessary want of 
confidence in the sincerity and sense 
of responsibility of the Member-Nations 
of the United Nations. When it is 
made in a time of emergency, it is 
said that it might lead to a scare— to 
a panic—and thus precipitate a con­
flict on world scale. When, Sir, is any 
proposal that is not in conflict with 
article 43 of the United Nations Char­
ter going fo be given effect to? That 
article says: -

“ All members of the United 
Nations, in order to contribute to 
the maintenance of international 
peace and security, undertake to 
make available to the Security 
Council, on its call and in accord­
ance with a special agreement or 
agreements, armed forces, assist­
ance and facilities including rights 
of passage, necessary for the pur­
pose of maintaining international 
peace and security.”
When India joined the United 

Nations, she obviously accepted this 
obligation. It is therefore, as I have 
already said, hard for me to under­
stand why, after having agreed that 
when the Security Council was unable 
because of obstructive tactics pursued 
by parties to pursue a matter the 
matter might go to ihe United Nations, 
India refused to accept the other pro­
posal.

I shall now refer to another matter 
which I think also deserves attention 
as a matter of general principle in 
view of our desire to maintain world 
peace. That part of the world in which 
we can make ourselves most efl'ective 
is eastern Asia. Recent developments 
and geographical considerations show 
that In the course of a few years vast 
changes may take place that are not 
in con^nance with our national 
interests and I believe not in con­
sonance with the interest of the demo­
cratic countries and the United Nations. 
We, should, therefore, think whether 
we can take any special steps, apart 
from counselling the nations to follow 
the path of peace, to strengthen the 
hands of the demor'ratic countries in 
dealing with a diflFVcult situation, should 
it arise. Now all the countries in East 
Asia are in the same boat, but‘ the 
countries that are more significant in 
this connection are India, Japan and 
Indonesia. They may be able imme­

diately by concerted action to stave 
of! conflicts in the East. But I think 
that this is a question that should be 
taken account of by the directors of 
our foreign policy. We should strive 
to work together with these nations, 
not with any aggressive intentions, 
but in order to maintain the stability 
and give the democratic countries a 
fair chance of maintaining their inter­
nal and external security.

Sir, I should like, before I sit down 
to say a word about the changes that 
have taken olace in Northern Asia. 
Central Asia was still lately only a 
nanne to us. But it has become a 
reality, and in some measure, a pain­
ful reality to us. China which claims 
to have interest in North Korea denied 
that India had any interest in Tibet 
and even accused India of listening to 
the counsels of those who were hos­
tile to her. We need not be perturbed, 
Sir, by this accusation, but the con­
duct of China in regard to Tibet can 
hardly be regarded as friendly to 
India. Indeed, it is a warning to us 
and we should take steps immediately 
to strengthen our own position so that 
we may support all those whose 
security depends on us. The situation, 
Sir, may not immediately be danger­
ous, but we cannot wait to take such 
steps as may be necessary to safe­
guard our own interests and those of 
our neighbours till we are overtaken 
by a crisis. I shall not go into the 
details of this matter, but we have to 
be ready to support Bhutan, Sikkim, 
Nepal and Ladakh.

Now the Prime Minister in atsome- 
what aggressive reply to a question 
that I put to him the other day in this 
House said that the Government of 
India had decided that the Indian 
firmy should be reduced. He said thA 
intention of Government was to have 
a mobile army which though smaller 
would be more effective than the pre­
sent larger army. Sir, this raises many 
questions that I cannot go Into for 
want of time. Mobility is not easy to 
secure at the present time, but apart 
from this, since the Prime Minister 
spoke of matters that lie within mili­
tary sphere, I should like to ask him 
whether the military authorities are 
in agreement with the Government on 
this question. Had the Prime Minister 
said that economic considerations 
drove the Government to take this 
step, we should all have had to a'^ree 
that the fest word on this question 
should lie with the civil authorities. 
But since he referred to military con­
siderations, I think we are juj^tifled In 
asking whether Government have !n 
this matter taken the military authori­
ties along with thein. Sir. this is a 
matter of grave impoctanre. Our 
army is not large, even though the
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[Pandit Kunzru]
expenditure on it may be heavy in 
relation to our resourc6S. It is a 
matter, therelore, of anxiety to all 
those who think about our defence 
problems that Government should at 
this stage have come to a conclusion 
that our army should be substantially 
reduced.
[Mr. D eputy-Speaker in the Chair]

Sir, I shall say no more on this 
question, but if you will permit me, I 
shall finish by saying that the present 
Bituation requires that we should be 
in friendly relations with the coun­
tries that are on our western flank. 
These countries are Pakistan and 
Afghanistan. Happily, our relations 
with Afghanistan are excellent. For 
the first time during the last hundred 
years and more, we have a friendly 
Afghanistan to deal with. The prestige 
of the Government of India stands 
high there, and there is a general desire 
there to cultivate closer relations with 
India. Sir, it is clear to all those who 
look at the map of Asia that the 
territories lying between Iraq and the 
Bay of Bengal form a strategic whole. 
It is, therefore, desirable, indeed neces­
sary, that we should take advantage 
of our present position to enter into 
closer relations with Afghanistan, for 
that is in the interest of our security.

The Prime Minister spoke yesterday 
about Afghanistan. No one can un­
fortunately pdd a word to what he 
said. But there is no doubt that an 
understanding between Pakistan and 
India and Pakistan and Afghanistan 
is as necessary at the present time as 
the development of cordial relations 
between India and Afghanistan. Per­
haps. even now it is in our power to 
help in bringine: about a better, under­
standing between Pakistan and 
Afghanistan and I am sure that the 
Prime Minister who desires no strife 
in any part of the world and who, if 
I may say so, has followed a policy of 
great wisdom in relation to Pakistan, 
though it has wrongly been called a 
policy of appeasement sometimes, will 
lose no opportunity of helping in the 
removal of the friction that exists, 
in the interests not merely of these 
two countriess but also of India and 
the rest of the world.

Shri P. Y. Deshpande (Madhya Pra­
desh): As I listened yesterday to the 
speech of the Prime Minister, I must 
confess I felt cold—colder than the 
Delhi climate in the early morning. I 
felt cold because I missed in that 
speech, although the world situation 
was very very grave, any call to action. 
Why i§ it that the leader of the 
Indian Revolution who could some

years ago give a militant call for 
wlrjii the situation was very 

very grave, has failed to give a call 
of action when the world situation is 
more grave than any situation that we 
have ever faced? When I begin to 
think as to why is it that in the face 
of such a developing crisis which will 
engulf the whole world today the 
Prime Minister feels rather indecisive, 
when I begin to think as to why is it 
that he is indecisive, I am compelled 
to analyse*his policy which is based- 
on certain assumptions, and these 
appear to me to be fundamentally 
wrong.

He has repeatedly explained his 
policy as a policy of non-^ignment, as 
a policy that assumes that there are two 
blocs, that the world is split up into 
two blocs and that we must Uierefore 
take an independent line of action and 
judge every issue on its own merits. 
Yesterday Acharya Kripalani made 
the House laugh when he said that an 
ex-diplomat told the Prime Minister 
that there was only one bloc and no 
two blocs. I am afraid Acharya Kri­
palani has lately ceased to be an 
acharya and is fast developing into a 
politician. What does this non-align­
ment mean? It definitely assumes that 
there are two blocs in the world, 
according to the Prime Minister’s 
assessnrient of the situation, and that 
there is nothing to choose between 
these two blocs, that they are equally 
bad, ethically and ideologically. I may 
be permitted to explain as to what 
we mean by a ‘power bloc*. Unless we 
are clear about that expression we 
shall never be able to decide this issue 
at all. By a power bloc I mean a group 
of nations each one of which accepts 
a dictatorial central leadership of one 
nation. That group of nations can 
alone be called a power bloc. Look at 
the Soviet Bloc. Look at the way they 
have voted in the United Nations. You 
will find them uniformly voting with 
Russia and in no other manner. Look 
at the other nations in the United 
Nations. How have they voted? You 
will find that they have voted, Just as 
the Prime Minister would like them, 
on each issue on its merits, indepen­
dently of any infiuence of this nation 
or that nation.

That. Sir, leads to the inevitable 
conclusion that there is only one bloc 
and no other bloc. Other nations go 
the wav they like in the United Na­
tions. Therefore, unless we make our 
minds clear about this point, there 
cannot be an active foreign policy for 
India.

There was a time in India when 
there was infinite amount of sym patic
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for Communism. If I am permitted to 
make a confession, I was one of them. 
For ten long years I worked with the 
Communists in India because they 
were fighting British imperialism as 
bravely as any Congressman could do.

An Hon. Member; Even in 1942? .
Shri P. Y. Deshpande: And, Sir,

that is the point. In 1942 they betrayed 
the Indian movement for freedom. 
They stabbed the Indian movement of 
liberation ^and aligned themselves with 
the British imperialists and Moscow. 
They sacrificed Indian independence for 
their ideological confabulations. I can 
tell you that after seeing t]his pheno­
menon of a number of Communists 
having been first attracted to the 
ideology of Communism all over the 
world and then as a result of the last 
war and as a result of the dictatorial 
functioning of the Communist Parties 
all over the world, I am getting wholly 
disillusioned about Communism. I have 
come to the conclusion that there Is no 
greater menace to human liberty in 
the world than Communism of the 
Stalinist type. Unless this fact is 
realized by everybody, and more so by 
the Prime Minister, we cannot have a 
dynamic and active foreign policy.

The Prime Minister pleadecl ̂ *Tor 
peace. I am all for peace. Every one 
of us in India is for peace. That is 
the gospel that has been taught to us 
by Gandhiji. But Gandhiji’s idea of 
peace was not an idea of sit-at-home. 
It was not a neutral idea. It was an 
idea that always gave a call for 
action, howsoever non-violent it may 
be. But in the face of the world situa­
tion why is it that we are not receiv­
ing any call for action in India from 
our Prime Minister? The reason is, he 
is in two minds. He feels that there is 
something wrong here and something 
wrong there too, and he cannot make 
tip his mind yet. His, not being able 
to make up his mind, is, I suppose, 
the main reason why we are left cold 
and dry. I submit that there is only 
one hope ot world peace and there is 
no other. Acharya Kripalani said that 
Gandhism has now got to be either re­
fashioned or rejected. He said th^t our 
own State—although Gandhi.ii W3s the 
Father of our Nation—is based on 
violence and therefore there is no 
room for Gandhism in this nation now. 
I be? to disagree with him. Gandhiji's 
concept Of non-violence was, according 
to me, a different one. Every State is 
based on violence to some extent. But 
Gandhiji never opposed State violence 
when it was used against thieves, 
robbers and murderers. Just as in the 
national field we need some kind of 
State violence to restrict the inhuman 
activities of thieves, robbers and 
murderers, similarly in the Inter­

national field we need an authority 
which will restrain aggressive activi­
ties which are no better than thefts, 
robberies arid murders. And I submit 
that such an authority can be only 
the United Nations authority and no 
other authority. We have pledged our 
support to th<̂  United Nations Organi­
sation; As my hon. friend on my right 
just mentioned, we are under an obli­
gation under Article 43 of the United 
Nations Charter to do our bit to main­
tain world peace. We cannot maintain 
world peace by just making an appeal. 
We have got to forge sanctions for 
world peace, and the sanction that 
can be forged is the United Nations- 
Charter and actions that can be taken< 
under that Charter. We have pledged 
ourselves in that direction on every 
issue that came for action against an 
aggressor. Now, who broke the peace 
for the first time after the end of the 
last war? It is definitely aggression in 
Korea that has broken the peace for 
the first time. The world has known* 
who are the aggressors and who want 
to be the aggressors and their philoso­
phy also tells us that they have been 
nothing but aggressors all along the 
line. I ask the Prime Minister this 
question! Does he honestly feel that 
there can be any aggression from 
Britain and America on India at any 
time during his life-time or later? I  
am sure he will say, “No” to that. 
But will he be able to say with equal 
confidence that he has no fears ot 
aggression from Russia and Communist 
China? I want, Sir, a categorical an^ 
wer to that question. And so far as I 
am concerned, if there is fear for our 
independence, if there is fear from anr 
sjfie, it is the Red peril and the Com­
munist peril and unless we gird up 
our loins to fight this menace of Com­
munism, there can be no peace for us 
and no peace for the world. We have 
to make up our mind on that point 
once and for all. When I plead for 
arms up against the menace of Com­
munism, I do not want the Prime 
Minister to align himself with thw 
nation or that nation. All I would sub­
mit is, let us stand loyally by our 
Constitution; and let us equally loyally 
stand by the United Nations Or^anis«' 
tion and no other organization, so that 
that organization may be a dynamic  ̂
force in the world. Then the war­
mongers will know where they stand 
and if they do mischief they will be  
demolished in no time.

Shri Nariruddin Ahmed (West 
Bengal): Sir, the subject is of enor­
mous importance and the IHt ĉ time 
available for me will comoel me io  
condense much of what I have to say. 
Sir, we have to consider this wpr ns 
a war of Ideologies and not of blocB*
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[Shri Naziruddin Ahmad]
It has been for some time the fashion 
to call the cold war as a war between 
two blocs, but as has been pohited 
out by Mr. Masani, there is really 
speaking only one bloc and that is the 
Soviet bloc. It is that Bloc that 
thinks, talks and acts together as a 
bloc while the rest do not think, talk 
and act as a Bloc. They differ as ;̂ 11 
independent persons would differ. The 
only point of agreement among them 
in the United Nations Organization is 
the ideal that they must settle their 
differences and their quarrels by 
debates and argument and by per­
suasion. If that is a characteristic 
which can make them a bloc, then only 
we may say that there is a fight be­
tween two blocs. The Anglo-American 
bloc is only a so-called bloc.

Sir, the Soviet Bloc really consists of 
the Soviet and the satellite countries, 
and China is part of the Soviet bloc and 
behaves as such. The; entire business 
of initiating this war in Korea was 
palpably engineered by the Soviet 
bloc. This invasion by the North 
Koreans of South Korea and the 
Chinese intervention, imperceptibly 
at first but palpably now, is part of 
one scheme. Our policy in the inter­
national sphere, I must say with the 
■deepest respect, is vague, unrealistic 
and sometimes vacillating. We try to 
support and please everyone and, as 
happens in such cases, we have failed 
1o satisfy any .*)n3 except perhaps 
ourselves.

An Hon, Member: Why should we 
satisfy anybody?

Shri Naziruddin Ahmad: We have 
the knack of alienating the sympa­
thies of all. This is what we have 
achieved. It is not what we wish or 
what we think that matters in a i 5rna- 
mic world, but it is the real effect 
that nur action produces that really 
matter;.:. Our attitude to China is 
inexplicable. It is simplv baffling. I 
say that our attitude to China Is one 
o f  apoeasement on the one hand and 
a mild, argumentative protest on the 
other. We have a soft corner for 
China But how has China been 
behaving in this war? China has 
stealthily entered into this war. 'Hieir 
argument is that Chinese territory 
■would be endangered if the United 
Nations army was allowed to proceed 
to the end of North Korea. The 
United Nations Organisation was 
•eager and ready to offer proofs and 
guarantees to show that it has no 
such purpose. Anything that was 
needed to satisfv China as to tŴ  
integrity of her territory or as to the 
safety of her country would have 
been readily given; it was for China

just to suggest the step and to agree 
to abide by the decision of the U.I^\0. 
as to the integrity of her country and 
Chinese intervention would have been 
unnecessary, China somehow or other 
was seeking for an opportunity to 
intervene and why? It seems to me 
the reason is that China forms part 
of a bigger Soviet scheme, and that 
scheme is to engulf the whole of Asia 
and gradually the whole world ands r̂ 
one Soviet domination.

Sir, we supported the intervention 
of the U.N.O. in the South Korean 
war. The U.N.O decided that we 
must ha^e a united Korea and we 
agreed to it. That involves this con­
sequence that when the North Koreans 
receded beyond the 38th Parallel the 
United Nations Organisation would 
pursue them there to en.sure the crea­
tion of a united Korea That was the 
ideal to which we subscribed and at 
least to which we did not object when 
the United Nations Organisation for­
ces crossed the 38th Parallel. The 
object was, according? to the nreviovs 
decision of the United Nations Orga­
nization, to give them a united, con­
tented and a democratic Korea. We 
afi'ain contended that China must be 
admitted into the United Nnticn? 
Organization. Our argument was— we 
rather hooed—that China was of a 
different political pattern than the 
Soviet, that China is not really as 
autocratic, as communistic as Russia 
is, but we have been sadly disanoolnt- 
ed. The Chinese invasion of Tib/^t Is 
clearly an imperialistic exoansionist 
move. The pretence for the invasion 
of Tibet was that they must liberate? 
Tibet. Liberate from whom? From 
no one that one can see They wanted 
to have a militarv base in Tibet and 
much lies behind this invasion of 
Tibet. It means, if anything, at least, 
danger to our frontier.

We merely obiccted to the invasion. 
But. how did they respond? They 
said that we were the henchmen of 
the imoerialists. This is not only un­
fa ir ,but we have been badly let d^wn 
while we v^ere stipoorting them ’*n the 
U N O . What has been our reaction 
t- this rebuff? We adhere to them 
all the more I We say that the Korean 
war cannot be solved except with me 
concurrence of China, and that Hiina 
must be admitted into the United 
Nations Organisation. I submit that 
our reaction should have been to ask 
China to stop at once, to retire from 
this war, and to leave the field entire­
ly to the United Nations on the one 
hand and North Korea on the other, so 
that the war might be localise^I. T>*c 
Chinese entry in large numbers. In
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millions, shows that China was getting 
ready for a long time. The Chinese 
policy is to involve the U.N.O. and the 
world into a serious entanglement. 
Therefore, my submission is that we 
must tell China, “You must withdraw; 
you must behave just like a demo­
cratic country; you must prove your 
good conduct before we can admit 
you into the U.N.O.; if you submit to 
these two conditions, retire from the 
war and show that you do not follow 
the Russian pattern but follow a 
democratic pattern, then and then on’y 
the question 'of your entry into the 
U.N.O. can come.” I submit that these 
are hard realities; but there is a sad 
lack of aopreciation of realities in­
side the House. There has been too 
much of talk in an idealistic fashion. 
T submit that ir: riant’ erous times like 
these, we must be hard realists and 
not idealists. As Lord Birkenhead 
once said, it is a good thing to be an 
idealist, but it is useful to be a realist. 
While the evil forces are gathering 
round us we should be stern realists 
and not so many philosophers. I sub­
mit that the entry of China into this 
war has been stage-managed. What 
has bc'en the reaction of the indepen­
dent countries in the U.N.O.? They 
say thnt the Chinese must withdraw 
from the war. But the Soviet repre­
sentative M. Vyshinsky has opposed 
even the inclusion of the Cinese inter­
vention in Korea in the agenda of the 
U.N.O.. He does not like this even to 
be discussed.

Now, Sir. cur policy in regard to 
the invasion of Tibet has been di*Hl. 
I do not know how to express my ov.n 
feehng. Tibet has been invaded; we 
have been endangered. Calcutta is 
wilhir: .jOO milei, of the Tibetan fron­
tier. This uncertain boundary line 
between Tibet and India will be an­
other excuse for intervention. Our 
dual policy has not satisfied any one. 
In fact the Western Powers and 
others are already thinking of forget­
ting us. Mr. Churchill who is a qr.:at 
re?jlist, who would have supported any 
action in Asia on behalf of the U.N.O., 
seems to be getting tired. He says 
that the U.N.O. should not be mijch 
entaneled in Korea and that they 
should attend more to Western Eur* 
ope than to Asia. I submit that if this 
hapoens, if Korea is left by the U N.O., 
then the entire Asiatic bloc. I mean 
the demorratic countries will be In 
considerable danger. Will any one 
like them to go away from this en­
tanglement? I for one would not T 
should therefore think that we should 
support the U.N.O in every posbi- 
blo wav and thnt is the effect of 
the amendment which I have moved.

The l*»st Subject T should refer to 
Is about our own intervention in

Nepal. Nepal Is an ' independent
country. No doubt, Nepal’s adminis­
tration is no doubt archaic, obsolete 
and unacceptable to us. But, should 
we interfere and poke our nose much 
into their private affairs? The re­
sult would be, as has been suggested 
by one of the speakers, that Nepal 
might be induced or rather forced in­
to the arms of Sovietised China, and 
that would be a great danger to us 
We should therefore at once recognise 
the present administration in Nepal, 
and try our best by suggestions to 
democratise the country. But, we 
should not in any case interfere. The 
result would be, that there would be 
reaction and China and the Soviet 
bloc would be glad to take advantage 
of it. The times are not propitious.

With these words, T submit that our 
foreign policy should be carried on in 
a vigorous realistic manner and not 
in a manner suitable for peace t mes. 
These are hard times and we muMt 
act as realists.

The House then adjourned for Lunch 
till Half Past Two of the Clock.

International 1334
Sitxiation

The House rc-assembled after Lunch 
at Half Past Two of the Clock.

[M r . S peaker in the Chair]
Mr. Speaker: Before we resume the 

discussion. I have to say that a large 
number of Members are eager to speak. 
It is not possible to meet the wishes of 
all, unless the time limit is drastically 
curtailed.

Babu Ramnarayan Sinrh: (Bihar):
Make it one minute.

Mr. Speaker: I have always expresL 
ed myself against that kind of curtni^ 
ment, because it means practically 
nothing. However, I think I shoU 
have to rest satisfied with tv?n minutes 
time limit now. I do not know how 
many further Members will be accom­
modated by this arrangement, bur ..

Shrl Sarangadbar Das (Orissa): 
There are other Members also ^hose 
names are not in the list there.

Mr. Siieaker: I am not going by the 
list given tc me. 1 am noticing those 
who are anxious to catch my eye *̂ nil 
I am noting down their names also 
and then I try to adjust the priority, 
as I think proper.

Shrl M ina (Hyderabad): The time 
is not sufficient.

Mr. Soeaker; Then, a large number 
of Members will not be able to speak, 
and I entirely a?ree to the latter alter­
native of having fewer but fuller



13S5 Motion re

[Mr. Speaker]

7 DECEMMJR 1950 International
Situation

speechos. But there is no help. Mr. 
Sahaya.

Shri Syamnandan Sahaya (Bihar). 
Having heard a good number of 
speeclies on this subject, I feel tliat 
before X proceed to discuss the sub­
ject. I should pay a tribute to 
the calm and dispassionate manner 
which the Minister of Foreign AfTairs 
presented the case of the present trou­
bles in the international field. In a 
situation like this a little excitement, 
and even irritation was only human. 
But I am glad to say that on an occa­
sion which really demands very calm 
and serene consideration, the Minister 
of Foreign Afi’airs has been able to 
maintain this calmness in a remark­
able degree. In fact, S)r. when he 
finished his speech I asked myself the 
question whether he had really narratr 
ed the events as they had happened, 
up-to-date or whether he has given 
any indication of our foreign policy 
in his speech. I must admit thp.t I 
found in his speech more a narration 
of the events than any distinct indi­
cation of the foreign policy to be fol­
lowed by this country. Sir, I soy this 
in no spirit of criticism or disappoint­
ment. In fact, I feel that this should 
be so. In the given situation, it will 
be exceedingly difficult for any 
Minister of Foreign Affairs of any 
great power to state categorically what 
he or his country is going to do to­
morrow. In fact. I was surpri.sed at 
some Members of this House sugge??t- 
ing that the Government of India 
should have helped the uprising in 
Neoal. Sir. Nepal is a country with 
whom wc have social and cultural re­
lations, whose sovereignty we *’ecog- 
nise and with whom we had recently 
entered into a friendly alliance and 
above all peace and security in that 
country is exceedinelv nccepsarv, parti­
cularly at the present time in the inter­
est of peace and securitv of this coun- 
trv itself. In fact. Sir. while the Prime 
Minister was speaking about Nepal,
I felt that he could as well have 
avoided the few verv definite state­
ments; that he made with regard to the 
King and other incidents while the 
em’ ‘̂ j-aries of that Goverrjment v’ere 
still in con«*ultation with the Govern­
ment of India to settle the 
there.

The Prime Minister, Sir. has been 
able to allow two days for this dis­
cussion. and although as I have said, 
he himseU has not given any definite 
indication of the foreien policy of this 
country, but having allowed this time. 
I feel that the purpose behind it was 
to eniMe him to \Eoam thd v iem  of

the representatives in this House, more 
than to give a statement of his o.vn 
views. In this view of the matter, I 
fesl I must make a few submissions 
for the consideration of the Hou^o and 
for his consideration also.

In international affairs, and nafii- 
cularly in the situation with whi^h

IS faced at present, the con-
Fh*stfv^^^\hp essential.£ ii ŝtly there is mternal defence*

p friends amiallies with whom one could associate 
in case of the peace mission failing, 
and in c ^ e  ultimately of the outbreak 
of a global war. Therefore, let us 
first take into consideration the d<?- 
fence position of this country. Jn 
fact, the right course in the present 
conditions is not to discuss the defence 
question at all. But knowing as w  
do the conditions in this country, 
there is one thing which should be 
emphasised. The very first require­
ment at present in order to deal with 
the international situation effectivel}'. 
either for peace or in the event of a 
war, is to strengthen our dcfence and 
our military position. In the matter 
of the Navy and Air Force. I think we 
have got to make a great leeway. Of 
course, I am not forgetting at ail the 
economic position that faces the couti- 
try. And I am not also ignorant of 
the fact that strengthen ins? the military 
defences means a great strain on the 
economy of the country concerne«J. 
But is there a way out at present? I 
see none. After all if we consider the 
position of China, we will find, ihat 
they have great man oower. So have 
we with perhaps a little better military, 
tradition. If we look at their arma­
ment factories I do not think they aic 
in any way better then ours. And then 
again, they have been through a ler- 
rible civil war and prior to that ^ivil 
war. they had been fighting v/iMi 
Japan for « very long time. Condi­
tions of inflation and food scarcity in 
China were as bad, if not worse thr̂ n 
what we have in our own country^ 
But even with all thotj^thpv been j 
able to so husband their resources and 
imorove their military oower that they 
are in a nosition not only to face, bu* 
to face bravely the mighty power of 
the .United States of America. What 
wiH hRooen to-morrow, no one can 
say. Blit today they have certainly 
been able to give a setback to the 
mprchint; armies of the UnHe'1 Nations. 
I. therefore, submit that the very first 
renuirement is that v*e musj. 
strengthen our militarv position. Th.’s 
will need a srreat sacrifice on the part 
of the peoDle of this country. flat 
even rich and powerful countries cm - 
not tftraigttite thair miUtexr
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the pieople and the people willitigly 
sxid pleasingly agreeing to do it. It 
is time that the country is taken into 
confidence. It may be argued that it 
creates a lot of difficulty. ' My own 
opinion is that if we try to avoid 
difficulty at this time we may have 
to face a much more difficult situatioi^ 
in the future. Therefore my first sub­
mission is that our military strength 
should be Increased and the country 
made more strong. Jlow this can be 
done I suppose is not within the scope 
of the present debate nor have I the 
time to deal with it.

As regards our peace efforts I have 
no doubt that the work of a peace­
maker is the service of God. Twice 
bles.sed are such peace-makers who 
succeed in their attempts but even 
those who Inil are blessed enough. 
Our peace proposals and the difficult 
times in which they are made have, 
as far as we know, come to us from 
time immemorial. Even Lord Krishna 
attempted once but did not succeed. 
We may therefore pin too great a 
hope on our peace proposals. I do 
not mean to say that anything should 
be Jeft undone to bring about peace 
but I submit equally strongly that 
nothing should be left undone to neet 
the situation in case the peace propo­
sals do not succeed. Therefore it is 
necessary for every country to choose 
its friends and its allies. If the 
peape proposal succeeds so much the 
better but under conditions as they are 
today every big country is feeling 
that unless they have a war now it may 
be a more bitter war a few years 
later. With our best efforts we may 
be able to ward off war only for a time 
as did Chamberlain when he returned 
from Munich but whether we shall be 
able to do it long enough I do not know. 
As I said before, in a situation like 
the present a policy of neutrality, 
which means isolationism, will not do. 
We have to choose our allies. It is 
not a question of joining one power 
bloc or the other. It is a question 
•where aur interest lies and with whom 
Ave can'pull together. In this connec­
tion I shall say no more than bring to 
the notice of the House what Lenin 
said f>t one time which many of us 
mi!7ht have heard previously. He said 
that the road from Moscow to Paris 
lay through Peking, Shanghai and 
Calcutta.

Prof, S. L. Sakseiia (Uttar Pradesh): 
Sir. I thank you very much for the 
op^'^rtunity you have ffiven me to 
participate in this debate. I nave 
ron'  ̂ very rarefullv throxjch the 

of the hon. Prime Minister 
but T have been surprised at t)'e 
trend of the speeches which have

foU ovj^ Wm. It maaa from  the 
speeches that the House does not 
approve of his policy and feels that ne 
has committed a blunder in following 
an independent policy and that he 
should have become tied to the chariot 
wheels of the Anglo-American bloc.

I have been a criUc of the Prim-
^   ̂ that hisforeign policy was tied to the Angkn 

Amencan bloc but i  am very happy to 
be able to say that that feeUng has been 
dispelled. With so small a military

succeeded
® respected out of all

proportion to our military strength 
and today the world recognises that 
wc are reaDy independent® and lhai
Z lu J  ^dependent foreignpolicy. We do not care who will be­
come ansry with us, who will frown 
at us or who will swear at us. We 
do what vye think is correct imd what 
we think is in the best interests of our 
declared ideals.

.Acharya Kripalani criti­
cised the Prime Minister by saying 
that we judged every issue on its iri-

thfni u wanted to serve. I
important tning. 

The Prime Minister has said fro ‘n 
the very beginning that our one aim

w  which all his actions seem to have 
been directed. He has.never .jared 
for the frowns of the mighty; he h 9̂ 
never even cared for some of us who 
have criticised him for ignoring our 
own interests. But he has always kept 
before him that noble ideal of world 

of which he had 
been criticised sometimes from the

°  national in­terests. He has been called an appeaser 
and what not but I am happy to­
day that he has stood firm like a rock

what he felt to be right. If his warn­
ing that the 38th Parallel should not 
be crossed had been heeded probably 
today we would not have been in the 
brink of war. He was at that time 
J^red at when we refused to join the 
Korean Commission. Still he stuck ic 
his opinion. Today the Prime Minis­
ter could have turned the laugh on 
his critics but he has been doing his 
level best to resolve the situation. He 
has been trying his best to persuade 
China not to cross the 38th ParaUel.
I think the House fully approves hi.« 
policy. The prophecy which the 
Prime Minister made is todav appre­
ciated by the whole world and the oa- 
tire world looks to him for saving ‘ 
world neace. I therefor on behaK of 
this House congratulate him. Hie 
House and the country should recog- 
oJte this with gratitude to him ̂  /
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I also want to congratulate IVIr. 
B. N. Rao who has so ably been dis­
charging his duties and supplement­
ing the work of our Primei Minister. I 
hope the House will send its appre* 
ciation of his services and the manner 
in which he has been trying to main­
tain world peace.

It seems some of us are afraid of 
the very name of Communism or of 
Communist countries. I think that 
should not be so. After all we ure 
not a capitalist country, although we 
believe in the democratic wAy of life. 
We are also not a totalitarian country. 
But our ideals are also the ideals of 
Communism. Our ideals agree with 
those of Communism though i:i 
methods we differ. Our democracies 
have not^been true to the ideal which 
Gandhiji^ placed before us and in thnt 
respect we have a unique message 
which is neither that of capitalism 
nor that of Communism. It is the 
ideal of Communism through the 
methods taught to us by the Father 
of the Nation and by the Seers of our 
country. I think by following thit 
method, by living up to that ideology, 
we can take our country forward in 
the comity of nations. We cannot 
have a big, mighty army, but we have 
got something else— ideals—to place 
before the world which would make 
the world respect us. Sir, our Prirr.o 
Minister has been trying to follow 
those ideals, and on this occasion I 
want to congratulate him on the lead 
he has given us and for the manner 
in which he has handled our foreigti 
affairs.

I want to say something about Nepal. 
Nepal is on our border. Five hundred 
miles of its territory borders U.P., 
Bihar and West Bengal. My own dis­
trict of Gorakhpur, which I represent 
in Parliament and of whose District 
Congress Committee I am the Presi­
dent, has got about forty miles of bor­
der with Nepal. Now, a strip of about 
thirty miles of lower Nepal is inhabit­
ed by Terai people who are common 
with the people of Gorakhpur District. 
These people have been usually com­
ing to our meetings even before, l^png 
before the struggle began. Today, Sir, 
I want to give facts from first-hand 
knowledge. It is the impression to- 
dav that the revolt in Nepal has been 
suppressed. But I wish to tell you that 
that is far from the truth. The people 
of Nepal have risen in revolt against 

“ the Rana , regime. They are with one 
v uce behind their King whom our 
Prime Minister said yesterday we stiil 
recognise and shall recognise. That, 
Sir, is a great help to the democratic
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forces who are trying to overthrow the 
autocratic regime. I do not see how we 
could *'do otherwise. A  King cannot be 
dethroned—he can either abdicate or 
die. Merely because he has come to a 
friendly country, it does not mean that 
he ceases to have the right to the 
throne. I, therefore, welcome the 
statement that we recognise the King. 
That is a simple fact w'hich would give 
assistance to the forces of democracy 
there. ‘

Sir, I want to tell this House another 
thing. There are rumours of reforms.
I want to tell the House that there can 
be no via media between democracy 
and autocracy. When the King himself 
wants progress and democracy, I do 
not think we should in any way try 
to give something which is an admix­
ture of democracy and autocracy. We 
have experience of such a thing and 
we know it never succeeds. Therefore,
I urge upon the Prime Minister to es­
tablish a Government in Nepal wifJi 
the King at the head and with Minis­
ters who are responsible to the people, 
who are of the people, Ministers who 
can convert Nepal into an independent, 
progressive, democratic country of 
whirh we may be proud and which will 
be friendly to us. I do not want that 
simple technical objections that we 
have entertained in the past, regard­
ing its independence and things like 
that, should stand in our way. The 
autocracy of one single man, the Rana, 
and the bestial behaviour they have 
.shown towards the rebels who had 
taken power in Birganj, should show 
us that if autocracy remains longer, 
that country will surely give way to 
communism. I wish that democracy, 
democracy in accordance with our 
ideals, should prevail there. It is only 
possible if we ourselves uphold thos? 
people who are now struggling for that 
cause. I can only say that if that is 
done, Nepal shall become a country of 
which we can be proud. Just as we 
helped Indonesia and we are proud 
of helping her to democracy and inde­
pendence, so shall we be proud of 
having helped our border coilntry of 
Nepal towards independence, demo­
cracy and progress.

. Sir, with these words, I wish to ?on-
/  elude. I thank the Prime Minister 

again for the manner in which he has 
guided our foreign policy, and I hope 
the House at this momentous juncture 
will ;?ive its support to him. The 
majority of the speakers so far have 
done so and if everybody Is allowed to 
speak I am sure they will all support 
the Prime Minister’s policy than the 
policy of those who want us to be 
tagged on to the chariot wheel of tJie 
Anglo-American bloc.
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Shri Frank Anthony (MacHiya Pra­
desh): I beg to move:

That in the motion, after the word 
-‘thereto’* insert the following:

“ which is definite in its intention
to resist any form of communist
aggression against the country” .
I have given notice of this amend­

ment to the motion moved by the hon. 
Leader jt the House not in any spii’it 
of criticism but merely to focus atten­
tion on and to underline what 1 feel 
Is the paramount need of our foreign 
policy, and that is, to make it known 
that India intends very definitely to 
resist communist aggression, whether 
overt or even covert, wherever that 
aggression may threaten our security 
or our frontiers.

Sir, I join with the previous speaker 
in paying a tribute to the Prime Minis­
ter. At one tkne, and until quite re­
cently, I confess that I was rather 
exercised about our foreign policy. I 
felt-vund I now realise that that feel­
ing was wrong—that our foreign policy 
was in danger of beroming passively 
neutral, and in becoming passively 
neutral it was endangering our secu­
rity and our frontiers. But I believe 
the Prime Minister can apply this unc­
tion to his soul— and it is something 
which does not fall to the privilege of 
many people today— that is, that he 
has been wise before the event. It* is 
easy and usual for small people to be 
wise after the event, but I think that 
it can be justifiably claimed on behalf 
of India’s fcreign policy today that 
world events have justified our foreign 
policy, and I think in that respect it 
would not be out of place to pay some 
tribute to India’s representative in 
Peking In the beginmg there was a 
tendency to criticise, to inveigh against 
our representative for having allegedly 
misled our Foreign Affairs Department. 
As it has happened, he has served the 
country well. He has served the 
Foreign Affairs Department well. As 
it has happened, international events 
have shown that our representative’s 
information was more accurate than 
the information of the American mili­
tary intelligence.

After having said that. Sir, I wish 
to emphasise this one point of differ­
ence between India’s foreign policy and 
what I feel should be her foreign 
policy today. Last year when I spoke 
on foreign affairs, I drew attention to 
what I ^regarded as India’s froiitiers: 
Tibet on the one side and Indo-China 
on the other. One of those frontiers. 
Sir, has disappeared today; the other 
is in the process of rapid dissolution. 
Last year I felt that I should not speak 
strongly on this particular subject, that
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the international position was fluid and 
critical. But I feel that international 
conditions have changed radically and 
that is why a precise and a definite 
reorientation ot our foreign policy is 
called for today. Last year, I feel, the 
Prime Minister in formulating our 
foreign policy was bound to take, notice 
of national sentiment as it prevailed 
then, national sentiment which was. 
naturally pro-Asian, national senti­
ment whicn was naturally and under­
standably anti-colonialism, national 
sentiment which still is suspect of ai^’- 
thing that the European democracies 
may do. - But, as I nave said, I feeL 
that today the conditions have changed, 
radically and it is my own feeling— and 
I rann»;t resist that impression—that 
our approach today to Asian Commu­
nism continues unjustifiably to tend to. 
be imprecise, to be indefinite, because, 
we are unable to separate ih^ attrac­
tion of ideology from the grim reality' 
of our survival as a democracy.
3 P.M.

We Indians are idealists, and evea 
those ol us who are convinced demo­
crats are not prepared to condemn 
and repudiate in an unqualified way 
Communist ideology. Sometimes, when 
I myself am in a theorising mood, I 
wonder, when I look around and see 
the abject poverty in this country,, 
when I see mass illiteracy, when I see 
our disease-ridden country, whether 
Communism would not be preferable 
to democracy for India. Nobody would 
ever accuse me of being a Communist. 
But when I look around and I see 
lack of cohesion, indiscipline and a cer-  ̂
tain amount of thriltlessness, and 
even when I remember what we are 
told of the objective manifestations of 
Communism*, namely, ruthless regi­
mentation, militarisation ol labour, 
even then, as I say, when I am in a 
theorising mood, I wonder whether 
Communism would not be a better 
thing for India than democracy. Some­
times. in this same rather theoretical 
and analytical mood, I wonder whe­
ther democracy is suited to the genius 
of the Indian people, and sometimes I 
wonder whether this kind of thinking 
has not, in some way, a fleeted our 
approach to foreign affairs. If we are 
not convinced in our own minds as to 
the relative advantages for India o f  
democracy on the one hand and Com­
munism on the other, then I can un­
derstand our approach to Asian Com­
munism being imprecise and indefinite 
as it continues to be today. But, Sir, 
when I am in a realistic mood, I feel, 
that at this stage our line of action or 
perhaps our line of ina«”tion should be 
definite with regard to Asian Commu­
nism* It i5 endangering our security 
and our frontiers We are a demo-
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‘cracy. At least we purport to be a 
-democracy, when we purport to
be a democracy, we cannot subscribe 
to the principles and the way of life 
o f other democracies and by the same 
token subscribe to what Communism 
implies and means. And yet I ask 
myself today, “Has our policy assumed 
that definiteness which is necessary to 
jguarantee the survival of Indian demo­
cracy?” As I have said, I have, by and 
large, felt that our foreign policy is 
correct. I agree that India’s attitude 
towards the People’s Government of 
China was a correct attitude. I en­
dorse the fact that India rightly recog­
nised that Government. Internation­
ally, relations have to be determined 
not only by de jure but de facto con­
siderations, and no one can deny the 
fact that the People’s Government of 
the Chinese Republic was the de facto 
ruler of China, and the contention of 
the Prime Minister is right that India’s 
recognition ol the People’s Govern­
ment did not imply our appreciation or 
acceptance of the ideologies which 
motivated that Government. I am 
even prepared to endorse wholeheart­
edly India’s cautious policy with re­
gard to Korea. The problem there was 
not as simple as some of our friends in 
this House have sought to'make it out 
to  be. It was a complex problem. As 
a well-known commentator has re­
marked, the Russians sought to estab­
lish a Communist State in North
Korea; instead they spooned a leftist 
Police State. The Americans sought to 
establish a democratic State in South 
Korea; instead they succeeded in spoon­
ing a rightist Pclice State. And for
these reasons, the moral issues in
Korea were not clear, and I can quite 
understand the Prime Minister having 
certain moral misgivings and I am in­
clined to agtee with him in withholding 
India’s complete material assistance in 
this matter, because it could be felt 
that if we gave complete military assis­
tance we might not be able to give Jt 
with a completely clear conscience or 
t'ompletely c^ean hands. But after 
that, what position do we arrive at?

I feel that we have given every con­
ceivable hostage to the good faith, the 
honesty and decency of Asian commu­
nism India has espoused China s 
cause. She even violently supported 
her admission into the U.N.O. In fact, 
she did it so violently as to antagonise 
some of her friends in the democratic 
countries. We wanter  ̂ to believe that 
Ch’ nk^e Communism would evolve a<> 
cordini? to the genius of China, and 
tbMt U would not d?noe to tho tune of 
the Kremlin I say. let us not even 
consider Chinese intervenUon in Korea

t^ a y . I* a m  quite prepared to accept 
this proposition, that the Chinese Gov­
ernment has and had the right to be 
genuinely exercised about its Manchu­
rian borders and about the security of 
its power installations. Let us not even 
consider its action in Korea. But what 
excuse— unless it be an utterly un­
worthy and dishonest excuse— can any­
one assign for the cynical, unprovoked 
attack on Tibet? India has assumed 
the treaty obligations and rights which 
existed between Britain on the one 
side and Tibet on the other. Accord­
ing to these treaty obligations while 
there was some rcognition of Chinese 
suzer-ainty there was definitely this 
condition, that India recognised the 
complete autonomy of libet. 1 do not 
think this point has been brought 
sufficiently to the notice of the Chinese 
Government. We have not told them 
sufficiently that this cynical and un­
provoked attack on Tibet has outraged 
the conscience of every self-respecting 
Indian. I do not think that this point 
has been sufficiently emphasised.
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Today, India cannot have the slight­
est doubt as to the character and 
motives of Communism. India’s integ­
rity, her high sense of moral conduct, 
etc.—^what have these evoked in re­
turn? People have said that India has 
been rebuffed. I go further and sa}̂  
that all Indians and India’s high sense 
of moral conduct have evoked certain­
ly not repudiation but the perfect con­
tempt which a bandit shows for the 
persuasion of a law-abiding citizen. I 
have always said this, and I maintain 
it today, that«Communism works to a 
consistent and unchanging pattern. The 
first part of the pattern is a process of 
infiltration and subversion. TOe second 
part is that when Communism consid­
ers the time to be ripe, it goes over 
to the side of brutal and open assault. 
I say this without qualification, that 
in spite of all the ideology that 
we may indulge In, in spite o f  all the 
wishful thinking that we may indulge 
in, in the eyes of Communism, 
whether of the Chinese or the 
Russian variety, India will be right 
at the top of the list of victims, and I 
do not think that this point has been 
borne in sufficiently on the minds of 
our people. We still think of Tibet as 
somethin.£? remote, as something which 
does not impinge Immediately on 
India’s security. Sir, I have discussed 
this matter with people who have been 
to Tibet recently and they h?ivc told 
me something which I do not think the 
flveracre Indian realises, and that is 
that for the most part Tibet constitutes 
a vast natural airfield, and hostile 
planes operating from Tibet would only
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have to cover a distance of 300 miles 
in order to bomb and destroy Delhi.

An Hon. Member: We are not afraid 
o f it.

Shrl Frank • Anthony: You may
not be afraid of it, but I 
want to know how . you in­
tend to resist it. I am not actuat- 
jjd by any fear complex. I just want 
to prevent friends like my hon. friend 
who just from
indulging In dangerous wishful think­
ing. I say that the paramount objec­
tive of any fnr#>i«n policy must be to 
secure our frontiers and to secure our 
way of life. Is silting on the fence good 
enough? Or may not we be in danger 
by sitting on the fence so long that the 
iron may enter our soul? Sir, I am
not, fnr one moment, suggesting or
advocating a policy of bellicosity. I 
join issue with Acharya Kripalani 
when he espoused a policy of complete 
and absolute neutrality. But I was 
wondering what he meant. I conjured 
up before myself a picture of a kind 
o f a genderless, corpselike policy of
neutrality, and that is the kind of
thinking that my friend over there Is 
perpetrating, namely, that we can draw 
or misdraw an analogy—a false analogy 
—from small countries like Switzer­
land, that we can, if we choose to, 
adopt a policy, as I say of inarticu­
late neutrality that we will guarantee 
our own neutrality. I am absolutely 
convinced that nothing is farther from 
the truth. This is a fallacious and 
pernicious analogy. India is a vast 
country, it is ton big a country, it Is 
too strategic a country to do anything 
but to excite the greed and the inquisi­
tiveness of the agressor and the expan­
sionist. And. today, Sir, who in this 
House will deny that the mantle of 
Imperialism, the mantle of territorial 
expansion, the mantle of ruthless 
colonialism has been assumed comple­
tely by Communism. No one but a 
power-blind visionary or doctrinist can 
deny that. When 1 say that. I do not 
agree with Dr. Mookerjee. He sug­
gested that we should go about in the 
cole of a mad dog—that we should bite 
Tibet or Nepal on the one hand and 
that we should bite Pakistan on the 
other, and if necessary we should bite 
Communist China. That at least was 
the impression he left in my mind. But 
my thesis is this. I am in complete 
agreement with t h e  Prime Minister s 
policy that we should insist, that we 

should continue to insist, that we 
reserve to ourselves complete Inde­
pendence of judgment, and on assess­
ing on its merits every vital problem 
in the international field.

Mr. Speaker: I think the hon. Mem- 
y^r hiy already exceeded fifteen 

. ^44

minutes; the new-time-limit is 
minutes.

Shrl Frank Anthony: I will finish lo 
two minutes.

May 1 say, Sir, that I feel and fetl 
strongly that the only way in wnich w f 
can secure respect for our way of lilf  
is for our frontiers to be strong and M 
has been pointed out by several speak'* 
ers, strength toda^ is commensura^

end with this note. I say this, certain 
ly let us make it known to all our 
neighbours, to communist China th^t 
we want to be friendly with every* 
one, that we are not concerned with 
ideologies which motivate their GOY» 
ernments or their peoples. But wp 
also insist on respect lor our own 
frontiers and our way of life. What 
we want is this—more specific coUg- 
boratiori in building up our defence! 
with the only people who can help tp 
build our defences, those dth 
mocracies with iridustiial potential. I 
agree that we have no industrial poteo* 
tial, but I strongly disagree with 
Acharaya Kripalani when he 8^14 
that we have* no military potential. W® 
have the finest human material in tb« 
Vvv̂ rld and we can only strengthen it 
by collaboration with the democracioi,

That does not mean that I am ask* 
ing you, that 1 am asking the Prixne 
Minister to become a camp-foUowor 
of the democracies;—not at all. I do 
not believe they will ask him to do it 
either. But we would get their coUim 
boratjon in building up our armed 
forces to a much greater degree than 
we are getting it today if Qiey ar^ 
convinced that we are not prepared to 
accept aggression in any form againat 
our frontiers when it emanates from 
Communist sources.

Mr. Speaker: Amendment moved:

That in the motion after the word 
“ thereto” insert the following:

“ which is definite in its intention
to resist any form of communist
aggression against the country” .

 ̂ Prof. S. N. Mlshra (Bihar): At tlii 
very cutset, I would like to disabuef 
the minds of people of any wrong 
impression that may have been creatM 
by the speeches made last evening ai^ 
also by some of the speeches this afters 
noon. I think, Sir, what the hoA> 
Member Prof. Shibban Lai Sakseoa 
has said this nft^*rnnon a
extent the sentiment of the majorltf 
of this House. And, I suppose it waa 
only an accident that your eyes have 
been descending heretofore mostly 
upon those who in some measure, had 
been feeling that they were taking
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part in some sort of an anti Commu­
nist Conference.

Sir, I am not one of those who are 
afraid of Communism, totalitarianism, 
or any other ‘ism’ of this or that type.
I am one of tjiose who feel that the 
policy our Prime Minister has been 
pursuing is the only correct policy that 
could be pursued under the present 
circumstances. Sir, I say this with a 
certain amount of confidence and certi­
tude that that is the opinion of the 
majority of this House and also of the 
people whose sentiments and urges 
we are expected to represent here.

Sir, having said that, I shall come 
to the gravity of the international situ­
ation to which our Prime Minister has 
been repeatedly drawing our attention. 
Our sixth sense tells us that it is only 
five minutes to 12 in the international 
sphere and nothing else can save the 
world from a catastrophe on the edge 
of which it is so perilously poised 
today, unless all the great powers of 
the world listen to the counsels and 
advice of our Prime Minister, Who 
6ven at the risk of being misunder­
stood has been repeatedly offering 
them. That is the only way out of 
this extremely  ̂dangerous situation. 
And as for the great country, America 
ftnd her people, for whom I have great 
Tiespect and admiration, I would like 
to remind them of what Abraham 
Lincoln said at one time: **The reme- 
dtes of the quiet past are no longer a 
solution for the stolrmy present.”  TOey 
have to be re-examined and refashion- 

»«d according to the spirit of the times. 
I am one of those who feel that we 
have to work in closest co-operation 
<with America for as Harold Laski once 
•aid, it is upon the industrial potential 
of America and how they are going to 
use it that most of the fate of humanity 
depends.

I would also like to take this oppor­
tunity to contradict another impression 
that has been gaining ground. There 
seems to be a section of people in this 
country who want us to take part in a 
sort of cold war of denunciations, 
mutual recriminations and mud sling­
ing. What I want to tell thenj, Sir, is 
this. It can help sbme people, it can 
feven help a dass or a section of people. 
But it is not going to help the country 
as a whole to speak against a country, 
or against a particular group of coun­
tries. This is not a poflcy which any 
nation can be advised ib follow. Sir, 
it is only by streamlining our nation 
for all eventualities and possibilities 
to come that we can hold our banner 
aloft. It is not by indulging in recri- 
tninations against this group or that 
group that we are going to make a 
Ceadway.

Sir, I would now proceed to some of 
the arguments that have been made by 
some of the hon. friends here. Notable 
among them is the hon. Member Mr. 
Masani who of late has developed a 
flair for propounding a theory—and 
he has been doing it in every college 
society, in every townhall and in every 
market-square. That is his pet theory 
of one bloc. I do not understand how 
even an hon. Member of Mr. Masani’s 
intellectual stature could gloss over 
facts so patent and clear. All that 
seems to be only for the convenience 
of his theory, I would say. Sir, with all 
respect to him. Otherwise, how can he. 
gloss over the fact that there are 
nations held together in military pacts 
and political alliances—Atlantic Pact, 
the Western Union defence force and 
all the rest. What do they indicate, 
if they do not indicate a sort of mili­
tary alliance or a bloc? What do the 
twenty-two countries of Latin America 
mostly going en bloc on a side and 
voting together indicate? Sir, I think 
that these are facts which should have 
weighed with the hon. Member Mr. 
Masani when he thinks that it is a 
great idea that he has propounded 
before the world, or at least before our 
country.

[M r . D eputy-Speaker in the Chair]

He has also taken pains to point put 
some o f the fallacies in the basic 
assumptions of our foreign policy. It 
is strange that at a time when even 
scoffers and doubting Thomases are 
coming round to our point of view and 
learning rapidly in schools of advler-- 
sity that what our Prime Minister has 
been saying is proving true with 
correct mathematical exactitude, hon. 
Member Mr. Masani should get con­
fused and misguide people in the way 
he has been doing. That is a rather 
strong word, but I cannot help using 
it. But when the hon. Member speaks 
he is perfectly understandable. When 
he speaks you can be very well sure 
that he speaks economics pure and 
simple and dose not speak foreign 
policy. There is always a kitchen smell 
in all the fragrance of his arguments. 
And the smell is one of an aristocratic 
kitchen. My hon. friend is an erst^liile 
Socialist—and probably he still claims 
that he is a Socialist. May be, he is a 
Socialist of an extraordinary make. 
Therefore I f^nd it difficult to catch the 
significance and import of what he has 
been saying. But this much tribute I 
may pay him. I have been observing 
from the last session that he has a 
remarkable power of marshalling facts 
in favour of a particular group or a 
particular bloc, and he will, therefore, 
have more encomiums and approbation 
from them than probably from the hon. 
Members of this House.
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Sir, I have found it suggested that 
expansionist or aggressive Commun­
ism, now poses a great strategic menace 
on our northern border. I do not 
think that the advance of Communist 
forces in Tibet should have been mag­
nified to the extent it has been. Our 
Prime Minister—as a matter of fact, 
£tll the spokesmen of our foreign policy 
—never denied that China had the 
suzerainty over Tibet. Having con­
ceded the basic thing, which you 
legally had to, what is this unneces­
sary alarm? This is simply creating 
a sort of fear complex as my hon. 
friend sitting behind me told hon. 
Member, Mr. Frank Anthony while he 
was sneaking: When we accept the 
suzerainty of China over Tibet, it was 
rather strange and I thought some­
what unnecessary that even the little 
hue and cry should have been raised 
over the movement of the Chinese 
forces into a certain part of Tibet. It 
seems to me there was absolutely 
nothing shady or subterranean about 
it. I want to put a question to the 
hon. the Prime Minister whether it is 
a fact that our Ambassador in Peking 
was informed by the Ministry of 
Foreign Affairs of China on the 31st 
pf August that they were going to take 

lection in Sikiang which is the outer 
part of Tibet. That report has not 
been contradicted so far. It is almost 
accepted that that part of Tibet is an 
integral part of China. It is only the 
totamal part of Tibet which has been 
considered to be autonomous. I think 
this point should have been clarified 
In the statement of the Prime Minister.

Again, there is another theory of 
the Pacific Pact or some sort of a 
Regional Pact. What is this Pact based 
on? It is based on certain quixotic 
fear? about Communists aggression. 
These persons who raise imnecessary 
alarms do not understand that Commu­
nism is never an import but it is an 
eruption from the contradictions In 
one’s own society. It is never totally 
Imported from any other country. And 
I want to ask what is this Pacific or 
Hegional Pact t© consist of? Shall it 
consist of Chiang Kai Shek in Formosa, 
Synghman Ree in Korea, Pibul 
Songram in Siam, and Bao Dal in 
Indo-China?. What is exactly the 
picture that my hon. friend Mr. Masani 
has in his mind about this Pacific Pact 
or a Regional Pact? Frankly speaking.
I cannot understand. Probably he will 
clarify this point still further in some 
of the meetings that he will take 
pleasure to address sometime after­
wards for the edification of his country­
men. As for the infiltration of ideas 
I want to make it clear that this possi­
bility can never be completely ruled 
out. This possibility is always there.
But the infiltration of ideas cannot be

checked by having some sentries and 
military guards over our frontiers. It 
can only be checked by economic 
betterment of our people. And if wê  
want our people to be economically 
better off, we should not speak in the 
same breath about going on war with 
this country or that country. We will 
have to be at peace with our great 
neighbour China if we want that we 
should achieve some economic better­
ment for our people. As for China 
you can rest assured that she has so 
many worries over her own head that 
she will be well advised to cool her 

'breath over her own porridge instead 
of cooling it elsewhere. That is the 
position in which China finds herself 
today.

Sir, with your indulgence I shall say 
something about Nepal. I was sur­
prised that about Nepal also some con­
tradictory opinions have been voiced 
by hon. Members here. But the firm­
ness with which the Prime Mlnlstdr 
made his statement on that matter 
gives us ground for optimism. Any 
indeci^on and wavering in regard to 
Nepal is certainly harmful for India 
and I want to make it clear that Nepal 
and India, from larger considerations 
of defence and strategy, must always 
be considered as one unit. This. is 
the paramount CQnslderation which 
should alwfiys weigh with India. I 
would like hon. Members to ponder 
over the situation that has arisen in 
Nepal. Nepal is now a seething caul­
dron of discontent. Why has this 
-situation arisen? Do the powers that 
be in Nenal care to ponder over the 
situation in all its implications? They 
will be well advised to consider whlit 
our Prime Minister has always been 
emphasizing, namely, that the demo- 
cratisation of Nepal is an urgent neces­
sity. That is what must be done here 
and now by a swift stroke of states­
manship.

Before I submit my final word which 
will take about a couple of minutes,
I would like to refer to what hon. 
Member, Acharya Kripalani said last 
evening. He was suggesting in a wdy 
that if you say that you are going to 
judge every issue on its mefit, then 
probably it indicates that you have 
np philosophy, no perspective. I would 
very respectfully submit to the hon 
Member, Acharya that the perspet^ve 
is always there. The perspective or 
philosophy is of peace. And in that 
view of the matter he will not find 
that, although we have been judging 
every issue on its merit, we have been 
doing things in a rather haphazard 
and in a sort of unsystematic or un­
scientific manner. IJke the brokei„..^ c- 
fragments of a mirror they do not dls- /  
agree, but they rather fit in the frame* 
work of the great perspective of peace
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Therefore the issue is not a question 
of judging in that way. He also said 
that we should observe silence in inter­
national diplomacy and not take toe 

' much part in talking in the interna­
tional forum. Sir, here I am reminded 
of a story and I shall resume my seat 
after telling it. A quarrel was going 
on between a Sikh and a Jat about 
the nature of a big shining disk in the 
firmament—whether it wasi the sun or 
the moon was the point of dispute. 
Another man who passed by was asked 
to give his opinion. Clever as he was 
he smelt danger in expressing an 
honest opinion, and said:

" ’Tf, eft ^  ft?

(“Brother, I am a foreigner, what do 
I know whether it is the sun or the 
moon!") Probably the great Acharya 
finds it wiser to express a point of view 
in the same way. That is a very real­
istic attitude, but I do not think in the 
context of events India finds herself 
today, it is possible for her to do so. 
Sir, I am very thankful to you.

Shrl Joachim Alva (Bombay): One 
o f our great philosophers said that 
God created man,*half-baked him and 
found a Negro; under-baked him and 
found him a European and baked him 
well and found him an Indian. These 
are very flattering words which may 
give satisfaction to our souls but today 
we have seen the world gripped in 
horror, man pitted against man and 
today we are called upon to solve big 
problems in a spirit of humanity essen­
tially and thereafter as peace-makers 
or war mongers.

The Prime Minister yesterday made 
a great speech. Perhaps it was one 
of the best speeches of his career for 
the simple reason that he condemned 
no nation, he condemned no people; he 
followed the golden principles of peace 
and delivered us an address which 
was the authentic voice of our Master! 
You may recall what Mahatma Gandhi 
«aid during the time of the last war 
when bombs fell on*London, when war 
was nearer at hand and we did not 
know what to do. Our freedom was in 
clanger and there was every fear of 
the enemy invading us and at that 
time Mahatma Gandhi said: “When
bombs fall over London, my heart sobs. 
But if the Japanese conquer our land, 
we shall flght unto the last ounce of 
our blood” . This is the spirit to which 
you and I can cling.

The Prime Minister recalls a letter 
which he had received from a Korean 
lady. She says, **My country Is sick

and dying of cold, disease and starva­
tion.” We offer our sincerest sympa­
thies and condolences whether they 
are Americans, Koreans or Chinese.

If it comes to a question of aggres­
sion, the Prime Minister has repeated 
a great historic phrase. The Himalayas 
are our borders; that phrase is as true 
as the Monroe doctrine or the Truman 
doctrine. He said boldly that we sh«4ll 
see that the Himalayas shall not be 
crossed by any foreign power, Eastern 
or Western and no Western power 
shall be allowed to have the Himalayas 
as a base for aggression against any 
other foreign power. These are great 
words and today when we are asked 
to decide between peace and war, there 
are friends who ridicule our foreign 
policy. I would put them in three 
categories: revolutionary, ex-revolu­
tionary and pseudo-revolutionary.

I will start with Mr. Deshpande. I 
shall take his own words. He said 
that he was an ex-communist. We 
are afraid of all ex-people, ex-viceroys 
and ex-everybody. At one time they 
become congressmen; at another time 
Socialist and then Communist! We 
have no clothes to change; our clothes 
are old and golden and we shall stick 
to one coat and not change, or pro­
pound policies which are not true and 
lasting.

Acharya Kripalani was once a great 
revolutionary—in fact; some foreigners 
compared him to Danton or Robes­
pierre. But he has now lost the fire 
of revolution and today he gives us 
another kind of force.

The Prime Minister’s address yester­
day was magnificent. The Prime 
Minister built up 7 bridges. He touched 
upon Pakistan, Goa, South Africa, 
Korea, China, Formosa, the atom bomb, 
Tibet and Nepal. I shall take up 
Pakistan first. May I urge upon my 
hon. friend Dr. Syama Prasad 
Mookerjee that Pakistan is not our 
enemy today. It may have been before 
April 1950 but today bigger issues are 
at stake, greater calamities have 
happened nearer and if Pakistan aims 
to hit at the heart of India, that same 
bow will be aimed at Pakistan. Today 
our dangers are nearer home. If any 
foreign power either tries to invade 
Pakistan or India < it is the concern of 
both the countries and both the coun­
tries would be affected. The Iron 
Curtain between Pakistan and India 
was smashed by the All India News­
papers Editors Conference and an 
amount of goodwill flowed between 
the countries and only yesterday we 
heard that Pakistan was so sorry that 
we the Editors did not go over there
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for they bad prepared a special train 
and they had arranged numeroiia 
receptions. In view of the changed 
atmosphere, let us not fight about 
Pakistan. Let us talk of other danger­
ous problems.

You have got the Radio Goa which 
has been inflicting incalculable harm. 
At one time it may prove to be 
a dangerous instnmient in the hands 
of foreigners when perhaps the inter­
nal security of our country would be 
imperilled or invaded by a foreign 
power. Why I emphasize this danger, 
it is because Radio Goa in the hands 
of a fo re i^  power can strike terror 
here. I think the Prime Minister could 
not have said anything better than 
this* that ultimately all these foreign 
possessions in India shall have to come 
mto our own hand^.

About China, Sir, I want to say this 
much. There has been a warning of 
history. China and Japan were the 
greatest friends in history. One of 
the cardinal aims of the great Sun Yat 
Sen was that China and Japan shall 
not fight and that they should live in 
peace forever. But due to the inter­
vention and manipulation of foreign 
powers both the countries were in a 
deadly combat for nearly half a 
century so much so that today they 
hate each other. That historic lesson 
China and India shall never forget. 
India will have to be patient and if 
ever strife enters our soil, it shall be 
the end of all the power and greatness 
of Asia. These powers have to live as 
neighbours in love and friendship and 
if that love is torn to bits, we shall 
be engaged in a deadly combat more 
deadly than has been experienced for 
over forty years between China and 
Japan. Today let us not fight; let us 
have patience. Nepolean once describ­
ed China as a sleeping Giant. Whilst 
the Giant was asleep, his ears were 
bitten by some flies. When he was 
awake, he just drove them away. That 
is the lesson of Tibet.

China took over Tibet only after 
the 38th Parallel was crossed and 
Pandit Nehru’s warning in regard to 
the 38th Parallel has been prowd 
true, that if they crossed the 38th 
Parallel it would bring untold hard­
ship to everybody. That warning has 
become the warning of history. This 
warning will be remembered very long 
after you and I perhaps leave these 
benches. On account of the American 
crossing that Parallel came untold 
dangers; if the Parallel had not been 
crossed von might hot have witnessed 
the spectacle of China being obsessed 
with fear and henf'e Tibet was invaded. 
China might not have been in a jittery 
state and the people in Tibet would 
not have asked for help.

Then I come to Nepal. The rulers 
o f Nepal and the people of Nepal must 
know that the Government of India 
are their best friends. Let them not 
be afraid and let them not give any 
bases to any powers of the West or the 
East. Nepal being our neighbour, we 
shall treat them as true brothers.

On the point of Egypt, Sir, the Prime 
Minister must have overlooked it. In 
regard to Egypt we have certain defi­
nite notions. Egypt has sulTered on 
account of India; ^ y p t  has a dispute 
with Britain. Though Britain and 
India are Members of the Common­
wealth, we shall give every moral 
sympathy to Egypt in her struggle 
over her rights for complete possession 
over Suez. You know that the Middle 
East has been the hunting ground of 
all the powers of the West as it con­
tains the rich booty of oil and today 
Eg3rpt demands that she should have 
the theoretical right of Sovereignty 
over the Suez and naturally we offer 
Egypt our complete sympathy.

In regard to the atom bomb, as I said, 
God created man not to destroy him  ̂
not to pulverize him, not to completely 
destroy life, progeny and even vegeta­
tion all over as it was done in Hiro­
shima. Our heart;  ̂ go to those old 
victims of the atom bomb. The Prime 
Minister *said rightly that the atom 
bomb shall not be used in any shape or 
in any form, in any place. If, in dis­
regard of all values, any of the powers 
of the West use the atom bomb, they 
shall have outraged our moral cons­
cience and be out of the just moral 
code.

My hon. friend Mr. Masani referred 
to one point yesterday and that was 
about Czechoslovakia. He said that 
there was a telephone call from Russia 
in Paris when Czechoslovakia was 
deciding between Amcrica and Russia.
I would like 'to correct him. When I 
was in Prague I have heard their 
For#»i^n Oflfir#* people say that when 
Czechoslovakia was seriously consider- 
ii|)5{ the question of ^retting aid from 
America and America hesitated, decid­
ing upon the. terms of assistance. Just 
when Amerir*a wanted to dictate terms 
of assistance. Russia came and offered 
them assistance. I think it was entirely 
wrong to say that just a telephone call 
could have changed the minds of tlie 
Czech people, espcrialiy wlien the 
p>eople wen,* situated on the other side 
of the bonier with Russia so near 
them.

These are the points that I wanted 
to touch on. You have soen. Sir. that 
the Jirst World War v,*or. cnnsfvl hy 
powei'ful German cartels. The Second 
World War was caused by the same 
cartels operator.?: in unison v/ith British
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ahjd American capitalists. The Third 
may be caused by the super-cartel of 
about 500 billion dollars on one side 
and other people on tlie other side. As 
I said in my speech on the Korean 
debate, we are today torn between two 
Ideologies, one ideology for the 
dethronement of moral values and the 
o^ er ideology for the enthronement 
of material values. We have made our 
decision. We shall not Join one side 
or the other. We shall remain firm 
and that policy alone shall help us,
and that policy alone shall be valued, 
after all the wars and conflicts are 
over in this world.

«TrfmfV (foreign policy) w  ^  

sp>T t  4  W H c lT  I 3 T fT

gir spt eftT 'tt ^  ?rir

^  IT? I 5f5T*TT ^  IT?
PP ?»T ^nrif 

>ft n f?«rr  •

11  ^
8ri<T 'W  3TT* 3̂  (prac-
tioal poiat of view) # >ft

«ft Wtn f«F^V clT?

?TT?  ̂ t 3ft?:
*pflw?f aftr 'sft >T5̂  #

f^T  ̂  TT 3TRNfii"vt^*
 ̂ I I 5̂ STRHsft

*1̂  5rm 11 sT’TT arrr
^5^ «FT smn pT«!5ft

?nrr? m  v  ?ft mit 
?t *JrT7»TT fv 3r*rT «r5v 

 ̂ , 8PT# Tt P p^

lit.f H  OT ^  ^A eW iW i

^  11 PST !5̂ 5̂T*̂  ̂ «T?# I
v|lf ĴTT̂r cT̂rrft aw ?Wt 

3W ?r»TT̂  ^ fW T  5T 55lTI?fT 3WT -̂
^  1 1 i?3:*T ^  (Atom
Bomb) ^

H gft f f  t  'T? ^
t  sftr 

VT wt’ ff ^  ^  9 #  ^  arr  ̂ I; I
^  ?WT^ fiT ^

aft?: Pct: ^  amrnft # 
(light-heartedly) ?Tf ^  fiF ?»T 

i=nrTf ^ f?¥?rr‘ wjf eft 4 ?r«TfTgrT
i  ^  >̂!R7 ft? WT
?»T ar«T̂ ^  TfiTWT̂  ^
5ynR> f  m  ?rfl' i it? firr̂ y |
^  IT? ^•ft ^5^

^  IT? *Pt# ?:?^
‘̂ if^ f«tr ̂ ftiTT a  5T?Tf 5T 3m 3fk 3TIR 

^   ̂ fiRPTT ?>Tn:T ̂
?*T ^  # 3T  ̂ i

3T»TT ?*T # IT? fw  ?fr ^ ?r»rf?srr  ̂ft? 
?*T Ti?# qr 3TT̂  ^  1ft is 
^Ifir sftT f̂Hin ^  ?>T
<TT 5T «|N ^  VtftRT ^  «<ii<i I

^?f ?T̂  ?yyf̂  ^  ^  T9*T TT 
W f̂TlTT ? ^ ^  irf ftt

tfTo 3i>o (XJ.N.O.)lt arsMt 
I 3f> «Ft 53T «f:T̂  «lft

?TT̂ , fPHTT ^  TtftRT ^1
t̂ To afto >Pt IT? «ftr

arr̂ Tift # ?r%?y ^  ? aftr
îTT?r 5IT̂  ?rf^ ^  t 3r»TT

tr̂ o 3ft o 3ft ^  iJfT ^
4rt?h  I ^  ^  «Tf̂  gfr 
ift^ amnv v

V t  ^  in C T  I ^  JJ5W  ^ |^ t

m M  i  ^  w  fwff %i
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^  arfJTTJT ^  t ,  flTT ^  ^
^  i ,  #3 TT

«Rt f»T ^PtJIT 5? fiTT̂ r f  ,

3|>T f̂̂ HTT ^ OTfnT HT??r 1 1 ?ft ÎT?T .

^  3»r  ̂ I
srra ’T̂  I ’ffr

IT>0.  ̂ ^
^  JT? vtftrn i*T5ft 

ftt ?w *[Pi> 3n̂ re
 ̂ ^  Vt̂  ^  f̂ Rfr

^  *^<!4H »T T ^  I 3 W  * [ o

1^0 3Tto ^  51̂  ^Wt
<T»ft ^  ^  arrarnsr * /
l^nPR>ft 'JTPT t  sftr

 ̂ ^n?r ^1̂  11
^  arrsr | f̂ r

JJ^O tfiT O 3f t  >5 ^  5  ^  H  T 9  ?ft

^ t> ^
^  ^  ^ • ft <Ŝ <i*l<>fl >TT '^itfl ?  fV  
« T f  5 *T  V T  5 T ^  f ? w f  I 

1 ^ 1 ^  ^  ^  TT airr vtfTiTT ^
I r̂<4l *f §^/

»j ;To afto ^ ?re sf^r ^  3 T ^  iT?

•fTK ^  (ag­
gressor) i  sftr ^  ̂  %«TO 5F«nTT̂ 

T5T I 3T7̂  3TTT v t #
5T5y  ̂ ?y f̂

«PT ^ ? TT r ^  Jit5T ^  T T  ^

^  >1̂ I ?ITK ”?*T #
^  ^  jj;o afto ?  ppifT,
^  #  ![»T ^ trreviCT $ TSjft |
fti sTT'T vniiftT w >Tni« «p t

5̂T ? ?ft <^r «f?T
*ftr̂ ,̂ <̂ (V'i srtjî PT sfeiiwi
«rClf fa n  1 1  ?ir 5TT? <w 5»T ijo 

ario ^  <i <q« i{| t w t  f  3 1

vr wt Hmy (moral etftture)
I h ^ 5. V*i 1̂ '  5TWT ^ V

•̂T# (moral
backing) ^dt fiRpft ^  

f t R T  #  P p  « [ P m  #  ^ r i P ^  

?m Pw ^  afhc ^  t #  <sit
^  \ ô qjTo wto 1̂  vnrtpr
^  anwT t ’T srew’Tf 7^ ,  'sfl ^  v r  

t  ^  ^Wff^TT I s f t r  

^  *T̂  <n»?r 5W 5H* ^  
^  j f f  ?TR>3' 5 T ^  v r t » f t  3 ft  

f̂*niT #  5TTf% ?«n l%  «fr^
8TRr 11

5r?t ^  ?>nTt ^  i ^ f m

V( ttqirt 5 3PTT *I ^  ^  9 ^  
9TTW

? t » f t  f * T ^  ^ • T * ! !  *T

^  T l^  ^  Tt%5T ’P '̂ I 3T»rC JT5
T t f t r e r  t  ^  ^ = T T R n r

^nrsrar j  1 3r»Tr 3fV»: 
eflJfr JT? (attitude) w #
f V  f  (T ^ P riT T  ^  ? J T r f  5 T ^  5 t #  g ^ j f t  

HTT ^ Iw  ^ fv  «igH 9V 
^  v f T T W W  f t  ^  f  I ^ f t r r  ^

?nw m  i  ftr ^mrr »r? %  5«t
>̂ft jp1 V # M t # ?r̂  flr*̂  3ftr 

55̂  ̂ o)l*i*n 5ft W r̂ttr >T̂
»̂r, ?̂ r «ftr qfr(tRt?«r (Common­

wealth)  ̂ (associa­
tion)  ̂  ̂ TfwwTB 11
IT? r̂»ff ^  3IT# f  I
9iW 9 T  V T * T * | 4 ? V  ^  ^  ?TV iflV

c h ^ l  ^  3 ft ^  ^ 5  5 * ^

8 f T O  *PT i? *F f T  ^ n f f w  t i

yi»Tn̂ ?«T ^  f^ (  wmn i, '<nt
*T? *TW5r ^  m  ?nfl' 1

 ̂ ftrw  ̂^  3«T # mT 
^ n g i  i  I finriH ?fk  t t  #  
j  P u  f i t w 4 ^ . 4 >  ^  ^ f t p w - ^ i
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ITT f«TTt (defence) tt

^ ^ ft*
5R ?R> ^  *T? "T ^  It

«r#^ IT  v t ?  3TTWt fft ?*r
^  5̂t 5W ?Rr 8T !̂»

■? *T^ TT
•fk 5*rrft ?TT«P̂  5!^f ST? I

^1t *T f5rft STTi IT? ^  t  Pp *
9nr 51̂  1»T ^ t, wsr

*r?5P '4\ 1»T 5T̂  t
n̂P5iT I aftr 5ft fwiH> ^
(scientific researches) fRft |,

5j?r Tinrrr ^  arffqr ^  t  't
# ft ^r^r t 

*F  ̂  ̂f% ^  ^ 5=rn? sn’Tff
If ?yf»r, ?ft fmft Ttftrer frrt ft:

^  ^  ^
•Kivf t  sfk 3l?f»r f'Hf TW I 

3jir yfH?#g«T t,
{pnr ^  ftfV9'
1 1  amr fir ^
*rw»r ?t 3TW 31̂  # TlftRT ^
f t  >ft ^  «WT ¥ a m
?ivft iif fiTTO ^  ^  r̂rm
^  1 i j f f  ^  W W  t  I ^ f t > ^  f t i T  

«ft 3FIT 3Tf ^  5ft ^
I f >155̂  mww I.

T̂fT 5TV Vr
^ *ipi% ^ T'tf îTTirr VfHT 51̂
t  I 3 ft < t ! T  ^  t .  ^  ^

i J  fft^T  *P t  »TW?r ^ f i  4TrtT I fasaR T 

n r #  w i  ¥»n5T?Tr f  f t  J»f
t ft: f^5T «n: ■d̂r  ̂ f*n?T 

ftarr I ^  ftstir (treaties)
f̂t 3ft ;??r n̂n# # ft  «f1r

fjRT ^  "̂ T ®rr
irfir^ iri^ nm «jt

VHcTT I ^ >3̂  ?T «|M*?
^  * n ^  5T^ mfRTT I A' n̂̂ raT j  
ft> R*^a ansTO aftr 3tw»i ^ < f  

t  8ftr !̂T ^  ^  ffwr 5T̂ ' t • 
(Imperialist 

China) r̂ ^  f̂ r̂r ft
E’RTT ^ft>»f ^«T ^  ^  ffW l 

f  I %i\K # ĤTW f
ft> fn«*î  vt ar̂ ’T afT̂TTT
»T?«P ^  5Rf <f̂  ^  >fTT "ITT f»j
t TffTT I 3fl qfd ^
ft€tir ^  Vtsf TT
ami T53TT T̂?TT T̂f̂ T f,  ̂ 3TT# 
am  Tt #  < n ^  !T|t mfrm i 
4' WfRTT f  f t  f?I5?rT f̂t tTep aiTsn? 
15?^ % gfk TT ^  aft^
^  ^  s jf tm r  ^  qr 5T^

I J T f  ^ t ^  >ft q r ^ f t

I ft: f*TR afk ^  T # ipr 
(Buffer State) ^  ft̂ ft 

aftr sra" 5TT ?Tf ^
ffftiiT ^  mft̂ r

^  #  a r N T t  R ? ^  <pt ^

3ITW5ft ^<ft I A' JTf <TWRT

^̂TtTT f  ftr ![?r ^  «TT TftT ft̂ Tr 3TR 
ft: ^  ^  arfsRTR f=T®̂  ̂ ITT H *rRr 
3rr  ̂»ltT JTf spfT 3TT̂  f t  am  
f%«Trr  ̂3TW«r Tffq' ?rtT »TT T̂TI 

spt Ttf̂ î r  ̂qftftrt 1

#<T(5y ^  5ft 'jft aftr WT
^ t f r f f  #  f , ^  > ft ^  %  ^r^JTcT f  I

(English translation of the above 
speech)

Shri'Gautam (Uttar Pradesh): I,
for one, am not prepared to concede 
that our rountr^  ̂ could have any 
foreign policy other than the one it 
has already adopted. Even if you were 
to consider the question from the 
doctrinaire point of view it is ncccssary
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that we declare to the world that we 
do not want a war, that whatever war 
there be we do not want to take part 
in it and that we want to prevent the 
world from going to war. Besides, 
even if you were to look at the matter 
from the practical point of view I fail 
to understand, in view of our present 
plight, if those who, at this juncture, 
talk of participation in any kind of 
war, fully conceive the implications of 
that talk and properly realize the 
sufferings and the destruction that 
would befall this country in case of its 
getting embroiled in any kind of war. 
If  ̂ they were to h^ve a look at the 
maps of the countries that suffered 
devastation during the last war they 
would realize that if the leaders of 
any country are inclined to thrust 
their country into any war and thereby 
invite destruction of that kind they do 
not deserve to be leaders. Besides, 
this time the destruction is going to 
be on a much larger scale than before 
because the weapons we possess now 
are much more destructive. Europe 
has not yet seen the havoc caused by 
the atom bomb. Whatc'/cr destruction 
has been caused there was caused by 
weapons other than the atom bomb 
and yet the sight of it makes one 
shudder with horror. If, however, we 
were to consider the destruction caused 
by the atom bomb and still say light­
heartedly that we should participate 
in any war I feel we should reflect 
whether, after all, we are fit to be the 
leaders of our country. I am of the 
view that wc in this country should 
for ever be trying that the world be 
saved from a war and that if ever it 
comes we should as far as possible 
keep this country aloof from it. If we 
act that way we should be leading our 
coimtry on the right path and should 
also be in a position to endeavour to 
take the world on to the right path.

As a machinery for the avoidance of 
war, at the present moment, U.N.O. 
happf'Hs to be only rnnprfte f̂ fTort 
maHp by this world. Rut the potency 
of the U.N.O. in that respect could 
greatly increase if . its member nations 
could in thd ftrst instance undo the 
injustice and repair the wrongs they 
are doing to other countries. When 
the countries represented there are 
themselves unfair in their treatment of 
other countries, when they are them- 
selvea keeping other countries in their 
thraldom, it hardly behoves them to 
sit there and declare that they want 
that justice should rule the M.̂ orld and 
peace should prevail. It hardly beflts 
them. Hence all the member nations 
of the U.N.O. and all other countries 
should make an endeavour that all the 
countries should becom<  ̂ free, that none 
of them should remain in bonda.fji* and 
that no country shoulrJ keen any other 
country in subjection. Only when 
members of the U.N.O. attain that

position will they be in a position t<y 
declare in earnest that they want peace 
and justice to prevail in the world.

We find today that whereas some 
of the decisions of the U.N.O. are 
fairly sound others are so palpably 
actuated by selfish motives that they 
do not seem to be fair. Take Korea 
for instance. There was an attack on 
Korea. Within a few hours the U.N.O. 
decided who was the aggressor and 
they also took up arms against him. 
At a risk to themselves and at the 
risk of a second world war they pro­
ceeded thither. On the other hand, 
we took the Kashmir issue to the 
U.N.O. and it was some years ago that 
we made an application asking them 
at least to make a declaration as te 
who was the aggressor in Kashmir. 
But the U.N.O. has not yet given its 
decision. Thus, when we observe this 
partial behaviour of the U.N.O. its 
moral stature is reduced and its deci­
sions cease to have the importance and 
the moral backing which should beloniJ 
to them and which might serve ta 
bring peace to the world and ward off 
war. Hence the members of the TT.N.O. 
would have to change their attitude 
and their character. Until they do sa 
they are not going to acquire that 
strength which is essential for the 
establishment of peace in the world.

So far as out own Govprnment’s 
efforts are concerned, if I understand 
them aright, they are directed on the 
lines that China and India should in 
collaboration make an effort to pre­
vent the break-out of a world war. I f  
any such effort is being made 1 regard 
it as extremely laudable. If China and 
India were to take up the attitude that 
they are not going to let the world 
diirt on to another war I am of the 
view that they could succeed in that 
objective to a very great extent. But 

► I feel that our attitude that wc will 
not live up with either of the two 
bloos but would hold aloof in case a 
war breaks out is not quite in confor­
mity with our association with the 
Commonwealth. The two attitudes are 
antagonistic to each other. . So long 
as we are in the Commonwealth other 
countries of the world, rightly or 
wrongly, look upon us as an ally of 
the British and a part and parcel of 
the British Commonwealth. As a 
result of this association we are tied 
down with them in several respects. 
For example, in the matter of defence, 
the present position is such that unless, 
as a member of the Commonwealth, 
we give them an undertaking that we 
would go to the’T help whenever they 
are in trouble th^y are not expected 
to help uv> in the matter of our defence, 
v/ith the result that our strength can  ̂
not grow. On the other hand no other 
country can extend us any help so 
long as we are in the Commonwealth.
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[Shri Gautam]
In the matter of scientific research we 
•cannot derive any benefit either from 
the English or from the other couilr 
tries. Moreover, when we declare that 
whenever these two blocs go to war ‘ 
with each other it would be our en­
deavour to stop them from fighting we 
should, in that case, have to keep still 
more aloof from either of these two 
blocs. So long as we are in the 
Commonwealth it is diflftcult for us to 
take up that attitude. We can, how* 
-ever, take up that attitude, Justifiably 
only if we break away from the Com­
monwealth and try to persuade China 
also, similarly, to cut away from 
Russian influence. I have of course 
my doubts on that score. All the same 
I do not think it would be wrong for 
us to bend our steps in that direction.

Speaking about China I have not 
much to sav in regard to her part in 
Korea, I do not find China in the 
wrong in the matter of her attitude in 
that behalf. In the matter of Tibet., 
however, 1 am of the view that China’s 
attack on Tibet was an act of high­
handedness. I do not admit the vali­
dity of treaties made in remote times 
under which China’s suzerainty over 
Tibet was recognised, i do not feel 
bound to recognise them. On the other 
hand, I hold that Tibet is a free 
country with a separate entity of its 
own and that it does not form a part 
o f  China. It could have formed a part 
o f  imperialist China but not of the 
present Chinese Republic. Hence, I 
think that Tibet has and should conti­
nue to have the free right to retain 
her entity as a free and independent 
country. I do not feel myself bound to 
recognise China’s claim to extend its 
dominion over that country by invok­
ing old treaties. I maintain that Tibet 
must remain an independent country ' 
and must not come under the domina­
tion of China. This is all the* more 
essential for the reason that there 
ought to be buffer state between our 
country and China for the existence of 
that buffer state would help us and 
other countries in the maintenance of 
peace in the world. Hence, I would 
submit that this question should be 
considered and China’s claim on Tibet 
should not be conceded. China should 
be. told to keep its hands off Tibet and 
not to try to extend its dominion over 
Tibet. .

Tn the matter of Nepal I am inclined 
to agree with whatever observations 

\ bave been :^ d e  by my other friends.
Mr. Deputy-Speaker; We have fixed

a. time-limit and th<̂  hon. Member haa 
exceeded this time-U«ait.

Shri Raj Bahadur (Rajasthan): The 
Prime Minister yesterday very 
correctly summarised the whole situa­
tion when he said that it is faced with 
the issue of “peace or war’*. Sir, it is 
faced with this question and the fate 
of the entire humanity depends upon 
the answer to this question. The ans­
wer to that question has to come from 
four nations, the principal participants 
in world politics today. On the one 
hand we have the U.S.A. and the U.K. 
and on the other Russia and China. 
And for us who belong to the other 
nations and countries of the world, the 
issue that we have to face is “who^n 
to choose from these two” . A 
foreigner who might' have listened to 
the speeches that were made yester­
day, would have gone with the impres­
sion that our Prime Minister is not 
backed by the country in his foreign 
policy. He has been accu.sed of not 
following a realistic policy. Some 
Members have gone to tbp length of 
saying that we must choose our allies, 
and one hon. Member actually said 
that we must not keep on sitting on 
the fence. But, Sir, the question whom 
to choose and whom not to choose is 
a very difficult one. On the one hand 
we have seen that whenever it comes 
to a question relating to the interests 
of our country, whether it is question 
relating to Kashmir or one dealing 
with our compatriots in South Africa, 
or in dealing with the racial question, 
all the western powers who have 
aligned themselves under the so-called 
Anglo-American bloc have never shown 
any regard for our legitimate interests. 
So far as the Kashmir issue is con­
cerned, in spite of knowing all the facts 
of the case, Anglo-American bloc has 
not uttered a word of sympathy, so 
much so that even after the hon. Mr. 
Justice Dixon gave his verdict that 
Pakistan was the aggressor, they have 
not been doing anything in this matter. 
We have not found their policies pro­
ceeding in the right direction. We did 
not have any support from any of the 
powers that align themselves with the 
Anglo-American side. All that they 
want from us in the guise of their 
friendship is our man-power. They 
also want military bases in our country 
which they may get if we go with 
them. They have been resenting our 
policy of neutrality so far as the 
Korean war is concerned. They want 
that we should give them arm ^  help 
wxuch only means that we should pro­
vide them with cannon fodder. If we 
on the other hand even look at the 
other bloc the case is no less dis­
appointing in so far as from heresayto 
high treason is the price for their 
frfendsWp. This side has always dis- 
caided our hand o f  friendship. Apart
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from that they have not spared us 
even. We are familiar with their tai'tics 
of inftltration and creating chaos inside 
other countries. Which side to go to, 
which side to choose is the question.

So far as the other aspects of the 
Russian policy towards us are concern­
ed, it is well known that on account of 
the enslavement and exploitation of 
our country by the Britishers for about 
two centuries, our bias could have 
been clearly in their favour as a matter 
of natural reaction. But in spite of 
our perfectly neutral attitude and per­
fectly independent policy, the position 
is that even on this particular question 
of Tibet which was so vital for us and 
which so vitally affects our cultural 
and commercial interests, the Sino- 
Russian bloc has without caring for us, 
without even consulting us, c.:>me 
out right with a sort of aggression 
against our aforesaid vital interests.

Therefore, we 'are on the te »ter- 
hooKs ot a dilemma and so it is diflfijult 
to be dogmatic about the wisdom or 
success of any one particular line of 
foreign policy. We have seen that 
during the last two or three months, 
and even as late as just a fortnight 
ago there was a volume of opposition 
in our country against the foreign 
pohcy pursued by the Government. But 
events of the last fortnight have silenc­
ed that opposition. The world has 
realised and is realising that the 
policy that was pursued by us is the 
only policy that can go to solve the 
world s troubles.

In relation to the Korean affair I 
may say that the genesis of the whole 
trouble is quite clear. When dealing 
with Korea, we have got to realize 
that fhe intervention of the Chinese 
Armies in the Korean war is not an 
isolated incident or factor. If we 
examine the question closely we can 
see that this has resulted from the 
policy of keeping the conclusion of the 
peace treaty with Japan so long in 
the cold storage. We can easily see 
how the military help given to Bao 
Dai in Indo-china by the U.S.A., the 
stationing of the 7th Fleet near about 
Formosa, the perpetuation of the colo­
nial rule in Malaya, are all parts of 
the policy of these western powers 
which is responsible for maintaining 
foreign possession over isolated pockets 
in India. There is no reason why any 
foreign power should keep places like 
Goa and Pondicherry in India under 
their domination. It is the same spirit 
of colonialism, the same spirit of Im­
perialism that seeks to keep a string 
of railitary strongholds round the Asian 
continent in order to perpetuate their 
commercial exploitation and to protect 
their trade interests that they have 
been enjojing for centuries. Oh 
account of this scare or threat, to her

security, China wanted to tak^ stepa 
to see that tlie western powers do not 
get possession of Korea. This is the 
genesis of this trouble that^has brought 
the world to the brink of a crisis. And 
it is obvious that unless the causes of 
this sickness or disease from which, 
humanity is suffering are remedied, s 
there can be no peace in the world. 
The Disease from which the world is 
suffering has grown chronic and if the 
patient is not taken care of he is bound 
to meet his end. Chronic maladies re­
quire drastic remedies. It is obvious 
that if we want peace in the world, the 
peace treaty with Japan should be 
concluded without any more delay. It 
is obvious too that all the various 
causes which create lack of trust and 
confidence between powers and nations 
must be removed. It is the racial and 
colonial policies that are responsible 
tor the estrangement and hostility be­
tween nations and countries, ihese 
should be given up lor good. It is 
impossible to secure world harmony 
and human brotherhood so long as 
there is racialism or colonialism such 
as we see in the policy of Apertheid in 
South Africa or the white Australia 
policy. Tliere is no earthly reason 
why a country as large in area as the 
U.S.A. should be inhabited by a popu­
lation which is equal to that of New 
Yorit only or equal to that of only 
two cities like Bombay and Calcutta. 
In fact that is the entire population ot 
Australia. ii tne Western powers are 
really sincere and honest about their 
professions oi peace and humanity 
these big powers must realise that feel­
ings of teUowship never flow unilater­
ally. They can be developed and 
promoted when love and iriendship 
flow from and on both sides.
4 P.M. ►

Shrl Brajeshwar Prasad (Bihar): It 
is for the second time or third that I 
am speaking in this House on foreign 
affairs. In November-December 1947 
I spoke on the foreign policy of the 
Government of India. It was then that 
I suggested that American troops must 
withdraw from Japan.

Babu Ramnarayan Singh: Hear.
hear. '

Shri Brajeshwar Prasad: At that
time I had also suggested the m eth^ 
of compelling America to withdraw ■ 
her troops from Japan. I had suggestr 
ed that India and China must come 
together. I had suggested that we 
should walk out from the United 
Nations Organisation. (Hear, hear,) 
AU those suggestions have been iocor* 
porated in tne four amendments that 
1 have tabled today. I am not makin# 
any new suggestion to this House.
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[Shri Brajeshwar Prasad] '
I have come to the conclusion that 

tn the interests of the coiintry it is 
necessary that we must join hands with 
China and Russia. 1 advocate the 
establishment of a Delhi-Peking- 
Moscow Axis. The policy which our 
^rim e Minister is pursuing is one 
which only a philosopher King can 
pursue. He knows what to do. when 
to do and how to do. If I had been 
assured—if any such assurance in th© 
nature of things can be given to any­
body—that he would continue to be at 
the helm of affairs for a period of an­
other ten years I would whole-heartedly 
s^ p ort the policy which he is pursuing

An Hon. Member: Where is the
doubt about it?

Shri Brajeshwar Prasad: Yes, there 
is a doubt and that is why I am refer­
ring to it. The doubt is that even 
philosopher kings in all forms of 
government are victims of natural and 
political calamities. I do not like to 
elucidate this point further. I hap^ 
hon. Members of this House fully un­
derstand the implication of my stat^ 
ment. It is with a view to wardijig 
off these dangers that I have suggested 
the establishment of a Delhi-Peking- 
Moscow Axis.

An Hon. Member: How can there be 
an axis with three points?

Shri Brajeshwar Prasad: I am defi­
nitely of opinion that today we can if 
we like put the wheels of our State 
on the right track, so that it may be­
come impossible for the future Govern­
ment of India to jeopardise the vital 
interests of the nation either due to 
lack of understanding; or at the behest 
of a small group of exploiters and 
profiteers. •

Sir, I start with the assumption that 
America wants war now. For if any 
breathing time is given to Russia she 
would become invincible. The reason 
why America is not starting a war 
nuvv in tliul she has got no allies.

Several Hon. Members: Oh!
Shrf Brajeshwar Prasad: I would

elucidate this point. Europe Is sick of 
war. It is not going to join any war 
today, either for the sake of Korea, or 
for the preservation of any American 
interests in South East Asia. America 
stands all alone in the field of inter­
national poTitirs today. The only hope 
is India. They are depending upon 
India,  ̂ aopreliend an economic offen­
sive in India by the Americans, I hope 
'he liiro 0  ̂ Hollars. nnH the promise of 
help without any truarantee wouid not 
eiitiay us. All klnus of temptations

would be datigled before us. I hop# 
that we would not fall into this trap. 
If we do so» it would act -like the 
Pandora’s box. I am definitely of 
opinion that there would be no war i f  
Indi^ China and Russia came together 
for ho power can fight the combined 
forces of India, China and Russia, the 
greatest combination of powers known 
to history. It would not be possible 
either for America single-handedly or 
in alliance or for any combination o f  
Anglo-European powers to meet India^ 
China and Russia in war.

Sir, I am not afraid of Communism. 
Let me ask a straight question to this 
House. Will the people of this country 
oppose if Communism comes to this 
land?

An Hon. Member: No.
Shri Brajeshwar Prasad: Who will 

stand to suffer if Communism comea 
to this country? A small group of 
profit-seekers and exploiters! Is it in 
their interest that we are sitting here? 
I am not afraid of Communism. I do 
not say that the Government of India 
should accept Communism. But we 
are not afraid of Communism. Why 
this bogey then?

I have been listening since yesterday 
to the speeches of hon. . Members con­
demning Russian expansionism and the 
threat of Russian domination. Sir, I 
hold the opinion that the centre of 
political gravity has shifted from 
Moscow and Washington to Delhi and 
Peking. If this Axis is formed the 
dominant partners would be India and 
China and not Russia. There Is no 
danger of domination.

I hold the opinion that there will be 
no war if we ally ourselves with China 
and Russia. There will be peace and 
stability in. South East Asia. From 
the point of view of both military 
strategy and Geo-Politics it will be 
physically impossible for any alien 
power to land troops in South East 
Asia. If we want peace, we must Join 
hands with Russia and China. I am 
quite sxxxe that whatever hon. Members 
of this House may feel now events will 
justify the stand I have taken in this 
House today. "

There is another reason why I want 
this Axis to be formed. I hold the 
opinion that India’s material prosperity 
and our economic development is possi­
ble only within the ambit of this Axis. 
In pursuance of the laws of political 
gravitation all the countries of South 
East Asia including the Far East 
w'ould, if we join hands with China 
and Russia begin to rotate round the
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Delhi-Peking-Moscow Axis. Mr. Deputy- 
Speaker, I must get some margin for 
this laughter.

The region is the granary of the 
worlrt. If is a reservoir of vast agri­
cultural, mineral and industria} wealth. 
We need not go in sack cloth and 
ashes before the American capitalists 
in order to borrow dollars or ask for 
technical help. If we come together 
we would not require any doUai Xiom 
any outside power.

I am clear in my own mind that if 
these Axis powers come together there 
would not be any necessity for spend­
ing a large part of our budget on the 
army. There will be no need for 
maintaining three separate huge 
armies in Asia. What goes to the army 
today would be utilised tomorrow for 
nation-building purposes.

I have no time to elucidate the mean­
ing of an Axis. I gather from the face 
of Dr. Syama Prasad Mookerjee that 
the phrase three armies has probably 
created consternation. I hold the opi­
nion that there is no danger in allying 
ourselves with China and Russia. 
Manifold advantages will accrue to this 
country if this Axis is formed. If we 
join the Axis there would be no war 
and our economic prosperity will be 
assured. The Americans are not going 
to help us without extorting a gua­
rantee that in the event of war we 
would support America. If we give 
any such guarantee the result would 
be not economic development but 
bombardment of our towns and villages 
"by Russian and Chinese planes. It is 
only to the extent to which it would 
be consistent with the maintenance of 
American supremacy over the world 
that America would give help to us.

Sir, I want to take a few minutes 
more. I want to remind you that I 
have not taken any long time of the 
House during the last four years. I 
will not take more than five minutes,

Mr. Deputy-Speaker: 1 will give the 
hon. Member three minutes.

Shri Brajeshwar Prasad: Many
thanks, Sir. I will finish in three 
minutes.

If this axis is formed, it will not 
constitute any danger or any threat to 
our independence. No system of alli­
ances can endanger the independence 
of a country. We are free to the extent 
we are strong. As long as we remain 
strong> and powerful, we are free. No 
political constitution or international 
guarantees can safeguard our indepen­
dence if decadence sets in and. we lose 
oUr inner vitality. We talk of Russian

expansionism. It is wrong to charac­
terise only Russia as an expansionist 
Power. The malady lies not with the 
Russians. Expansionism is inherent in 
the institution of the nation-state. Was 
England an imperialist Power? Did 
England not develop an Indian Empire? 
Were the French expansionists? Each 
and every country of Europe had 
empires of their own. Given time and 
opportunity, every nation would deve­
lop an empire. i i  we wani to ao away 
with the menace of expansionism, we 
must demolish the institution of the 
nation-state. Russian expansionism is 
not a passing phase. It has become an 
instrument in the hands of history. It 
will lead to establishment of world 
hegemony under the leadership of 
the proposed Axis powers. Without 
the dj'nanii&ui uf Iiidu-Ciiiaebe expan­
sionism, Russian expansionism would 
wilt and wither. It we want progress 
in ‘Asia, we must become one political 
unit. I do not want three Govern­
ments in S. E. Asia consisting of India, 
China and Russia to continue for long. 
There must be one Government in the 
end.

The Prime Minister and Minister of 
External Affairs (Shri Jawaharlal 
Nehru): Sir, this two days* debate has 
endê  ̂ in a somewhat unusual manner 
and foi the moment such thoughts as 
I had collected in my head have beea 
rather dispersed. I have listened with 
great attention to what hon. Members 
have said during these two days, and 
I am thankful to some of them who 
had words of commendation for me, 
and am still more thankful to those 
who had words of criticism for me for 
the policy we have pursued. The 
debate has ranged over many subjects 
and the expression of opinion has 
varied greatly. As the House will see 
there was at one end Mr. M. R. Masani, 
at the other end Mr. Brajeshwar 
Prasad and between those two 
extremes other hon. Members wander 
about.

I do not quite know whether I 
should deal with the large number of 
points that have been raised. I think 
perhaps it will be better if I chose 
some of the most important of those 
points and dealt with them. We have 
been discussing matters of grave im­
port and though one likes hilarity 
occasionally, sometimes it does not nt 
in with the subject. The subject for 
our discussion has been one of the 
highest importance and over^ this 
subject has hovered all this time 
tragedy and possibly catastrophe. As 
I sat listening to the speeches of hon. 
Members, various pictures floated 
before my mind; pictures of the Korean 
battle fields and armies marching to 
and fro and people dying; a picture of
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possibly some room in Washington 
where two statesmen, leaders of their 
nations, holding earnest converse to­
gether to find some way out of these

gresent diflflculties; and other pictures, 
iecause, there is hardly a person con­

cerned with the foreign affairs of a 
nation who is today not carrying a 
heavy burden, not trying to grope— I 
repeat the word—grope, in the sense 
darkness surrounds us. Some hon. 
Members are full of light—they have 
no need to grope. They know exactly 
what should be done at any moment. 
I envy them for this feeling of bright­
ness and lightness. Mr. M. R. Masani 
said in the course of his speech that 
it will be a great tragedy if Mr. 
Truman and Mr. Attlee decided to 
appease China. It is a pity Mr. Masani 
is not in the White House at Washing­
ton to advise them.

Many hon. Members have referred 
to  our policy being unrealistic. The 
"realism and the lack of realism have 
been referred to repeatedly. and there 
hBB been often mention of sitting on 
& e fence, not knowing what one does 
9T what one should do, Of doubt and 
uncertainty and so on and so forth. It 
geemed to me that those people who 
pi îde themselves of Ijeing practical 

r^oliticians normally know nothing 
ibout realism or about the state of 

< ai&airs that they have to meet or the 
(luestion they have to answer. It is 
an easy thing to say that this policy 
is not realistic. It is also easy to say 
^lat there is uncertainty, the policy is 
changed, etc. It is not for me, of 

, course, to talk much on the policy of 
our Government with which I have 
been associated. That policy. Inevi­
tably, has to deal with world affairs 
and if any hon. Member thinks that 
the Government of India moulds world 
affairs, then he is very much mistaken. 
The Government of India’s part in 
affecting world affairs is very, very 
little. Let us realise it. I do not say 
that we cannot affect them. I do not 
«ay that we have not affected them or 
•influenced then\ to some extent. But, 

'^obviously, the measure that we affect 
'«them or influence them is a very little 
nieasure. Our policy is a very small 
' part of various policies that mould 
world affairs. If the world goes wrong, 
then it may be, of course, that it is due 
to some error of ours, but surely it is 
the resultant of a large number of 
policies of various countries, and in. 
particular of the great countries who  ̂
because of their power and influence, 
mould that policy much more than the 
smallw or the weaker countries. Some 
hon. Members seem to think that 

^ b eca u se  various oolicies in the world 
have failed, our policy has been wrong.

A  have Uttle to say to that, except that

I would beg of them to look through 
the history of the past five years, tet 
us say, since the last world war ended , 
and see the record—sometimes of 
success, more often of failure— of the 
policies that have been pursued by 
various countries. We have had little 
to do with those policies. Sometimes, 
at the best we have expressed an 
opinion. Sometimes, we have, if you 
like, played a passive role. Sometimes, 
a small active role. Therefore, it is 
in this context that you have to judge 
a policy, a context in which we can­
not do very much. Sometimes, a 
moment comes when even that small 
Ihing that we might do might make a 
great difference, and if we do not do 
it, we fail.

Now, I should like, before I deal with 
the wider questions, to deal with two 
or three specific matters that were 
raised. Many hon. Members referred 
to the question of defence. They were 
anxious that we should not weaken 
our defence. Indeed, they talked of 
re-armament, and increasing the 
strength of our Army, our Navy and 
our Air Force. They were -afraid that 
we wight weaken them. The hon. 
Pandit Kunzru referred to a question 
and an answer to that question whlth 
I had given. Well, of course, ttiat 
question and answer—and speciailly 
the answer—^necessarily had to be very 
brief. I could not deal with the s u b j^  
in the course of a brief answer, when 
especially that question was a supple­
mentary question, and I am afraid I 
could hardly deal with this big ques­
tion of defence in the present debate. 
Nevertheless, I should Uke to say some­
thing about it, and the first thintf Is 
this, that no Government in this 
country can possibly think lightly Over 
the question of defence or think of 
weakening it at any time. Every 
Government must give first priority to 
the defence of the country. That is so. 
Now, what is defence? Most people 
seem to imagine that defence consists 
merely in large numbers of people 
marching up and down with guns. It 
is true that defence consists of armed 
men and machines. It is also true "toat 
defence does not consist of them only 
but of many other things.

'Defence consists—if you want the 
equation for defence— of the defence 
forces, of the industrial potential of a 
country, of the morale of a country 
and any number of other things, such 
as the economic position of the country 
etc. Now, you have to balance those 
things, and you have to balance them 
on the one side with the capacity of 
the country,—the resources of the 
country—and you cannot upset that 
equation very much. You cannot go
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beyond the capacity, beyond the re­
sources of a country in any programme 
that you may make, whatever the 
danger may be. There is one thing 
which can go up, and that is your 
morale, and that is your determination 
not to surrender, whatever the danger, 
whatever happens. If that is present, 
then nothing can conquer you. But if 
you rely too much—if I may use the 
word in a different sense—Mr. Masani 
referred to the Maginot line and talked 
of the Himalayas—but if you rely on 
the Maginot line, on men with guns and 
lose your moral fibre, then you are 
done for.

Therefore, when you talk of defence, 
remember your resources; remember 
your capacity; and remember that 
defence consists of the economic posi­
tion of a country, of the industrial 
potential of a country plus the defence 
forces. You may, of course, change the 
equation here and there. You may 
apply some more here, and apply a 
little less there. That is always possi­
ble, but you have to work within those 
limitations. An army or any other 
defence force which cannot provide Its 
own etjuipment, more or less, is not an 
Independent army. It depends on 

'dthers. There is no harm In its depend­
ing so, except when crisis comes when 
you cannot get those things.

In other words, the real development 
and strength of ^n army and a country 
lies In developing the industrial re­
sources and the economy of the 
country, out of which armies and 
distence forces and everything come. 
Otherwise, it is just a superficial 
thing, which you may carry on by 
borrowing money or by any way you 
like for a little without any basic 
strength. In the modern context of 
tho world, wars may go on and on and 
you cannot expect too much help in re­
gard to equipment or anjrthing else from 
outside, and unless you have that eco­
nomic basis, you cannot go very far 
even In your defence apparatus. There­
fore, we have to consider all the time 
how to balance these things. There­
fore, at the present moment of financial 
stringency, we have more especially to 
consider whether it is worth while 
having ten thousand or twenty

^ ou sa n d  odd men with guns or some­
thing much more efficient to help us 
in our defence.

These are the factors, but the fact 
that we should give the topmost prio­
rity to defence is obvious. Do you 
think that any Government dare take 
chances with that? But I would beg
of such hon. Members as talk of
defence so much and of peril to country 
to consider it in another context and 
that is this. If there is peril to this 
country, if there is danger to this

country and if there is urgency,— and 
there is urgency about our problems; 
there are many of our problems which 
are terribly urgent; take our food pro­
blem, that is terribly urgent—so if 
there is all that, how will you fight, I 
ask you, with the best army in the 
world if you cannot feed your army, 
if you cannot feed your people?
* Again, defence becomes a food p|:o- 
blem. It is not a question of guns. The 
first thing about defence is that people 
are fed. Hungry people do not flght. 
A hungry army cannot flght. Hungry 
people are bad economic material be­
hind an army. Are you going to fight 
on the home front or on the external 
front? Therefore, food problem comes 
first of all, even when you think of 
defence. Therefore, the problem of 
industrial development and growth 
becomes equally important, so as to 
build up the resources whereby we can 
have defence. It is all tied up together* 
You cannot take one item singly and 
separately and say, ‘Concentrate on 
defence’. Then, everything else goes. 
Defence also goes, because the founda* 
tion for defence goes.

Now, I have referred to food, and I 
have referred to other things. The 
food problem has been discussed often 
enough in this House and the sugar 
problem and the controls and so on 
and there has been a great deal of 
excitement when these subjects have 
been discussed. But the House will 
forgive me if I say that neither in this 
House nor in the country do I sense a 
feeling of utter urgency about these 
problems that ought to exist. We l^ k  
iAbout controls, and If there is a llt&e 
lack of sugar, there is shouting all 
over the country, because there Is not 
enough sugar. And then you talk to 
me about defence. Well, a country 
which cannot put up with a few con­
trols, a country which cannot do with­
out a little sugar—how Is that country 
going to face the enemy at a critical 
moment, I should like to know. There­
fore, I beg this House and the country 
to remember that we do live in India 
in times of grave crisis and in tinvBS 
of grave crisis people have to give up 
everything that they hold dear—their 
families, their children and everything.

If you cannot give up your suMr, 
your wheat, your rice, for a while, then 
no number of soldiers will be able to 
protect you, the Himalayas will not 
protect you and nothing will protect 
you, because there is an inner strength 
which you lack. Of course, we have 
to keep an army—we have to keep the 
best army. It is no good keeping a 
second-rate army, it is no good keeping 
a weak army. Whatever we have must 
be first/rate. We have to balance it 
with all these other fnctors, whether it 
is feeding the people, or keeping up 
the economic position of the country,
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the industrial growth of the country 
•and all th&t. We have to balance them 
and try to advance as rapidlj^ as v/e 
^an. That depends ultimately not on 
Government decrees. It may depend 
•on government law to oomc extent. 
Ultimately these matters depend on 
how the public and the House look 
upon these questions, how much they 
support the various policies, whatever

Take our food policy. It is a war 
policy—if you like— forget peace. We 
have used the term ’'vv*ar iii aiiothci' 
context. But I say from the point of 
view of today’s war situation in the 
world, food is the most urgent and 
important thing today in this country. 
Therefore, it becomes a part ot our 
war policy. To do it, to save it, not 
to waste it, to grow it, to keep it, all 
these various steps we have to take in 
regard to it.

So, it is in this larger context that 
ive have to see these problems. Obvi­
ously, in this country we have* some­
what grown shy or shall I say lax, in 
our thought and in our deed, during 
the last few years> having achieved 
independence. But I do not think we 
have lost that moral fibre that brought 
us independence. And do you think 
that if any danger or peril comes to 
this country, we are going to w ea^ n . 
or surrender or bend down >^^'ore"n’ ]
Has that been our habit d \r. \__I
past generation when we 
freedom? Even if we do not have a I 
single gun, we will fight and fight to 
the death. We are not going to surren­
der to any enemy that comes, any 
aggressor that comes from the moun­
tains, or the seas or from elsewhere.

Now, that is so. But I do not wish 
to indulge in tall talk, because all this 
kind of thing does become tall talk. 
And we have to be careful, we have to 
plan and think and we have to realise 
the difficulties of the situation. But 
the fact remains that we live in danger­
ous times and we have to think, there­
fore, in terms of those times and 
dangers that surround us and that sur­
round the world. And listening to 
some of the speeches, I felt some of 
the hon. Members talked, what I consi­
der, in a most unrealistic fashion. They 
went on talking about two blocs and 
one b l o c — whether there are two blocs 
or whether there is only one bloc. Mr. 
Masani felt that there is only one bloc. 
Well, if there is only one bloc, the 

tbpre; the question of our 
joining one or the other does not arise.

B ut if I may respectfully remind 
the House, these questions and these 
arguments are completely ^ -o f-d a te . 
They do not count today. The world

marches rapidly and changes, new 
situations come and we have to deal 
with each situation as it comes. And 
today if a person thinks in this manner, 
it merely means that he is yesterday's 
man, he ia Ittal gear’s person and that 
he is not keeping pace with the chang­
ing world and changing events.

Today we have to deal with ques- 
tlcr.3 aa they arise from time to time, 
day to day, hour to hour and in 
foreign policy, especially, one has to 
decide every hour almost what one has 
to do. Here is a danger facing the 
world. Why did we have this debate 
in this House? Because new situations 
had arisen; new dangers threaten the 
world and we wanted the counsel of 
the House as to whnt wp should do and 
we wanted to tell them what policy, 
generally speaking, we are pursuing. 
It does not help much if the kind of 
speeches delivered last session or last 
year are repeated when the situation 
is completely changed. It does not 
help at all. And my fear is that, some­
how or other, we in this country do 
not keep pace with events. We read 
about them in the newspapers, but we 
have got into grooves of thought and 
we cannot get out of those grooves in 
this changing world. It is no good your 
telling me that you dislike this country 
or that country—that you dislike Russia 
or you dislike China, or that you dis­
like the United States of America or 
the United Kingdom. I do not mind 
your likes or dislikes. But I have to 
deal with a situation and the House 
has got to deal with a situation and 
facts are facts and do not disappear 
on account of your likes or dislikes.

Military changes have taken place 
in Korea. All kinds of things are 
happening—dangerous things. Do you 
think you are going to meet that 
situation by expressing your strong 
dislike of that change or something 
else? You will not. Suppose you were 
responsible there? What will you do— 
deliver a speech, telling them what you 
like and dislike, and which bloc you 
belong to? That will not help the 
situation in the slightest.

So it is in this spirit of realism that 
I want you to approach this question— 
what has got to be done today; what 
has got to be done tomorrow. It Is in 
this spirit of realism, I am sure that 
President Truman and Mr. Attlee are 
meeting in Washington and conversing 
together, because they have to deal 
with a positive situation, they have to 
issue orders, they have to decide what 
to do and what not to do—not vague 
theoretical things and idealistic, or if 
you like, moral approaches to the 
problem.
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I hope such connection as I have with 
the foreicm policy of India is not im­
moral. Nevertheless, I want not mora- 
llsm about this especially. There is 
far too much moralif^m and people think 
that because they use a few moral 
words or s\o f̂\ns they have discharge^ 
their duty. We should apply our good 
sense as much as possible. We should; 
of course, apply our idealism. What is 
idealism—may T ask? Ts idealism 
something in the air with nothing to 
catch hold of? Idealism is the realism 
of tomorrow. It is the capacity to 
think in a slightly longer term— t̂o 
think what is good for the day after 
tomorrow, or for the next year—and 
fashion yourself accordingly. The prac­
tical person, the realist, looks at the 
tin of his nose and does not see much 
further: the result is that he is all the 
lime stumbling.

Now. I should like this House, or 
individual Members of this House, 
whenever they have some leisure at 
their disposal to think of the last five 
or six years of diplomatic history of 
this world—of what has been done, 
what has been achieved and what has 
not been achieved. It is an astonish­
ing period of history, where there has 
l̂ een repeated failure, in spite of the 
best of intentions—not our failure, 
other oeoples* failure. And the 
astonishing thing is that failure comes 
again and again and no lesson is leamt 
from that failure and the identical 
policy is pursued yet again. It Is an 
extraordinary thing. I should have 
thought that the lesson of the two 
Great World Wars— t̂he first World War 
and the « êcond World War—was ob­
vious enough to any man, to any per­
son who would give thought to It. 
Nevertheless, it was not so obvious and 
more or less the same path is followed.

But leave the last, two wars out. 
Take the last five years since the war 
ended. Again more or less the same 
thing is done. Now it may be that It 
is one particular country’s fault, or 
group of nations* fault: it may be 
Russia’s fault, it may be the Commtmist 
group of nations’ fault. Admitted for 
a moment. What then? Suppiose a 
group of nations is functioning in a 
way which is objectionable? wow do 
we meet that— t̂hat is the problem 
which is before us. It is no good look­
ing it in a way which defeats our own 
purpose.

People talk a great deal about Com­
munism and as an hon. Member said, 
some Members thought that we were 
having a discussion about Communism, 
or that this House had suddenly be- 
comoe an Anti-Communist conference 
or congress. Well, it is an Interesting 
subject and we can discuss it some­
time or other either In this House or

outside. But It has not much bear­
ing on the Issue. And I say those per­
sons here or elsewhere who think of 
world problems today as just revolving 
round the word Communism or Ant}- 
Communlsm are going hopelessly as­
tray and they will never reach 
objective or any goal. And the dilB- 
culty is that much of the thinking—not 
here but elsewhere—is revolving round 
that word.

The House knows very weU what the 
policy of the Government of India has 
been in regard to Communist activities 
in this country. It has not been a 
tender policy, and it is not going to 
be a tender policy. So it is not a 
question of holding any particular 
opinion about that policy. It is a Ques­
tion of looking at the world as it Is, 
looking at great forces at work—^mighty 
forces moving millions and millions of 
men—‘trying to understand tHiem, try­
ing as far as we can to divert them into 
right channels and to prevent them 
going into wrong directions. That is 
the problem. Do you mean to tell me 
that I should go and tell China—*hon. 
Members seem to think that I should 
issue an ultimatum to China or I 
should warn them not to do this or 
that, or I should send a letter and tell 
them that it is foolish to have a doc­
trine of Communism. That may be my 
opinion or your opinion. Exactly how 
my functioning in that way is going to 
help anybody I do not see. Remember, 
the world has many countries, small 
and big. There are some countries 
which by virtue of maryr things are 
called Great Powers. They are great 
nations with great resources behind 
them and inevitably they play a great 
part in world history today.

There is the United States of America, 
a great power, a great democratic 
power. There is the United Kingdom. 
There is the U.S.S.R. All these, quite 
apart from their policies, are great 
powers influencing the world’s history 
today. Now, take China. Can any one 
deny China at the present moment the 
right of a great power, from the point 
of view of strength and power, to 
mould events— n̂ot in the world, but 
her own—and shape her destiny or 
round about her? She is a gi«at 
power, regardless of whether you like 
or dislike it. It is true that the is 
controlled today by Communists, as 
Russia is. It is an interesting question 
whether her shape or type of Com­
munism may be the same or different, 
how she will develop, how closely they 
will be associated together.

T h ^  are interesting questions 
which you may go into. But & e point 
f^issue is t l^ . Here is a great nation, 
China, which cannot be ignored, what­
ever resolution you may pass and what­
ever speeches you may deliver. Heire
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l6 this great nation, the United States 
of America. You cannot ignore that 
nation. By talking about American 
imperialism or American dollars peo­
ple seem to imagine that because you 
h^ve got a phrase or slogan, or because 
tSere is some aspect of the myriad 
shapes of American life which you do 
not like, therefore you should con­
demn the whole nation and say you 
should ignore it. So, we have to take 
facts as they are. The facts are that 
there are some great nations in this 
world with concentration of power in 
their hands, influencing many other 
nations. That being so, and it also 
being so that there is a conflict between 
tiiese great nations, an ideological con­
flict as well as, if you like, a political 
conflict—although a great deal is said 
about ideology, I rather doubt if ideo­
logies come much into the picture ex­
cept as a weapon, except as something 
to use in the other flght; anyhow, these 
great countries, by a succession of 
events, have become opposed to each 
other, politically and otherwise— what 
are we to do about it? Either they 
have a war and try to suppress or 
defeat each other, or one group trium­
phs and the other is defeated. What 
else? Is there any other way?

The on ^  other way presumably can 
be that nrst of all they avoid war; 
aecondly, they develop in their own 
areas as tliey like, without any inter- 
fiwrence from the others, and they in- 
fl\ience each other in a variety of ways. 
It is possible that that way the contra­
dictions, etc., involved may gradually 
be served, or they may not be ulti­
mately solved. I am not a prophet, I 
do not know. But the way of war 
anyway is between them, and, because 
of the concentration of power in the 
hands of these great big nations and 
bocauae that power is not so very un­
evenly matched, it means a very dis­
astrous war. It means ultiTnately no 
victory-rmay be a military victory, 
but no real victory, that Is, if by victory 
you mean the achievement of certain 
objectives, 
t

If you talk of democracy, well, I 
doupt if after the terrible disaster of a 
world war democracy can survive; the 
democratic nations may win the war, 
mind you, I have little doubt about that, 
—but I doubt if after the disaster of a 
world war democracy can survive, be­
cause physical cond^ions may be differ- 
•nt. I doubt even if relatively high 
standards of living can survive in the 
WQrld, and many other things may hap- 

Ar>yhow, because of this, these 
4^^t nations—all of them—wish to 
avoid war. I have no doubt about it.

anyone say that America wants 
W#r hare and today? Anything more

wrong I cannot imagine. It is absolu­
tely, completely wrong. If America 
wants war. she can have it. Who can 
prevent it? But she does not. Obvi­
ously. She wants to avoid war because 
she feels the great dangers to the world 
and to everybody in a world war. So 
does England want to avoid war. But 
still forces are compelling them in a 
direction which may end in war. And 
the whole problem today is to how to 
prevent that. That is the problem for 
England, America and for us, and for 
other countries also, I hope.

So the talk at this moment of this 
group and that group and of our policy 
being one of sitting on the fence I dc 
not understand. I say we have taken 
a more active part in the past two or 
three years in foreign policy than many 
other countries, barring the Big Powers 
I do not understand this business, ex­
cept that these people who talk like 
that know nothing about what they arc 
talking of and do not sttidy or read 
or understand what is happening 
around them. I have said repeatedly 
in this House that I just do not wani 
to get entangled in foreign affairs; 1 
have no desire; I have no ambitior 
that way. My work in this country ii 
big and difficult enough. Why shoulc 

-I get entangled? But how can I help 
it? I get entangled, our country get! 
entangled, for a variety of reasons. W< 
cannot help it. Today, at this mo 
ment I say we are not shouting much 
I suppose some hon. Members thinl 
that taking part in foreign affain 
means delivering impassioned oration: 
condemning this or that. It Is true tha 
we have not taken part in forelgi 
affairs that way, and we do not pro 
pose to take part in foreign affairs tha 
way. We take part dally and hourl: 
In decisions, in consultations giving i 
every day whether it is the U'nite< 
Nations, whether at Lake Success or th< 
various capitals of the world and ma: 
I here say that we have been servec 
very well by our representatives in th( 
important capitals of the world 
Because there is often some criticisn 
about .them and it is difficult for then 
to reply to that criticism and it is no 
easy for me to go out and talk abou 
our Ambassadors. But I say clearl; 
here and now that we have been serve< 
very well by our Ambassadors in th 
principal capitals of the world at Lak 
Success, in Washington, in London, li 
Peking and Moscow.

Today you might have read in th( 
newspapers of a certain initiative tha 
our representatives at Lake Succes 
took in common with a large number o 
other Asian representatives to make 
certain suggestion or proposal abou 
ast îng the Chinese Government for 
cease-flre and not tp go beyond tb
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38th Parallel. You see how things have 
changed. We talked about the 38th 
Parallel in another connection some 
time ago. Now the roles for the mo­
ment are reversed and they may be 
reversed again in the future. It is not 
realism to talk as if nothing had hap­
pened. So our representative Shri 
fi. N. Rau made this proposal and the 
representatives of almost every Asian 
country agreed with it and they put 
that forward. I do not know what the 
reaction of the Chinese Government 
will be but I welcome the initiative of 
our representatives and I am quite sure 
that every peace-loving individual, 
wherever he may be, will welcome it 
and I feel sure that the Governments of 
the U.S.A. and U.K. will welcome it.

This does not solve any problem; the 
problems are too big to be solved but 
when you are driving hard towards a 
catastrophe and disaster, every move 
gives you time to consider and nego­
tiate and this is useful and valuable. 
Therefore this is a good move and I 
hope it will succeed and if it does suc­
ceed, it will bring a certain relief not 
only to the harassed people who are 
facing trouble but even to those people 
not less harassed who have to think 
about these matters at a distance. Sk), 
we are functioning all the time to the 
5est of our ability.

What does it mean when people 
talk— I had not used the words, this 
bloc or that bloc in my address to this 
House yesterday, but these words have 
been bandied about since I spoke. I 
am not thinking in terms of blocs. It 
does not interest me very much. I am 
thinking in terms of what my policy is 
to be on a specific subject. Acharya 
Kripalani said: “ What is this? You say 
you judge every policy on merits? Can 
any question be judged apart from 101 
other questions?” Acharya Kripalani 
In an oratorical way put up a question 
and gave his own answer. Who Judges

Questions cut off from other questions? 
lay be, in an academic talk that may 

be done. No person dealing with rea­
lities can do so. In fact every question 
that comes before us has to be Judged 
from a hundred different view-points, 
the effect of it, the consequences of it 
and so on and so forth. In every mat­
ter that comes up we are fully consul­
ting people and countries with which 
we are friendly. I can only say that 
we are having friendly consultations 
with a large number of countries. We 
are continually consulting them. There 
is hardly a thing we do which we do 
not tell the countries with whom we 
are having friendly contacts; we talk 
with countries of the Commonwealth. 
Of course we are in close touch in re­
gard to consultations etc. with the 

with other countries; we have 
b«en in close contact witti the South

East countries, with Burma, Indonesiit 
etc. They are constantly telling us 
what they do. All this process goes oh 
all the time and the result of that is 
we arrive at a certain decision which 
may fit in with what some countries 
think. If it does not wholly fit in, wd 
always try to make it fit in. If out 
view-point is different, do you want me 
then to say that we should give up our 
view-point or the result that we have 
arrived at because somebody else 
thinks differently or some other nations 
think so? Presumably that. I do not 
understand all this long argument and 
people repeatedly sayhig that. I just 
would not do that. I am on my side 
and on nobody else’s side. I am on my 
country’s side and nobody else’s side.

We have many friends and we col­
laborate and co-operate with them. But 
I am not prepared to surrender my 
judgment or my country’s Judgment or 
my country’s position to any single 
country or group of countries. Then 
again some people say we are isolated.
I do not know what isolation means. 
We are not isolated; we function with 
others.

I beg this House to consider Asia 
specially, Asia in a tremendous ferment 
of change. One does not know whether 
that change is good or bad. It may be 
bad but as I see the world, it is not 
a question of Asia only. I see mahy 
things taking place which I dislike in­
tensely and for the moment, I am not 
talking of war and peace which a^e 
bad enough but rather about the whole 
temper of people, the whole tone of 
people of all that one holds precious in 
life which gradually seems to be fad­
ing out in whatever country you ntay 
go to. P ^ l e  have become more brutal 
in thought, speech and action and all 
the graciousness and gentleness of life 
goes away and all the other human 
values and standards weaken. Of 
course, plenty of them remain. I am 
not saying everything worthwhile has 
gone away completely, but I say this

tne world including our own country 
I am sorry to say. We are being coar­
sened, vulgarized all over the world be­
cause of many reasons but chiefly be­
cause of the succession of wars and 
violence etc. Whatever else they may 
do, they coarsen and vulgarize and I 
am not quite sure whether If this pro­

human values go on 
fnni senslUve per-a? fii I much of valueat all. We talk of victory and defeat 
war and peace. Surely we fight a war 
to gain some objectives and we want 
a victory for certain objectives and iSt

Intemationat 1^2
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or ideology. They are challenged by 
authoritarianism which crushes the 
individual and they are challenged even 
in democratic societies not by demo­
cracy but by this growth of violence 
and in the mentality that is bred by 
war. So in this state of affairs are we 
to allow ourselves to be swept away 
and lose all our integrity of thought or 
a^ion or should we hold fast to it and 
try to understand our friends, try to 
go with them and try to co-operate with 
them? Of course where we feel that 
there is a wrong course of action we 
part company. I do not see how any 
hon. Member can have any doubt when 
such a thing occturs. One has to follow 
the right course and follow it regard­
less o f  consequences. We talk of pos­
sible invasions of India or our frontiers 
being threatened or an^hing happening 
even far from India, which may be bad, 
which may be dangerous to the world.
I hope we have still enough moral fibre 
and spirit left in us to face any danger 
not only on the borders of our country, 
but far away, if we think that that is 
a danger to the world.

5 P.M.

There are two or three other matters, 
if I may deal with them separately. 
One is in regard to Nepal. My atten­
tion has been drawn to the fact that 
perhaps I did an injustice in what I 
said about the State of Nepal. My des­
cription of the independence of Nepal,
I am told, was perhaps not quite cor­
rect. I think it was perfectly correct, 
byt I had been somewhat misunder­
stood. What I said yesterday was this, 
that the independence of a country is 
ultimately judged by the foreign rela­
tions of that country. A  country can 
be completely independent as Nepal has 
been; but, if it has no foreign relations 
in the larger comity of nations, it does 
not count in the same way as an inde­
pendent country. I pointed out that 
during the last hundred years or more, 
although Nepal was an independent 
country, it had no foreign relations 
except through the British in India. 
That was their only window to the 
outside world. That is true. It was 
only recently, in the last 20 or 30 years 
that I believe they had an Ambassador 
at the Court of St. James, and later in 
America. What I wish to make clear 
is that I was not hinting at the fact 
that the British Government in India 
prevented them from doing so, but 
rather that they themselves did not 
think it necessary or desirable or feasi­
ble to develop these international con­
tacts. Much has been said about Nepal 
in the course of this debate. I do not 
wish to add anything to what I said 
yesterday. I think I haye made our 
position clear enough. It is now, I

think, almost exatrtly a month since this 
new situation arose in Nepal and we 
have dealt with it, I think, I may well 
claim, with a very great deal of pat­
ience. We have been criticised by 
various people on various grounds be­
cause of that, on opposing grounds. 
Nevertheless, we do not propose to be 
rushed. What I said yesterday was 
clear enough indication not only of how 
our minds are working, but of the steps 
that we are taking, or rather the line 
that we are adoptmg in our talks, we 
propose to adhere to that line and as 
soon as the tiipe comes when I have to 
make any precise formal announcement,
I shall come to this Hpyse and ijQake it.

About €5hina, ‘about Tibet more pftrti- 
oularly^ Prof. Ranga ̂ a s  somewhat dis­
pleased a tm y  r^ferjrinfe occasionally to 
the Chinese suzerainty over Tibet. 
Please note that I used the word 
suzerainty not sovereignty. There is a 
slight difference, not much. I was 
telling the House of a historical fact;
I was not discussing the future. It is 
a historical fact and in the context of 
things it is perfectly true that we have 
admitted repeatedly this Chinese suzer­
ainty over Tibet just as we have laid 
stress on Tibet’s autonomy. But, apart 
from this historical or legal or. consti­
tutional argumerit, or even the argu­
ment that Mr. Gautaiii about
Buffer States and the like, which, if 
I may s ^  so is not much of an argu- 
ment,*^t may be bis desire and my- 4 ^  
si(M, but it is not an argument*—the 
real point to be laid is that it is not 
right for any country to talk about its 
sovereignty or suzerainty over any area 
outside its own immediate range. That 
is to say, if Tibet is different from 
China, it should ultimately be the 
wishes of the people of Tibet that 
should prevail and not any legal or 
constitutional arguments. That I think 
is a valid point. Whether the people 
of Tibet are strong enough to do that 
or not is another matter. Whether we 
are strong enough or any other country 
is strong enough to see that is done is 
another matter also. But, it is a right 
and proper thing to say, and I see no 
difficulty in saying it to the Chinese 
Government that whether you have 
suzerainty over Tibet or sovereignty 
over Tibet, surely, according to any 
princijples, principles you proclaim and 
the principles I proclaim, the last voice 
in regard to Tibet should be the voice 
of the people of Tibet and of nobody 
else. ^

Sir, I do not know how you are going 
to proceed about this Motion. There 
are a number of amendments. I can­
not accept any amendment. I think 
Mr. Anthony’s amendment was about 
our resisting communistic aggression. 
I do not just understand how that
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amendment fits in. I am going to 
sist every type of aggression, communist 
or other whatever it may be. Why 
put it in?

There is one other matter, and 1 am 
sorry to take more of the time of the 
House. Pandit Kunzru criticised very 
much the attitude that we have taken 
up ta the U nit^ Nations. That attitude 
has been governed by two factors. One 
is our judging the situation and decid­
ing what would help at the time. The 
other was our feeling throughout that 
it is not much good passing resolu­
tions which, generally speaking, are 
condemnatory and our associating our­
selves in condemnation even though 
that condemnation might be justifled, 
because that does not help. We want­
ed to And a way out. Our associating 
ourselves with that particular resolu­
tion meant that the. possible ca jw ity  
we have to help was m a t ly  reduced. 
Just having condemned, we could not 
approach the other party, we could not 
deal with it, we could not understand 
the other party’s viewpoint and place 
it before our other colleagues and 
friendly countries; and the result would 
be that such useful function or service 
that we perform, we could not perform. 
Apart from this, there was this general 
approach which we have had In this 
matter. Either you are aiming at con­
flict or at peace and settlement. If one 
is aiming at peace and settlement, one 
should adopt ways that lead to peace 
and not ways that lead to war. It may 
be that people do not want war; but 
it is a risky business going that way 
because it often leads to war. We 
have seen ii) this particular case that 
action has been taken which was 
thought would not lead to an extension 
of the fighting area, but which did lead 
to consequences which the people did 
not like or did not foresee. Therefore, 
in those resolutions we felt that we 
should not support them because that 
meant reducing the chances of a settle­
ment of this question by peaceful 
methods.

Mr. Deputy-Speaker: I would like to 
know from hon. Members if any of 
them wish to press their amendments. 
I will read out their name^ one after 
another. Shri Brajeshwar Prasad.

Shri Brajeshwar Prasad: Sir, I beg 
for leave to. withdraw all my amend­
ments.

The amendments were, by leave,*
withdrawn.
Mr. Depnty-Speaker: Prof. K. T. 

Shah?
Frat. K. T. Shah: I do not with to 

press my amendment. . ...
'  The amendments by leave,

withdrawn. /

Mr. Deputy-Speaker: Shri Syamnan- 
dan Sahaya?

Shri Syianandan Saliaya: 1 am not
pressing my amendment, Sir.

The amendment was, by leave, 
withdrawn.
Mr. Deputy-Speaker: Shri Naziruddin 

Ahmad?
Shri NaainuWn Ahmad: 1 want it

to be put to the vote of the House.
Mr. Depaty^peaker: The question is:
That at the end of the motion add the 

following;
*'and having considered the same, 

this House is of the opinion that 
the Government of India should 
adopt fully the line of action fol­
lowed by the UJ^.O. in all res­
pects in regard to the maintenance 
of peace in the world.”
The motion was negatived.
Mr. Deputy-Speaker: Mr. Frank

Anthony?
Shri ^raiik Anthony: I beg for leave 

of the House to withdraw my amend­
ment.

The amendment was, by leave, 
withdrawn.

Mr. Deputy-Speaker: There is no
Resolution to be put to the House. The 
Motion was for taking something into 
consideration and it has been taken 
into consideration.

Before I call upon the Minister of 
Finance to make his Statement. I have 
to read out a letter which was address­
ed to me by Shri Damodar Swaroop. 
It is as follows:

- - : ‘;Sir,
I was on my feet more than a 

dozen times both to-day and yester­
day; but unfortunately was not 
given an opportunity to speak on 
the Foreign Policy Resolution for 

’ reasons not known to me.
I am. therefore, walking out of 

the House with mild feelings of 
protest.

Yours sincerely. 
Damodar Swaroop Seth 

7-12-50.*’

I am only exceedingly sorry that the 
hon. Member should have taken this 
step; I could not help it. Hon. Meai- 
ben  have to stand from time to time
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and a large amount of discretion has to 
be left to the Chair to regulate the 
debate to the greatest advantage of :ttie 
House. If this step were to be taken, 
then the whole House would be em­
pty. I hope the hon. Member will re­
consider his decision and not act In 
such a way in future.

STATEMENT ̂  RELEASE OF 
STERLINCf^ALANCES.

The Minister of Flnftttce (8hrl C. D. 
Deahmukh): With your permission, 
Sir, I wish to make a brief Statement 
on the arrangement recently agreed 
with the Government of the United 
Kingdom for releases from our sterling 
balances.

The House is aware that the present 
Sterling Balances agreement entered 
into in July 1948 will terminate on the 
30th June, 1951. As a result of my 
recent discussions with Mr. Gaitskell, 
the Chancellor of the Exchequer in the 
United Kingdom Government, the two 
governments have now agreed on the 
broad outlines of a new agreement to 
be formally concluded in due course. 
The contemplated agreement will pro­
vide for a release up to £35 milliona 
from our Sterling Balances in each of 
the six years beginning with the 1st 
July, 1951. Provision will be made for 
a measure of flexibility by stipulating 
that any part of the amount not drawn 
in a particular year will be carried 
forward and added to the releases for 
later periods. Further, the two gov­
ernments will consult together if tn any

year the Government of India find it 
necessary to exceed th6 release of £  35 
millions and to draw upon the releases 
for subsequent periods by m ore'than 
£ 5  millions.

The latest balance in our SterUng 
Balance is £619 millions. Of this a 
certam amount will be utilised under 
the present agreement before the 30th 
June, 1951, to meet the probable deficit 
m our balances and payments over the 
next few months. A part of our Ster­
ling Balance will have to be maintained 
over a long period as a currency and 
exchange reserve.
. Having regard to all these considera­

tions, the Government of India are of 
the view that the proposed scale of 
releases over a period of six years is in 
the best interests of the country.

Sliri Hussain Imam (Bihar): Sir,
would it be open to the House to dis­
cuss this agreement? Will some day be 
allotted for its discussion? It is a very 
important financial arrangement which 
the House would like to discuss.

Mr. Depttty-Speaker: On prior occas­
ions such Agreements were discussed. 
Wtiat does the Leader of the House 
say?

Tke Prime Minister and Minister of 
E ^ m a l Affain (Shri Jawahajiai
Nehro): Wd shall consider the matter, 
Sir, whether it should be discussed in 
the House or not.

The Home then adjourned till a 
Quarter to Eleven of the Clock on 
Friday the Sth December, 1890.




